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Mathor & Co, “Mossrs. B. 8.,
Civil Lines,
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Index to the

' Legislative Assembly Debates

Volumes VIl and Vill—toth November to 12th December,

© 1938.

A 1
YOOL A , SETH HAJI SIR—
Indian Income-tax (Amendment) Bill—
Consideration of clause 9. 3602-03.
Indian Tariff (Amendment) Bill—
i to consider. 4397-88.

C clanses. 4411
Question re import of foreign wheat. 3557-
5!

8.
“Question (Supplementary) re—
Import of Australian wheat in India and
absence of customs duty on it. 4121.
Levy of an import duty on wheat. 3561.
Rate war between shipping, compani
carrying Hoj pilgrims. 4112.

ABDUL GHANL, MAULVI MUHAMMAD—
o

Question 7
Accidents on railways. 4021.
Appointment of Head Clerk in the Simla
Central Division, Central Public Works
. b, 412:

Department 2.

Qaretakers in the Central Public Works
Department at Simla. 4122.

Qonfirmation of a Hindu clerk of the
Simla Central Division, Central Public
Works Department. 4121-22.

Contract to Muslims for the sale of
mrated water in running trains.  3740-
41.

Contractors employed. for the sale of

“rated water in ranning trains. 3740.

Dislocation of railway and postal traffic
between Bongaigaon and Bijni. = 3746.

Extension of the Muscalman Wakf Act
to Delhi and other Centrally Adminis-
tered Areas. 4190.

“f;i,gmde of an Inspector of Accounts on the

‘Bast Indian Railway. 3729-31.

Medical certificate asked for casual
l(c;nv‘é’iq the Railway Clearing Accounts

fiice. ] 4

Mileage covs
of Education,
and: Central India.

the Superintendent
. Ajmer-Merwara

ABDUL GHANT, MAULVI MUHAMMAD
—contd.

Question re—conid.

Muslim Appellate Assi-tant Commis-
sioner of Income-tax in Delhi. 4174.

Passes issued to probationary Labour
Inspectors_on  Railways. 3731-32.

Promotion of sub-heads in the Railway
Clearing Accounts Office. 3741-42.

Recruitment in the Northern India Salt
Revenue Department. 3915-16.

ABDUL QAIYUM, MR.—

Demand for excess grant in respeot of—
Ajmer-Merwara. 2905, 2906.

Indian Tncome-tax (Amendment) Bill—
Motion to consider. 3299- :
Consideration of clause 77. 4272, 4273.
Motion to pass. 4389.

Question re—

Accident to the Punjab Express near

Patna. 2864-65.
Admission fee “paid by postmen, ete.,
s, % e

for for app
the clerical cadre.  3699.
discovery of deposits of coal and

petroleum in Assam. 3249.

Allowance for meals given to Railway
Mail Service van peons and village
postmen. ~3971-72.

Amendment of the Indian Medieal €oun-
cil Act. 3263.

Appointment of a person of the Finance
Dep to the ‘Chatfield Com-
mittee. 3317-20.

Appointment-of Indian Agents in British
Colonies. 3119:21.

Army language examinatione.  4168-69.

i t of reasons on transfers of
postmen, etc. 3700.

(Censorship of mails intended for Indian
sepoys. < 4169: 4

Certain facilities given to, mail overseers.

.
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ABDUL QAIYUM, MR.—contd. ABDUL QAIYUM, MR.—contd.
Question re—contd. “Question re—concld. ek
Changn in the policy about ﬁbd areas. Savings due to the transfer of certain -

6-77.
OolonmtionameinKmy. 2017-18.
Commissioned Omoem m the Frontier

Trregular lar Corps.
Composition of the Auxmny Foroe in
India. 4165-67.

Desirability of having sureties unhad‘ ,

of witness while “delivering money
orders and insured articles. 3700.
* Gurkhas aervmg in the Indian Army.

2963-66.
~ Hours o( i B
House all granted to p
ete. 3699,
Inauguration of Federation. 3117-19.
TIndianieation of Port Trusts. 3]70 S1.
Indians killed and
during the recent riots. m:
Leave and pension th‘gu of Postal
and Railway Mail Service lower grade

staff, 3460.
Life of the Legislative Assembly. < 3248-
49.

Lord Chatfieid’s enquiry.  2959-63.
Hnrkmvdebeem-&ryoiunmmpod.s

~ jmported into India.

Movement of troops, ete., in Indin &ufing
crisis in Czechoslovakia. 3004-05.

Negotiations - for  Indo-British . Trade
agreement. 3247-48.

Outlaws from British. India. taking re-
fuge in tribal territory. m .{

Passport for one Mr. Prabodh Chandra.
2891.

Pohﬁul nbuhon in Waziristan.  2845-

68.
Rate War between Shipping Companies
carrying Haj Pilgrims.  2019-21.
Release of Chandra Singh. 3892-93.
Rents paid by Indian and European
Refreshment Rooms on  Rail

fixed | W e

Brmnh troops out of

es-
- thsilndun
Scheme for the irrigation of the Khajuri
plain from the Saba water su
345758,  DiE ire i
Schools opened in the Tribal areas.
3458.
Beason staff employed in the Post Offices
in the hills during winter. 3701.
Security demanded from the keeper of
_the Press and the Publisher of the
i, o Ajmer Hindi Weekly..
Statement of Sir Feroze Khan Neon
about Indian support to Great Britain
in the event of War. 2915-17.

Uniform supplied to postmen and other
lower le postal staff in the Punjab
and  North-West Frontier
3450-60.

Visit of the Secretary of the External
gzﬂm Department to Kabul. 8051+

Question (Supphm.wy) re— - =
Accident to the Pun; g
Article entitled ?Iig?n of Fronuer

Hindus ” published in the ZLeader.

g

Ccnsorship of letters md telegrams to
Members of the Legislative Assembly.
4177.

‘Conference contemplated to discuss mat-

ters conneoted with the Police Admi-

nistmt.io_n. 4188,

of 2
3!98 3199

re visit of Mahatma

3177.79. 5
Reserve maintained for postmen, ete.

3700.
Resolution passed at the Postmen and
Lower Grade SM Conference at

Glndhlfoﬁwtnbslmslm).
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{ ABDUL QAIYUM, MR.—contd. ABDUL QAIYUM,MR—mdd 2
s,  Question (Supplementary) re—contd. aestion ( ry) re- Q.
Indian delegation to the last A bly o to the ing
Lﬂagu f Nations. 3133. in y.  4099.
1“&8 ofNa.lonsm ical Supply of service rifles to schools in
Seere on the North 3323, 3324.

Engmesdng
X Western Railway. 3983.
Indian. in Palestine. 2863.
Joining of Federation by Indian States.
3139,
Negotiations for bilateral trade agree-

ments. 3120.
tions. the Provinces with
regard to eratmn 3252.
Non-appointment of an Indian to the
Chatfield Committee. 2992.
Nm formation of a Centonment Board

Nonlevy of W&wu&mm

wines in the Lahore Cantonment.
8T

B | Vo aneact S T

Political pensions paid to foreign re-

g TT— .

3186-87.
Position of Indians in Burma. 3134,
3135.
4] " Position of the North-West Frontier| -
i Province Operations. .
- Pogition regarding disturbances and
o riots in Delhi. 3904.

Press reports about a miniature Round
Table Conference on Federation issue.
3123.

ﬁns; dew

| Pmpoa&l to sctt]e the Jows in Kenya.
3255.
§ Purchase of materials required for the
f army in the United ngdam 4182.
Rate war b
3251.
Rate war between shipping companies

carrying Haj pilgrims. 4112, 4113.
Rate war beth@n shi

i
I
[ -

‘Pping P

"I‘tumier of secret service work of the
Home Department. 4172.
Visit of the Secretary of the External
Affairs Department to Kabul. 2876.
Waziristan operations. 2851.
Working of Clove Agreement in Zanzi-
bar. 3256.
ABDUL Ww. A JID, \IAUL\« —
it of C
of Income tax. 3916-17.
ABDULLA, MR. H. M.—

in the Signal Department of the North
Western Railway. 4030.

Certain expenses incurred on the Walton
Training School. 4354.

Gazetted officers in the Signal Depart-
ment of the North Western Railway.

Paumty of Muslims in the category of
Block Signal Tnspectors on certain
State Railways. 4339.

Period of training at the Walton Train-
ing School. 4356.

Qualifications,  ete., of instructors

employed at the Walton Training
School.  4345-56.

Tenure of appointment of a Sec!et&ry to
the Government of India.

given to railway manta at

the Walton Training School. 4349.

54,
ABDUL CHAUDHRY,
MAULVI—

Indian Income-tax (Amendment) Bill—

RASHID

in the Konkan coaetal ua.de 3789.
i Rents pmd by Indian and European

; . :5 t rooms on railways. 2866,
af!_‘.hmnne returns and expenditure of the
. P and Telegraphs Department.

sity Training Corps
: for the Aw& University. 3913.

Consideration of—

Clause 2. 4317-18.

Clause 4. 4126, 4136-40.

Clause 6. 3581.

Clause 10. 3659-60.

Clause 12. 3678, 3679.

Clause 16. 3690.

Clause 24. 3931.

Clause 48. 4074,
Quashon ( Supplemenhry) o=

of India
in respect oi the foreign policy of the
gf;)emmant of Great Britain. 3198,

Indians in Crechoslovakia, 2857,

Sp;ach of the™ of the North-
‘est Frontier P ‘about. perma-
nent solution of the ems.
L Sta oilaeguatelorcesm 3
4 of India. 3327,
> W =
4. A
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ACCI.DENT(S)— 2903
. Motion for a@immmnﬁn‘hbe running of
the Enast Indian Railway trains and
. increase in the m:mher of ——. - 2895.
Question re—
a,,m-é!——xlSylhet and Cs,ohar on vhe.&mm
. Bengal Railway. 2869-70.
— on railways. 3701-03, 3708, 4021.
~—— to the Pnn]a.b Express.  3056-59.
—— to the Punjab Eames near Pamu
& i

Kmnbh Me(a“ 3981
Report aof the Ocmml%ee “on mhe
between Dindegal and Madura on the
South Lml.\dn uml“ ay- 4010,

Qneshnn re grade of an Inspector of
% onthe East. Indian Railway:  3729-31.

2 o i
Wwioi‘am; oM
Audit. Offices... 3908,
& Representation for x-onhx-mnon from

. fhetemporary clovks o'f the ~—— Tele-
grapha Storescaud  Vorkshops. Ali-

Tmmfe: rof: lepetinin vcl-wr-"of 'ﬁm—-—i

©al
; m&OFFIQER(S
x'nxm‘ introdattion bf new. experi

ment of the Chief=—ofsRtnilwsvs |
bcxwmnomhlawﬂp&m\ Manaior.
819235
ACT(8)—
Government of Tndra—~ ¥
7o o

o adopted for inflic-

pumshmem nndev*ﬁwa—-:

6-77. ‘

ACT(S)—contd. i TETAD TR

Workshops, |=

‘ EDMII\ITbTTATIQ;()}f-E.

Tadie"Ststes Prosstiots .gﬁmMeo .d
LG tian—eil

Qﬂmﬁﬁnn comphmh Ton. belmlf of
- Indian Btates umdumm 3 of the
—— 4103 5

—
Questionre— “
Ammdmemof‘ﬂw-a— 3530 F
Coming into force of t.he~—-— 2929,
| 895758, 3529.30.

Mussalman  Wakf— "1 nen

Question re extension of the
i and

, © =

Qnestmn" mpurt on ﬁ:e waorking of
the ——. 3545486,
Sale of Goods—

.H{J m et

QDRA\M(‘ NT(S)—

Queen’s Gardens
[xuh ot of order.

Late mmnning 6f the Hash Indian Rail-
sy tiains and inéreasein’ the number
“of accidents.  2385.
“Rulad ot of opder.”
reler of Mr. N.

G bEordor: 2954.
Seftingup of » new memorial of the —
Badﬂkl&-rm nehY, Dclhx 3736-47,

1377-80,
“Adopted. 3780,
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 ADMISSION(S)— e
; Qumhon 13-——-‘(0 the 4 4 ,
e lppomtmsnt as e]etks in th';-m
Dupa.rtm«- i and wlma.pnm B
’ Qllastum re— et oo 7
2 See * Education.” Oenwmhip of correspondence of ——
' ADULT EDUCATION coum#a of }injash Tndia in
Question re cnnalderatwl  of ‘the veport of n 0.
the . 3570. hlaegu;a.guﬁl' 3 f ¢
AT & “and development of tive i
,;‘.—,}DU I mf 2032:35. —for agriculturists. ~2985-87.
ADYERTISEMENT(S = ‘ “L",\T. I

Question re —— of posts by the Divisional
S . ; 4 |

2870.
MRY (‘O\I‘vﬂTTEE( 8=
Question re repnesenta,tlon of Bihar in the
——on the Rastern ’Bo.npul W
3492-93. : :
AERATED WATER(S)-

1 oontmctor for
in the Deihi Division,
North West Railway. - 3509-10¢
\anc to Ml\clul\a for, the sale of ——
o 3740-

AERATED WATER FAC TORY—

Questmn re rent received from “the
“tat the Dellii Railway shkmm 350?

AEROPLANE(S)—
: Question re—

Ma.mlfmchrre in India of—-——for the

‘army.
Manufact
Opening of fm:borics to prepare

machine-guns, etc. 3912.
Purchase of ““Envey " ——::4201.

WTER OF COMMERCE—

ﬁaﬁm to the ——for|

A pointment of an Ind.mn sa F—— or

s g e Bgﬂwny.
ppmn onﬁ-ﬁ Tndia J"w*‘ ig:%h sh
Colonies. 3119-21, 3["'& ;

and

Appomtment- of Indians a8

for ‘V[mmmeaenm SBIQ&L
A(;R.EEV[E;\T\ 3w
Question re-——
Draft- Bulls-Water Supply = offered
to the Uantonment Boards. 4192-93.
';,Nagﬂmm dor hﬂsﬁaml trade ——.

‘Tegotmhu.m for - Indo=British- Trade
3, . 2931-32;5:2040-41.
Wo&mﬁ w in~ ¥anzibar.

AGRIG'ULTURAL ARFA(S)——
Quesﬁ(m re ~——=in Cantenments:~ 8650-

A{ﬂﬂUuLTURAL INV EbTmm(S)—
Queshon re bringing of the resafts of —
. and expemnm.smthe mﬁaeéﬂ,he
masses. 38200
mmvmmt.u. MA‘R?IETlNG——
Question e h J

Conference al Delhi.  3569.

See * Bill(s) "
AGRICULTURAL R
Question re—

ooribinit

40 e et il e b
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AGRICULTURIST(S)—
jon re regulation of money-lender's
business and development of alterna-
tive credit agencies for ——. 2085-
87.

AHMED, MR. K.—
Ajmer-Merwara Municipalities Regulation
(Amendment) Bill—
Motion to consider. 3013-15.
. Indian Income-tax (Amendment) Bill—
Motion to consider. 3161, 3163, 3172,
3219, 3227, 3230, 3288, 3303, 3360,
3371, 3396, 3397, 3405, 3408-13,
3435, 3441,
Consideration of—
Clause 4. 4130, 4155.
Clause 30. 3960.
Clause 41. 4064.
Motion to pass. 4362, 4363, 4364.
Indian Patents and Designs (Amendment)
Bill—

mwmmm%m

< Tndim ‘l‘nrlﬂ (Amendment) Bill—
Motion to consider. 4408.

Motion for adjournment re setting up of a
new memorial of the Badli-ki-Serai battle
near Delhi.

Question {Supplementary) re—

Aeudut to the Punjab Express. 3059.
Itation of the G of India
in respect of the foreign policy of the
Govemment of Great Britain. 3200.

Hours of work fixed for telegraph mes-
sengers. 3975.

Import of Foreign wheat in India.
3137, 3138.

Inuaguration of Federation. 3118.

Lord Chatfields’ enquiry. 2963.

Maintenance of the Central Stationery
Stores as a separate department.
4110.

New pass rules for State Rnlwuy emplo-
yees. 3998, 39999.

Non-grant of increments of pay on the
Eastern Bengal Railway. 3466.

Opening of rural post offices. - 8062.

Prepamt;on of electoral roll for the

. 4109.

Pnnﬁmg in vernacular of charges o
badges of coolies. 3993.

Rate war between shipping com
carrying Haj pilgrims. 4113,

AHMED, MR. K. ——umld

Question (Si y)

Research work for growing tobacco for
the  manufacture of cigarettes and

B, ¥

{ 3277.
| Tobacco cultivation in Madras Presi-
dency. 3808. .
Railways (Local Auth Taxatign)
Bill— it
Motion to circulate.  3030.
AHMEDABAD—

Question re proposal for the construction
of a trunk road from Bombay to ——.
3725-26.

AIKMAN, MR, A.—
of regret on the death of
ulana Shaukat Ali. 3455.
Expressions of regret on the death of
Musta.fa. Kemal Pasha. 2955-56.
Indian Income-tax M ill—
Gomidwuhsndw 3516-30 3748-
49, 4156, 4162,
Motion to pass. 4359-61.
ATR FORCE(S)—

Question re Indians in the Royal —.

4200.
AIR PILOT(S)—
Question re training of Indians as —.

m%?m‘. el
tion re i
of the Berhn-Kabul over India.
4022.

AIRCRAFT (AMENDMENT) m—
See ““Indian——"" under *“Bill(s)”.
AIRCRAFT TRAINING—
Quutmn re scholarships for ——. 4331-

AIRWAY( S)—

i of Imperial and
Bnmh————by a public corporation.
3478. e
AJMER—
Question re—
Famine in — . 3265,

Security demanded from the Keeper of
the Press and the Publisher of the

Navjyoti, an —— Hindi Weekly.
3316-17. =
AJMER-MERWARA— - i
Demand for excess grant W
2005-06

Quesuon re mxlmga osvued by the Super-
intendent of Education, Delhi, —
and Central India. 3746, -

T,
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AJMER-MERWARA  MUNICIPALITIES
REGULATION (AMENDMENT) BILL—

See “ Bill(s) .
ALAB.M SIG\AI(S)-—
of in

on the Murt.mpur -Eilichpur Rulwny
line, etc. 3187-89.
AIDOHOL—
- Question re report of the United Provinces
and Bihar Covernments' Joint Power
—— Committee. 3124.

Representation for confirmation from the |

§ | ALLOWANCE(S)— 4
Question re—

—— for meals given to Railway Mlﬂ
Service van peons and village postmen.
3971-72.

—— paid to Army Oﬁoer and soldiers.
3620-21.

House —— granted o postman, ete.
3699,

Non-grant of house rent —— to Line
Inspectors and 'l‘elqﬂ:ona Inspectu!
3732.

Pay and ——of cerfain staff on re-

instatement on the East Indian Rail-
way. 3710.

temporary clerks of the Accounts Pay and — of Ticket Examiners on
Office, Telegraph Stores and Work- certain State Railways.

- shops, ——, Caleutta. 3206. Pay}nagt of house —— to Executive
Office, Telegraph Stores and Work- ) gmtedwoﬁimandduh
shops, —— Caloutta. 3206. of the Armv Headquarters. 2690-91.

ALLAHABAD— AMBALA =
Question re— Q“:?“?P res: -

Charge for a teleph call b z to the —— Board,
Benares and . 3984, N3634' G s

Contracts for loadmg and unloadmg of R i WOf 13' ent JM
§°§d4“ 4 " Refusal to make the transfer enh’xeu m

Grievances of railway coolies at—. élée;“‘ in—0
3207. 4

Inciusion of certain areas in —— Can- Separation of  British -Cavalry Bazar

tonment. 4194-95.

Q certain soldiers in
Hvdrmbad Sind. 4203,
ALL-INDTA AGRICULTURAL MARKET-
ING CONFERENCE—
See “ Conference(s) .
ALL-INDIA = ECONOMIC PLANNING
MMITTE

€0 E—
See * Committee ™.,

ALLINDIA FODDER AND GRAZING

FACILITIES CONFERENCE—
See *“ Conference(s) ”
ALL-INDIA RADIO—
,Qued.wn re conferences of Station Directors
of the 37

ALLT B.AILWAY MECHANICAL
WOKR!

Question re W&m
Railway Mechanical Workezs’ Federal
Union. 3512-13. x

| ANAMALAT UNIVERBHIY S

and  Infantry Bazar from the —
Cantonment. 3651.
AMENDMENT(8)—
——to the Otftawa Trade Agreement
Rules. 3078-79.
Question re ——of the Indian, Medull
Council Act. . 3263, 3783.84.
AMERICA, UNI’!_.‘ED STATES OF—
ion re—
Inclusion of certain Indian Commodities
pact between the United
Kingdom and the=—-=-: 2931.
Restrictions on the entry of Indians
into the 4342-43.
Trade negot!ntwnu with the —.

2850.
See also “ UniM States of America
AMRITSAR—

Question re refusal to grant a passport to
Maulw Ismail  Ghaznavi oi—.

Question re sanction of & Uni.venity
+ Training Corps: ﬁmﬁw—-— sonpu.

“MOD
Ses “ Monument {s) ™.
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ANDAMANS—
Question re— 3

"“ Gordon Sinclair, wrxter of an article
“ “ve'love parades in the —, 3331.
es of convicts in the ——. 2890.

ANDAMANS AND NICOBAR ISLANDS

Demand for excess grant in respect of —.
2007. |

ANDHRA PROVINCE—
Question re formation of the ——
ANEY; MR. M. S~
Ajmer-Merwara Mumcrpd.vﬁeu Regulation
(Amendment) Bill—
* Motion to consider. 3008, 3012.
Expmous of regret on the death of
Maulana Shaukat Ali. 3454.55.
Expressions of regret. on the death of
Mustafa Kemal Pasha. 2055. ..
Tndian Inwm:e tax (Amendment) Bill—=""
l(umn to consider. 3150, 3152, 3284,
173306, 3396, 3413-24, 3426.
Consideration of ——
Clatize '2: 4317, 4323, 4324.
Clause 3. 4305-08, 4309, 4313, 4315.
Clause 4. “3526, 3528, 3747-48, 4124,
4195, 4126, 4127-32, 4140, 4143,
4147, 4148, 4149, 4102-5?\21&18.
it 4218, 4219, 42?4 "4225; :
Clause 5. 4220, 4232, 4234, 4235.
Clause 6. 3577, 3318
Clause 8. 3584-85, 3593-94.
Clause 10. 3676.
Clause 12. 3682, 3686.
Ghmu 16. 3692, 3693 3754.

3812,

Clause 24, sm 3960 m

Clause 26. 3949-50, 3952.

Clause 30, 3961-62.

Clause 32. 3970.

Clause 33. 4049.

Clause 34. 4053, 4055-56.

Clause 37. 4032

Clause 41.  4065-66.

Clause 40. 4240, 4241-42,
- Clause 60, 4080-81.

Clause 69. 4089,

ANEY, MR. M. S.—confd.

9

Point of order raised by as to whe;l;a'r —
an Honourable Member should be
debarrred from moving ~an amendment-
"oti ‘the ground of inadequate notice when
adequate notice of an identical amend-
ment has already been given by another.
Honourable Member and the iatter de.
clines to move his amendmeng, . 3679,
3680.

Point of order raised hy My..S. Satyamnth
as to whether a demand for excess grant
could be moved in respect of a Service

1y
Question 7 gheo adulteration. 2032-35.

Question (Supplementary) re—
Agadw Punjab Express. 3056-
Arrests and sentences in connection with

the Shiva Tample Satyagraha in
Delhi. 3626

Colonisation of Jews in Kenya. 2918,

Consultation of the Government of
India in respect of the foreign policy
% the Government of Great Britain.

e aunngehi'mﬁ‘i‘ﬂz %% -

Recrui and p of A !
Way Inspectors on State Railways. |
3054 :

(B@wmpn Euopeim of posts. %

~ Indian miwayg.

Railways (Local tiee Taxation)

Bill—

Motion to circulate. 3034-35.
ANGLO-AMERICAN TRADE AGREE-
MENT— s

Question re— e ey
India’s interests affected by the——, »
See also ** Trade Agreement(s) ™.
&%@mﬂ TRADE AG-REEL
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o :

| *« ANGLO-INDIAN(S)—contd.. |APPOI NTMENT(S)—contd.

’ Question re—contd. » Question re—amld 3

| Classification of loyed Di 1 of C i ptp_po:man by

< - on e’ Bast Indian muway 58— ‘the Superingendent . of Post. Oﬂiees.

.. Etawah, in making —. 34

; -ﬂr—Dlﬁemnﬁ scales of pay for Indians and Ehgxbdxtv of Tndians for——

2 in certain Departments cf the gmies and posts in_the - "i)r-fenoe
" " Assam Bengal Railways. ent. 8897:08. .
ANGLQ;ITMN TRADE AbREE- ligibility of Indians *to gertain

= MENT — grades and posts in the Home Departs,

a‘-"" ‘W«m re xmphmt-mns of . ﬂm ment. 3897

= Indin’s trade position.... :
ANIMAL Gnmws—
proposal 0 cs tan All-|

, v a In i sbandry

P nnrl —— near ])elln 3277, uarters and the Defenee Depart-

; ANIMAL HUSBANDRY— ment,  3887-91:

: Question e proposal to ¢ an All-| . ion Boards. for selecting candidates

e i gt o Raitway e 80405
Genehm near Defhi. '39!"‘" TR APTOIN']'MENT TENURE OF— . .’
ANTI-TRUST LAW— Question re —— of a Secretary  to “the
! “"8ee “ Trust Law . | Government of India. 3335.
APPEAL(S)— | APPRENTICE(S)—
Question re— Question re—
—— against the orders of T i Appoi t of — P t Way
Officers.  3325-26. ek spectors on the East Indian Rail-
Appombmanboh'l‘nbunﬂhmthuza way. 3208. e
E ™ g made to the Govern- Concessions and wages for the engmec

g el

it g

- re = »
the consent of the Governor General
under section 270 of the Government of

india Act 1935, by the

R |

ing —— of the ex-** Dufferin ™" Cadets.

2950-51.
Indian Ordnance Pactory scheme.
z_gsv.sg.
., in —— Quar-
of —— and Dil-

"{."@I o 23”& it

APPO
Question re—

Admission awm\ l&pm
for examination for —— to the clerical
cadre. 3699,

Admission to the Indian Military
Academy and —— to the Aunlmy
l!'areean 3881-82.

g&‘P Deputy
mﬁa Deputy Director of
2081.

—— of apprentice Permanent Way
Indian Rail-

. _kusha Square quarters, New Delhi.
3559,

ARCHEOLOGICAL DEPARTMENT—
Question re murder of Mr. N. G. Majum-
dar of the-—— »—m 3701
Eow(;glu(:g} m of -
Question re —_—
and ancient muﬂeu%s. -
| ARCHAEOLOGICAL SU'RVEY— 3
Question re —— of village Saptagram mlr
Chinsurah in Bengal:- 412L. -
ARCHZOLOGICAL _SURVEY" " _OF
INDIA— 5 Of 'r
on for adj re 3
MgmN e Hsg ouml;wnt mm\iu
”53‘“ 5=

e
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ARFA(S)—
Question re—

Inclusion of certain ——in Allahabad
Cantonment. 4194-95.

Introduction of prohibition in t.he Cen-
trally administered ——.
n- molﬁl of oertam— in the
Bazar —=of Lahore Cantonment.
4195.

ARGENTINE—
Qualbon re decrease in the exports from
India to —. 3279.
ARMENIAN(S)—
Question re—

Classification of —— and Jews employed
on State Railways. 4033.

Classification of —— employed on the
East Indian Railway as Anglo-
"Indians. 3202.

ARMY(IES)—
Quastion re— - v

———hngeiga onmuuﬁunc. msm

Consideration of the question of a citizen
——a second line for the defence of
India. 3629-30.

Gurkhas serving in the Indian —.
2963-66.

Manufacture in India of aeroplanes for
the —. 3627-29.

Proposal or inerease the emoluments of
British soldiers and officers in the
Indian ——.  3899-901.

Purchase of materials required for the
——in the United Kingdom. 4180-
82.

Recruitment to the Indian —— from
the < Central Provinces and Berar.
3313-16.

Recruitments to —— and Royal Indian |
Navy and regulation ration in the
Royal Indian Navy. 3635-37.

Refusal to admit Maharashtra
and Indian Christians in the——.
4198, ; : o

Wastage amongst certain officers of the

— 2968

ABMY HEADQI}ARTERb-

1 Pr s
Clerks in oamdn branches of the——,
oy 2089-90.
; Oonﬁdanhll reports of clerks in et g

% Heqdqnutmloff-baolﬁoaﬂafths—
l(m of the ——. 3886.87,

ARMY HEADQUARTERS—WM
Question re—contd.

Non-appointment of Indian c]erk! -ni
Superintendents to certain posts in
the ——and the Defence Depart-
ment. 3887-91.

Pmth Ddt’ location of the —— and of

e ence Department in
place. 3642, .

Rmial discrimination in the matter of
pay, etc., in the ——, 3637-39.

Racial discrimination in the scales of
pay and service conditions for clerical
personnel of the ——. 2089,

Special allowances gmnted to  officers

chh mws %
of staff in
certain branches of tﬁe— 2990.
ARMY OFFICERS—
See * Officer(s) .
| ARREST(S)— p

Question re —— and sentences in
tion with the Shiva Temple &tyngﬂ’ﬁ.
in Delhi. 3625-26.
ARTICLE(S)—
Question re— ¥ 1
——entitled  *““ Plight of  Frontier
Hindus " published in the Leader.
3074-75.
GordssBis " o
garding love parades in the Anda-
mans. 3331.

ASAF ALI, MR. M.—
Mohon for adjournment re setting un of
memorial of t

he Bad!ilnSen.i
Wa“‘ﬁﬂ' Delhi.
Question (qunnlementarv) re—
Outlaws from British India taking refuge
in tribal t«mtury 2849.
Political situation in Waziristan. 2847.
Racial discrimination in the matter of
pay, ete., in the.

mwmm 2851
m

Questlon re level of the —— at Dusi and
of muonry pillars of water tanks
at 3496,

“%m e

Alleged discovery oquﬁs‘ofcoﬂ and
peta-ohum in — 3249,

" Boring operations for petroleum carried
out in certain parts of —. 3818.
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*
2 ABSAM—contd. ASSISTANT BLOCK INSPECTOR(S)—
Question re—contd. See * Inspector(s) "
.’r‘, Classification of income from fisheries | ASSISTANT comss;om OF IN-
- _ for assessment of income-tax in certain COME-TAX— =
: pnleenn—— 3639. See * Commissioner of Income-tax ™.
Coal seams in ——. 2893, 3347. ABSISTANT STATION l{m—
= Exemption from income-tax of the! See *Station
3 income  of certain indigenous hill- ASSISTANT WAY RS—
l men in —. See “ Way Inspector(s) "
- Extraction of coal from mnnl mo— ATEBR]'N—
N 334749, e dvonizi@
: Trregular sex conditions vailing in 2999, 4
tea of —.  3813.14. AUDIT
vy rarm“ the Quwt;n A
- ‘i'f_’ ligg;' “theexeluded area in — of Castoms receipts. 3902.
RN W L e
 Military forces in——.  3653- | AUDIT OFFICE(S)—
Vo e, Al sk Ap il . Question re discharge of persons from
M;a coal|  Accounts and ——.  3908.
from mines in ——. 3001, AUDIT SUPERVISION— -y
Primitive tribes of ——. 2803-94. Question re curtailment in —— | of
Seam of coal found in Lakhimpur Provincial Offices. 3335-36.
Frontier Tracts and Naga Hills in| See also * Supervision S
T‘——-. X 23 AUSTRALIAN WHEAT—
Question re imy f —— in India and
tlonxclurledum luded b dmommh 4120-
areas in —=—. 21
o~ ASSAM BENGAL LAILWAY—— AUXILIARY FORCE—
See “ Railway(s) . [ Question re composition of the —— in
ASSAMHSE,A | India. 4165-67.
re ploy it lis | AUXILIARY FOBCE UNIT(S)——
.~ -5’ 3 the M B’"ﬂ" Rail- Question re the Indian
 ——— 2 ) Military  Academy an ppoi
‘ EMBLY— ‘o the ——. 3881-82.
Asguusuo'l re Indian delegation to the last AY‘ ALLR* 5 Sl tho
- of the League of mu.xons ?131- South ﬁ “ R il ﬁ“ 'm‘ ; 74, 3207.
MI(S)— e o ﬁYYANGAR MR. M. AN&\‘THQSAYA—
M"“‘;— N AT of Indn.n Tncome-tax (Amendment) Bill—
Postal incorite Mﬁﬂi!l 2y & Consideration of — &
Postal Savings Bank. 3018, Pty
; —to e&mcoslgxtlabm of rents  from gl. 17. gg’ 383337, 983040,
= v.,,Jomt. ——ito mnon;:‘; of Undivided ‘-"”A::‘ 203539, 3040,
- m 25. A
. Hindu Famili Bengal Daya- . 26. 3954-55, 3956.
v,bhng Schools.  4202. Clause 34, 3
- i Clause 51. 4075-76.
' Questictinels Clause 61 4083.84.
APpOmmu lﬁip as Deputy Clause 68, s
Director °* to ?he Deputy Claoss 00 4088
Director of Cantoniments. 2081, Clause 71. 4251, !
Duheaandmwmdw )  Clause 78. 4277 '
3 tendents and their 2802, Motion to pass. 4373-78.
i
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AYYAN(AAB, MR: M. ANANTHASAYA«

NAM—contd.

“Question re—-

Admissions  to the Indlm Bhlltny
Auxiliary Force Units. 3881.52.

Affairs in Palestine. 4028-20.

Appointment of a Tribunal to scrutinize
cases of a made to the Govern-
ment of Tndis. 4199-4200.

Control of the production of cotfon.
3754-85.

»/Criterion for selection of personnel for
posts abolished in the Office 6f the
Deputy  Accountant General, Posts |
and Telogmphn Madras, . 3819-20. \

AYYANGAR, MR. M. ANANTH%/

NAM—concld.
Railways (‘Local
Bil

Wonon 'm .paum 302425, ,303:) 37,

AZHAR ALI MR MUHAM.\LAIL—
Indian Income- tax, (Amendment) Bill—

the trade
pcmda. and the United States of
aAmmcn on India’s = teade. 3535- \
7.

Evolution of a scheme of economic md
industrial planmug fox Tndia, |
3537—38 "? A

Gold purchased m
of India. 3344-45. ;

Tll-treatment meted out to. Indians in
Paris. 4027,

Increase in the import of long staple |
cotwn 3786-87.

T . of hibiti

in  the

French India. 40!8 fed
Murder of Mr. N. G. Mx]umdn! and
danger of dacoits in Dadu District of [
~ Sind.  4027-28. |

TR YT

szehm cotton United
. ngdmsmdahpa:.y &g_s&m

mﬂm Konken
anm(ﬂmhmanm)r

Appeals against the orders of Income-

tax Oﬁm

3326.
of Station Directors of the

 gonnect-
3704

Expenditure on the Frontier. 3’120

Negotiations for bilateral h‘ld& .agree-
ments. 3130.

Td;;phom onmpnny in Cdcuttl 3723-

Motion to mundgr 3111-15..,
Consideration. of— e
Clause 3¢. 4060.
Clanse 74.  4207-08.
Question re— :
Appointment. of a Member of the
= Ig-hv Board. , 4348,
ppoi Q of ‘an optici the
irwin ospital, New. Delhi. 3507
Discouragement to staff fmm joining
trade Unions in the Delhi Division of
tlm North Western Railway. . 3743.

wers of Buper-

Nun-admmon of certain nnmgmt-
ted staff to the Sterling Branch of
Provident Fund on the East ].udmn

Railway. 3001
Non-confirmation of certain guurds in
i Division, North Western
Rlihmy. 4347.
gof
ﬂae posts _of
ments in the Delhi Division, North
Western Railway. 4347.
Non-g 1 staff ed irom ser-

Rents recovered fmm guards in_the
Delhi Division, North Western Rail-
way. 4347,

Rules made by Agents of State Rail-
wnys 4347-48.

Question. (SnpplomentaEs) sesssi==
ﬂw’a&ﬁo N exchange ratio.

Dislocation of railway and postal
traffic between Bongaigaon and
Bijni. 2871

‘Extension of postal facilities m nu!l’—
areas. 3736-37 ‘

" Reservation for Ruroj ijoah
.on Indian railways. B

Revenue returns. axyend.ltum of
the Goyernment 2993.

Aut-hont fos Taxation

Divisional
‘%,M \ssxscants ¢

WY
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|
B \
BACHELOR OF SCIENCE— ad- |
jon e ——— standard: of ~the Delhi |
University. 3817. t |
BADGE(S)— '
Question re printing in vernacular of
oharges on —— of coolies. 3992:93.

Question re breach betwsen—-nlﬂ’
Dhamhara Ghat on the Bengal and
““"North Western Raitway. $492.

BADLI-KI-SERAT— ‘
. adj . re setting up of
a  new al of the — — near
Delhi. 3746-47, 3773-80.
BAG(S)—
., _,

tered articles
BAJORIA, BABU BAL!
Ajmer-Merwara  Munic Apulmas Regula-
tion (Amendment Bill— |
Motion to consider.  3012. |
Indian Income-tax (Amendment) Bill—
Motion to consider. 3293 m—saot

3403. ‘u»nw{»» 2

Consideration of—

Clause 3.4200-4301, 4304, 4315, 4316.
Clause 4. 4208-09, 4223-24, 4225,

4226-27. i

Clause 9. 3602, 3613.
10. 3658, 3664, 3665, 3673.

Clause 21.
Clause 23. 3862.
Cl&use 24. 3927, 3928, 3932, 3933-34,

Gl&lue 26. W'I -3951-52, 3953,

C‘h.use!“) 39&)—61 3962, 3963, 3964,
3966.

Clanso 32, 3068, 3960.

Clause 34. 4055.

Clause 39. 4060-62.
Clause 77. 4271

A)mn Merwara [unicipalities
tion (Amendment) Bill—
consider

Motion to r. 3006-07, 3011,

3014, 3015-16.
Cormdﬂl‘mm 3017.
Motion to pass. 3018,

Destructive Insects and Pests (Bamndv
Amendment) Bill— Ysiei B.
Motion to consider. 3047. .
Motion to pass. 3048. fores

BAJPAIL SIR GIRJA SHANKAR—~oonidy  «

Indian Cotton Cess {Amendment) Blnv-
Motion to consider, 3042, ,
Consideration of clauses. 3046.

Passed. 3046, °
BALLIA DISTRICT—

Question re marking o#*houndary. line be-.
“tween the United Provinces nnd ‘Bihar
in—=. 4173-74.

BAMRAULI—
Question re—

—— train disaster. 2854-55.

Claims for compensation arisi
the —— train  disaster. 3470.

BAN—

out of

BAND FUND-— S
Question e ** Wine or——" mentioned
in the Income-tax Manual. 3018.
BANERJEA, DR: P. No—
Indian Income-tax (Amendment) Bill—
tion - to. consider. 3168, 316074,

3211-13.
Consideration of—
Clanse 2. 4318, 4319 4322,
Clause 4. ';570 4210-11, 4223,
4295.26, 4228.
Clause 5. 4235,

Clayse 6. 3571.72, 3574, 3580.
Clause 8, 3583, 3584 591 3593,

3505.
Clm.me 9. 3610, 3611, 3616 36564,

3 M 10. 3673, ssv& 3677
Clause 12. 3685, 3686.
Clause 17. 3766-67.
49, 4242,
T4. 4266.
80. 4201-92.
Clause 83. 4205.
Clause 87. 4206.
Mohonmhu 4378,
Quemmn——r
I seams in Assam. 2893, 3347.
ion of coal from mines in Assam.
3347-49.
Output  from the Kurharbare and
Serampore collieries. 2894.
Price and system ' of extraction wm
from mines in Assam. 3001,

Clause
Clause
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BANKING LEGISLATION— BENGALI(8)—
See “ Legislation . Question  re employment of and+
Assamesé. on  the Assam Bengal
BARISAL—
% 2 Railway. 4036.
Question re oonnection of —— Madari- BERI,R
pur with Khulna by a Railway Line.| o f to the Indian
$O11-12. Army from the Central Provmees and

BARRACK(S)— =

——3313-16.

Question rc——lor British and Indmn BERLP\;

Troops. 3622-24.
BARTLEY, MR. J.—
Indian Income-tax (Amendment) Blll—-
Consideration of Clause 60.

Question re—
Bachelor of Science standard of the
Delhi University. 3817.
Eligibility of the Deihi University
Gndudzl for Provincial «sum

'hhblnhmam of a Medical College in
Delhi. 3816.

Starting of Master of Soience classes in
the Delhi University. 3817.

BAUDOT SUPERVISOR(S)—

Quesuon 8:7‘3 telegnp oﬁoinmg as
BAZAR—

Question re separation of Bntmh Cavarly
—— and Infan —— from the
Ambala Cantonment. 3651,

BAZAR ARFA— =

Queetlcnre non-molusmn oi uvrwln areas
in the —= of Lahore Cantonment.
4195.

BENARES— P s gt

Question re charge

BENGAL—

Question re—

Amount grmuad to Road Fund, and
developmmt of roads in ——. 2850.

1 survey of yillage Sapta-

G . 4121

ths N o

undivided Hindu eg of the

—— Dayabhag School. 4202,
mGAL NAGPUR RAILWAI-— s
See “ Railway(s) .
BENGAL AND NORTH wns'mnﬁ
“RATLWAY—
See “ Railway(s) .

:

% 5
Kabul Air Servioe

re
hon of the
over India.
BFRM()~~
Question re interference with Congress
Wﬂl WA
at Gn'ﬁlhb: mdww
BEWOOR, MR. G. V.—
Oath of Oﬁce. 3457.
| BHOTTA(S)—
Question re expulsmn of mm —_—
traders from Tibet. 4020-21.
BHUTTO, MR. NABI BAKSH ILLAH]
BAKSH—
Indian Income-tax (Amendment) Bﬂl—
Motion to consider. 3408-07.
\ Question re Broadoasting Stations in
Indn 3999-4000.

Quesﬁmn-—

Road Fund towards
Road schemes in——. 3209,
Marking of boundary line between the
United - Provinces nnd¥m ]lqllm
District. 4173-74.
f

cohol Committee. 3124, 4001.92.
Representation of —— in- the Advisory
Committee on the Eastern Bengal
- Railway. 3492:93.
BIHAR AND ORISSA—
Question re employment of _candi-
dates as postal elerks in - 3501.
BEI N Eawo et QN 5
Question re dislocation of 'rnilway and
postal traffic between Bongaigaon' and
—~. 287071, 3746,
BIKANER— .

Question re grants for famine relief in
Madras, Punjab and ——. 3822.23.
BILATERAL TRADE AGREEMENI(S)—

See *“Trade Agreement(s) *s

nn.usy;m . =4
Agfn‘ou ti Qnom—ﬂ’
Ceylon. 2023,

Application of the allotment from the
‘the exesution of

b
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3
BILL(S)—contd. BILIL{(S )—conid.
Ajmer- Merm Municipalities Regula- Consideration of—
P - dment) — ; Clause 24. 3922.36.
hon to oonnder 3006-16. Clause 25. 3936-46.
Consideration of Clauses. 3016-18. Clause 26. 3946-50,
; Passed. 3018. Clause 28. 3959-60.
Commercial Documents Evidence —— Clause 30. 3960.67.
. Appointment of Mr. J. N. Talukdar Clause 31, 3967-68.
and Mr. P. A. Menon to the Select Clause 32. 3968-70, 4042-46.
Committee. 4256. Clause 33. 4046-50.
. Destructive Insects and Putx (Second Clause 34. 4050-58
Amendment) —— Clause 35. 4058.
Motion to consider. 3047. Clause 36. 4058
Consideration of . 304748, Clause 37. 4058
. Passed. 3048, Clause 38. 4058.
| Employers’ Liability —— Clause 39. 4058-62
Passed by the Council of State. 2896. Clause 40. 4062,
m‘%—, P Clause 41. 4062-67.
= 1 by the ( ~of State with| Clause 42. 4067-69.
. C———— Proposed clause 42A. 406070,
Amendment made by the Council of o
State agreed to. 3005-06. Ci'*“!e 43. 4070.
Hindu Women's Right to Divoroe — (C)l&usb z :‘(;"ll(l);;
Cbollincel vaeTY: Proposed olause 45A. 4073-74
Indian Aircraft (Amendment)— Clause 46. 4074 =
Passed by the Council of State. 2896. Clause 47, 40"74
Indian Cotton Cess (Amendment) —| Clause 48. 4074.75.
Motion to consider. 3045. Clause 49. 4075, 4238-43.
= Consideration of clauses. 3046. Clause 50. 4075,
Passed. 3046. Clause 51. 4075-77
Indian Income-tax (Amendment) —— Clause 52. 4077.
Pmsenmuan of the Report of the Clause 54. 4244.45.
= Seleot Committee. 2896. Clause 57. 4078-79.
o Motion to M 3080-3116, 3140- Clause 58. 4079,
| 75, 3211-45, 3279-3311, 336094 Clause 59. 4079,
3305.3452. Clause 60. 4079-83.
Adopted. 3452, Clause 61. 4083-84.
Consideration of— Clause 62. 4084.87.
Clause 2. 4317-24 Clause 63. 4245.46.
Clause 3. 4299-4316. Clause 64. 4087,
Clause 4. 3515-28, 3571, 3747-49, Clause 65. 4087.
{ 3921-22, 41&63, 42)5—% Clause 66. 4087.
| (lanse 5. 4228-37 Clause 67. 4087.
‘ Clause 6. 3571 83 Clause 68. 4087,
Clause 8. 3583-3600. Clause 69. 4087-90.
" New olause S8A. 3600-01. Clause 71. 4246.51, 4257-63
Clause 9. 3601-15, 3654-56. 4 74, 4263-70.
Clause 10. 3656-78. 76. 4270-71.
* Clause 12. 3678-88. Clause 77. 427174
» (mﬁini:. 3688. Clause 78. 4274-85.
Jause 16. 3688-98, 3749-56. lauses
Clause 17, 375773, 382744, e
Clauso 18. 4237.38, - Motion to pass. 4225.20, 4358.95.
Clause 19. 3845-46. Passed as amended. 4395.
Clause 21. 3846-55. Question
" Clause 23. 385571, 3922. TN . al getaln

SR
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BILL(S)—contd.
Indian anhgnt

‘Shipping (Amend.

Motion to oomhier 3049.

Indian Oaths (Amendm t)—
Appomtmant of Mr. J. N. Talukdar,
. P. A. Menon and Dr. &. X. De-

4256.
Indian Patents and Designs (Amendment)
Ba(un'ed to Select Oommim 3018-23.

( Amenﬂment) _—
2896.

Indian Tea Cest
Passed by the Cou.nml of Stste
Motor Vehicles——

Dissolution. of Marriage—— —
ent. of Mr. J. N. Talukdar to

the Select Committee. 4256-57.
Extension of the-time for the presente-
tion of the Report. of . the Select

250K
o by et E’&m with
amendment. 2846,
Amendment made by Gouncil of State
to. aom-u;

Railways Mﬁg#ﬂm Taxa- L

tion) —— P
Mohon to circulate. 94)"340

BLOCK B\QPFW%

See  Inspector(s) Seees
BmUK SIGNAL. DSE’LCIORYS)—-

= [nspecmr(s) >
BOG! SRR i 2
Que% W of a thmugh inter-
mediate and s t0 the

2 lBomsAv—mu
Mon

BOMBAY BARODA AND cnm'mx.
INDIA RAILWAY—

See * RBI“H)HB) e

2870-71, 3746.

BONUS— )
i — of » Pumi -Inqpnuu.

g
by the Gwovem-
ment of India giving. the year’s acti-

OOKmG OF
Question 78 construction of a combined
——and parcel office at Vizianagram
on the Bengal Nagpur Railway. 3495.

Question re——1 “earried
out in certain parts of Assam. 3SIS.
BOSE l\bllfLTL—
‘y-‘—"q“m 411618, 18
BOTANICAL SURVEY— —
Demand  of

Question- re tenders invited for the - supply
of —— for stocking 'on Hardwar Dehra
Dun and Kotdwara sections, . 3745.

" | BOUNDARY LINE— :
Question re marking of -a-—-hwﬁﬁe x
United Provinces nnd Biharin

District. 417874 it

vities - of  yarious dcpartments in one

2882-83. iy
BOOKING— =
Q;m re.. through —— from _certain
S stations in_lndia to_Colombo.
|- 390k, N

1
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< :
BRITISH SOLDIER(S)—
; See ** Soldier(s) .
—

hara Ghat on the Bengal and North
MmBailwuv 3492.

— between Badla aw&iammm.‘

4018. '

Installation of a —— at Pataa.’ '3208-09
Opening of a——at Dacea. 4034,
Om& ol%the at Trichinopoly.

ut of the ‘opening

- Question ¢ derailment of a goods train on BROKF\Y‘XH AW i

Solwa —— between _Jimmidipeta and| ‘Oath of Office. 3177, #165.
| Gunda. 3496, \BUDHAM( THAT—
‘ BRITISH ATRWAY(S)— Question . re change of the name of —
T Question re acquisition of Imperial -and Bulw&mnnmﬂw‘.dumho, 13714.
———hy a public corporation. 34'78 mpm(;(s)_ T
BRITISH CAVE et t h office
{ Question e 1 of - of the post office
|- Nty MM the Ambala Cafiton- at Chakulya in Singhbhimm Dis-
| ment. 3651 H trict. 4019. »
»BHITX\'H ('UL(\.\'\'(IES)— \ BULK WATER SUPPLY AGREEMENT-L
See ““‘Colonylies) ™. | Question re draff-—offered ‘to “tHe
BRI'I‘ISHCD; [ONS-— -Cantonment -Boards. 4192-93!
- " : 'num CART—
BMQO\TR'\'MF\ £ 1" Question re mlhmon hotween a n.;:ﬁ
| Question re emblems of ——, Indizn and | 2 train betweeq
.+ Provingial  Goyernments, 892, .« S e -
sl i
i 2 of Question re—
lpof gm den:: th:%m Coriirensation” to Tidinns for Ioeses in
riots, 2
B T R e mporta df Sarn ) (‘mzlde{m;‘égw M
fmm — jnto Mysore State: 3262 Pt ndiz 19 motorable
- Bxtradition of persons between Indian vm’ﬂ' g
St wd—. 3L paddy “from —.

. Qutlaws,. from —— taking. refuge in|

JI‘u-mrry 2848-49. dians, killed and wounded in—

diring’ the m’tﬁr riots, 2921-22.

@4 ‘BRITE
- 8 Qu 204142,
BRITISH OFFICER(S)—
“ Officer(s) . -
5 m'moor(sy—
- See ** Troop(s) .
= = s
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c
CACHAR—
Question re accidents in Sylhet and ——
on the Assam Bengal Railway. 2869-
70.

CADET(S)—
Question re—
Concessions and wages for the engmeer
ing lpﬁmhees of the er- ** Dufferin

Gmtelmen — mecd at the Indian
Military Academy. 3646-47.
CALCUTTA—
Question re—
Amvm' it 3ﬂ6‘1 (:.lm Conciliation Officer at
Tabour contract of the — Port Trust.
3479-80,

vercharge on return tickets between |
—— and ymnnnmgh. 2871-72.

the tem‘pﬁnry

Office, Tellguph Stolu and Work-

shops, Alipore, —.

Researches in the Bose lnsmute,
4116-18.

Telephone company in ——. 3728-20.

Transfer of certain clerks of the Accounts

Stores and Work-

. 3206.

Question re effect of the trade agreement
between —— and the Uuited States of
America on India’s trade. 3535-37.

CANDIDATE(S)—

re— »
—— declared eligible for service in the

Bomhy Postal Circle. 4041-42.

Fall in the number of — seeking ad-
mission into the Indian Military Aca-

demy. 3619-20.
List of approved —— maintained on the
East Indian and Eastern Bengal Rail-
ways. 3704.
CANTONMENT(S)—
Question re—
areas in ——. 3650-51.

!

clerhofthereo?:;'

CANTONMENT(S)—contd.
Question re—contd.

Contract for drainage in Cownpore —.
4193-94.

Demand of increased rent in certain
cases in ——, ' 4192,

Inclusion of certain areas in Allahabad

4194-95.

Increase in house tax in Multan ——.
4194,

Land granted for the Hindu cremation
ground in Lahore ——. 4194,

Non-inclusion of certain areas in the

area of Lahore ——. 4195.

‘the 1.
Payment of House Al!owuwea to Execu-
tive Officers in ——. 8652.
Refusal to make the transfer entries in

‘t.heTaxRemstermAmbdl—y—

Cavally Bazar
denfmt:merfmmtheAmbdl
—. 3651.

—— | CANTONMENT AREAS—

Question re separation of Sadar Bazars
3652.

from ——.
CANTONMENT BOARD(S)—
Question re—
Draft Bulk water Supply Agreement
offered to the —. 4192-93.

Election to the Ambala ——. 3634.
Nominations fo the elected seats to the
3880.

Non-formation of & — in_Ambala.
3878-79.
Refuultonﬂowﬂlemovingofsmsolu
tion in the ——, Jhansi. 3908.
CONVASSER(S)—

Question re power of dismissing employees
the Bombay, Baroda and (Antnl

Amount paid for haulage of — to
Members of the Legislative Assembly.
3657.

Refreshment —— on State w
4012-13.

‘Working by Diesel —— dtbﬂlﬂnﬂi&
Kotipalli Railway. 3739.
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=
CARRIAGE(S s v ves | {OENTRAL DIVISJON—-—mnld.
QuesﬁnnE‘r(ﬁi— Queshonre—cmud
Amof-hmmhin—onthe Gmﬁunmonotaﬂmduchrkolthe
- Mur Ellinh,plu‘ Rail line, Simla —— Central Public Wm-hl')e
| ete, 318'1?9; partment.  4121-22.
- Introduction o}\ﬂxhd class —— of im- | CENTRAL INDIA— g m
* Question re mileage cove ¥ Snpu'
- intendent of Education, Delln. Ajmer-
= Moryat 3746
}:‘ m wha Quesnon 7o recruitment to the T

‘”&Mﬁ “Fastern Bengal | Army- from thé ——and Berar. 3§i3.
-44 16.

‘Cbx\fRAL PDBLIC WORKS DEPART-
3 3

CAVALRY BAZAR —

| Question re separation of British —— =
i Infantry Bazar from the Ambala Can- I(I“‘\ TRAL STATIONERY STORES—
‘ s tonment. 3651. g Question re maintenance of the
CAWNPORE— separate department, u.qo.m
Question re contract m —é—? K
Cantonment. « 4193-94. - J "
 CRLEBRATION(Sy— - CF\TRu_ ADMINISTERED AREAS—
Martyrdom of the ninth Sikh Guru| Questionre—
Tegh Bahadur. 3312. bxumnun.of the Mnssallmm Wnkf Act
;. CENSORSHIP—
Pz A;;.:j:,.?u iy
o~ Qmm%' i £ ‘ o Ilﬂ*" . tion
-+ newspapers of ‘British Ind!a' 2 the ' Tmposition of nmnmet‘;mwuml
2 ~ United Kingdom. 3560, 3920. i mcomumihaa-—_‘ gﬁ
% v—o{eormpondenceoiugmbenofé S in the —.
| the Central Legislature and Provincial - »
: > : Pcmdehmed without trinl mtbg
l CEYLON- x
Question re— T
CENSUS— b . =2 g
; Disfranchisement ‘of Indian Fstate la-
Demand for excess grant in respect of = i
A ] bourers in ——. 3127-28
§ M 2903. : saFtmr 2 : e otanscin et

Inconwmence and hardship caused to-
Indian passengers ~going to ——.
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CEYLON STATE COUNCIL—

Questlon re. Village Franchise Ordinance

passed by the —. 3278.
CHAKULYA—
Question re—
Absente of & Posts and Telegraphs Office
' _at —— in Singhbhum ict.  3497-

Opening of a telegraph office and con-

struction of the post office building at

—— in Singhbhum District. - 4019.

* Boring operations for petmleum oamed
out in certain parts of A\m\m 3818.
Delays and detentions of mails for Tan-
gail in Mymansmg Dmtnnk 3742.
Inconveniences to at Bnmih-t
Railway station. Py
- Seam of coal found in Lakhimpur Fron-
. tier Tracts and Nega Hills in Assam.
3823,
CHAMBERS. MR. 8. P.—
Indian Income-tax (Amendment) Bill—

Motion to consider. 3358, 3364, 3367,

Claunse 4. 4161, 4211-12, 4223
Clause 5. 4229
Clause 8. 3683-84 3587, 3593, 3604;

3596, 3599,

Clause 9. 3603- 05 3608, 3609, 3613,
3654-55.

Glama 10. 3607 3658-59, 3664-65,

Clause 18, 4237, 4288,
3851-52.
Clause 23. 3850-61, 3802
“Olause 24.  3923-25, 393
Clause 25. sss': 393940 3041, 3042,

Clause 26. 3988 3947 3955 3056,
395°

Olause 32. 4045,
Clause 34. 4050-51, 4052-56,

Clause 48. 4074—75

Sefe

="V e Wu'

CHAMBERS, MR. §. P.—contd.
Indian  Income-tax (Ameﬂdm».-nz)“1 Bill _
—contd.

Consideration of —
Clause 49. 4238, 4239, 4242, 4243.
Clause 51.  40706.
Clause 54. 4244.
Clause 71, 7 4246:50, 425 =
Clause 717 mum ‘4201,
Clause 78. 4276, 4277, 4279-79 4280~
81, 4282.83, 4284, g
Clause 80. 4202, 4293 M'ﬂﬁ.
4208.
OHANDRA SINGH—
Mnimmﬁaﬁ
OHA -
Question re nhvflmn nf the overhridge
BT on the Bengel Nagpur
3085-66,
omnm, MORTIMER, MR. T.= -
 Indisn Income-tax (Amendment) Bill—
| . Consideration of clavse 78. 4277-78,
4279, 4280, 4281, 4283-84, 4285.
CHANGE(S)—
Question re—
- for food on the Em. m‘w
way Stations. 3996.
Paﬁtmg in vemucu]a.r of ——on ba.dmu

Bea " Hospitn](’s) e

CHATFIELD COMMITTEE—

Motion for Adjnummem re constitution
of the - mm 2805.

W
Department to
Exclusion of Indians from the —.

3909.
Tovitation to Sir Sikandar Hayat Khan to
yve ev‘ldence before the— 4176-77.

UIRY COMMITTEE-—
. 4201, ol
CHATFIELD, LORD—
Question re ——'s enquiry. 2959-63.
CHATTOPADHYAYA. MR. AMAREND-
RA NATH—

Question re— . -
Attachement of a termediate
and third class '} “to the Punjab
Mail at Kalka hr Howrah.  8205. .
Ohnnp in the tion of mistries -
l.ménﬁ of ‘the Telegmph Depart-
‘ment.
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. CHATTOPADHYAYA, MR. AMAREND-|CHAUDHURY, MR. BROJENDRA NARA-
= - RA NATH—contd. YAN—contd.
Question re—contd. Question re—contd.
c""d““‘mn"fb‘:“k‘ e th"m“a";hf ‘Change in the name of certain railway
ey i stations. 4338-39.
. 1 : "Classifieation of income from fisheries
”"‘;'"‘"‘.’“ cll;:kg D e e B for assessment of income-tax in certain
i gineering Department. 3499, T 3639
- Non-gm.nt of house rent allowance to plmu B Smiat 4
> Inspectors and Telephone In- Collision between a bullock cart and a
specbon. 3732, train between Gocharan and Daksin
of pensionable status to some | “Barasat on the Fastern Bengal Rail-
Telegraph Office. ~ 3732. way. 8743.44.
- of wniform to sweepers in | Concessions to lower class passengers on
3986. | the Bast Indian and Eastern Bengal
i il 4337-38.
o won of con-
7_‘ _ ma by a motor-
e re, z ; ‘ able road. 364849 - %
Supply of waterproofs to telegraph line- | Control over Defence expenditure exer-
men of petrol duty. 3500. cised by the Finance Department.
‘ Telegraphists officiating as Baudot 2905-98.
Supervisors. 3733, Surtail in audit super of Pro-
R Through booking from certain rmlwuy vincial Offices. 3335-36.
stations in India to Colombo. 2 ‘mail between Surma V
Traalorof xstaif MM e MBI =0 ong at Laksam. 3071

Office, Telegraph Stores and Work-
it ~shops, Alipore, Caleutta. 3206,
Uniforms supplied to memen of the
Posts and Tel D

Different scales of pay for Indians and
Anglo-Tdnians in certain Departments
of the Assam Bengal Railways. 3203.

N

3987.
CHAUDﬂUBY, _ER, BROJENDRA NARA-
Indn.n Income-tax (Amendment) Bill—

Motion to consider. 3412
Oonmdmnon of —

Accidents on railways.
Affairs of the Assam Bengal Railway. |

4014

gram near Ch

of Postal Cash( ‘ertificates and deposi- |
a3 tors in Postal Savings “Bank. 3918.
Asseasment fo income-tax of rents from
* fisheries. 8910:

ment of income-fax from: ho]ders i

in the supply ot water in

‘Colonies of Pahartali and
ﬂmhgong i e

Diglocation of railway and postal traffic
between  Bongaigaon nnd Bijni.
2870-71.

tha"'

Bengal Railway. 3203.

Enactment of the Motor Vehicles Bill
and co-ordinantion of rood and rail
traffic. 4335-36.

Enrolment of m during
floods on the rn Bengal Railway.
3085, ﬂﬁ,ﬁ.

" 2 .y 1 of thﬂ

inm ‘of certain indigenous hiilmen
“in Assam. 3653,

E ion from i
of Government .emnm vo Rulers
of Indian States.  4202.03.

ion of certain pe: from in-

come-tax and super-tax. = 2009,

F\g;on; of receipts and etpendmm
4

Government's policy ubout ‘ecommunal
Tepresentation on the Assam Bengal
Railway. 4015, .
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CEAUDEURY MR. BROJENDR NARA- !GHAUZDHURY MR. BRUJE\'DRAMA

Qnuuon re-«xmld
Grants-in-aid to K and Indian |
Institutes and nominations to certain |
committees on the Assam Bengal
Railwa)
Guide book for founsts of nmhneologwal ‘

YAN—concld, :
Question re —concld £ }
Publication by the akof India
giving the yea_r's activities of warious
departments in one book. 2082-83.
Raids by dasoits on Dalaude station en
the Bomha.y,,liqu& and . Central
India Railway. 4337, =

remains and ancient

3821, |

Hnldmg up vehicular traffic on the |

3mer Bank Road in Delhi Province,
8-19.

ences at Silchar station on ﬂmr

Assam Bengal Railway. 2868.60.

Incorporation of certain exemptions in |
the Indian Income-tax (Amendment)

“Bill, S88Ac e
gm::am:»mm

Joint assessment to income-tax of un-

~ divided Hindu families of the Bengal
Dayabhag School. 4202.

Late arrival of 42-Down Parcel Express |
at Howmh 3986-87.

Levy of
line of the
.. 3921.

S R T e hen in AsearrSB0L

Reus lation of the Assam Bengal

Railway for retrenchment of two doe- '
3708-(\9

tors.

pﬂ‘!uﬂi €l utumg

areas in Aun.m 3336-37.

Telephone calls between Shillong and
Sylhet. - 3070-71.

Undivided Hindu and Mndhdm

assessed 1o income-tax. 4201-02.
S Wine or band fund ' mentioned in the 5
al. 3018, -
Question (Supplementary)re— . i
Cost of & rural post :

Marnages ef conviot. in the And
g

: Mu:dar of Mr. N. G. \{a.]nmdar of the|
edi a ical Department. 3562-64.
% mmtcnm of sexvices of volunteers
3 ¢ organisations: during
Outlets for « wﬁ . water be-.
tween Dadashi and Pachooria Stations |
¢ ontheEuhemBengalm 3985- | (

Ovamhugu on retun tickets between |
Caleutta and Mymensigh. 2871.72.
Overcrowding of trains at Sealdah Rail-

way station. - 3482-83,

Postal stamps sold to public and service
stamps used in Government Depart-
ments. 3463-64.

Primitive tribes of Assam. 2803-04.

Provision of meveable steps to wmpm
ments at Goalundo station on the
Eastern Bengal Railway. 3705.07.

of new expenmem of the
('}ur‘f Accounts Officers of Railways
bemg responsxble to. the

%:m.::v il

Reseatches in the Bose Institute, ("a.L
cutta. 4118. |
Te};phone company in Caloutta, 3728— |

TIncome-tax (Amendment) Bill— ""'sj
Motion to consider. 3302.
Consideration of—

o
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‘“ﬁ"::,‘rf..?,;:‘:’ mmm"‘
Eiffeots of Mwm
Ewm-lgemnt i

Fall in Cuawmu reoe‘ph 3681
Fall in the number of candidates seeking
admission -into the - Indian. Military

86. 890203
Fixation. of time limit: for mrnﬂlhﬂg
the Ottawa Trade Agreement.. 3789-

\ mendme: n : f the [udjan \[cdniﬂ Coun-| 90.
' e cil Act. 3783-84, ] Hanindupsoilwlimmmchanum Chinese
s ™ Amendment of the Tnsurance Act., 3530 4009,
Amonnt allotted to Seo(gtm gund | 56 bn
3882-84. ot < ﬁ et
Appcds,gym&t « Imposition of an: unpon dnzy on om
x_“’ tax Officers. nts.. 3261:62.
Appointment of Tndian A«xents in . British | In ion; of Indi in
Colonies.3123. Port: Tmsk mﬂ&. ¥
Armte un_d sentences in conuection with | -
Boycott of In Veito ")’fi&m Report uf the (,onumfma on
. 3258.60.

B Engines.

mﬁ%ﬁv the wm :

esc discussions on econo-
mio problems.. 3710,

m%ng ‘of Federation- hv Indmn States.

umd leasa-l to. lndnuin@‘ ~ 2930,
the

. British o;gncrihntipn to the cost of the

3529-30.
__Compensation_to. Indians for losses in|
Burma riots. 2938

- vegard
New appointments Mm‘-
Government of Indin Dopnﬂmh
3873.78. suger ey
2- | :Notification te villagers maﬁﬁ-
E tary manceuvees, 3000, - o0

in veterinary research. 3783.
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W MR. T. 5. AVINASHILIN-
Question re—concld,
g of a seasonal Post Office at
edarnath.
Upenmgofrum!postoﬁcu 3061-63.
Political pensions paid to foreign re-
fugee.. 3186-87.
Pool of officers for the Finance Depart-
_ment. 3321-22.
to train reserves of officers
and ranks. 3617-10.
Rate war 1 shipping
3249-51.
eaﬁ‘»hmnh shoek in South India.

India. 4094-96.
Rents paid by Indian and European

refreshment rooms on  railways.
2865-66.
~ dent between Dindegal and Madura

on the South Indian Railway. 4010.
of the Committee on XB
engines. 3458.50.
Report: of the Tariff Board on Sugar
Industry. 2952-53.
Beport of the United Provmoes and

De‘;:asnmim re  desirability
ing the ‘exchange ratio. 3324.

Reservation for Europeans of posts on

Indian railways. 2866-68.

apto certain counts of

yarn for the handloom * ﬁduﬁry
3532-33.

Broadeasting

Mumnmzbceanateoeeonfm'

TTIAR, MR. T. S. AVINASHILIN-

Tt

Question (bupplomontuy) re—
Absence of alarm signals in

the Murtizapur-Ellichpur Rulwsy
line, ete. 3188.

Absence of intermediate class wutmg
rooms ab cerfain railway stations in
Sind. 3991,

Accldenttothemb Express. 3057
Actlon on tho Rebolutmn mguﬂm. o
#

t,hc Indmn Snndhuﬁt (‘ommltha

Y <
o-A trade  agreement.
3806-07. g
Appcintment of Tariff Boards. 3544.
Article entitled **  Krontier
- * pul .

Plight of
published in

hip of m:
sepoys. 4169.
Composition of the Auxiliary Force in

intended . for Indian

India. 4166.
Contracts of the Indian

rooms on railways. 4344,
Costumas of employees under the
i 418

Goy-

- U
America on India's
Europeans and Indians

trade. 3537.

recruited on
State Railways. 3469,

Evoluhun of & scheme of economic and

Lm‘ % : P.’;‘Mm(“ in respect of
the Defence Department. 3640, 3641.

Hours of work fixed for

3975

Hmus of work for drivers] 3487

Bnmh’l‘roomoutufm Iadinutab»

of the Ang]o -1
w& m indins On

!
¢ lishment. 3640. £
Scholarships  for atveraft trgmmg.‘;? I ‘of rice tlﬂpnddy from Burms.
433 3 2049,
_‘Taking of evid by the Chatfield Tnadeq! P ion of Indians ?
~ Committee. 2899-3000. in Port Truste. 3106.
Trade negotiations ‘with Ceylon and jon of Fed 3119.
Egypt, eto.  3782-83. Inclusion of certain Indian .
~’!n‘mmg of Indians as air pilots. in the pact between ?ﬁmuﬂ
Kingdom and the Un States of |

'l‘nnlfunfnacmtm vwkofthe

Home Department. 4
Typulv-alfu- India’s naval dat‘anne.
2979-80.

America. 2937,
Indian Civil Service Oﬂiom employed
in the Gwermiimt of India

&
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GAM-
Question (Supplemenmy) re—contd.
® . Indisnisation of Port Trusts. 3181
Indians in Palestine. 2803.
Indians kﬂled and wounded in Burma
during the ,rooqnt ripts. . 2022,
; f of fans in third class com-
o pertnwnbs 3476, 2477.

of fans. 3890. o AL
L Chatheld's enquisy.. 2060.62.
‘Manufacture in Indm of aeroplanes for

- the army. 3628
- Negotiations for ““Indo-British  Trade |
= Agreement. 2031, 2032.
Non- ap]mm(nn nt of an Indian to the
Chatfield

Committee,

stal stamps sold fo publie and service
stamps ut
ments.

Pmpuﬂ! tn selxlu the Jews in Kenya.

. Protgftmu of the cotfon industry.
-86.

37853
Protection of # m&m of 'Indinn
£ cotton grovéﬂr 3512, 3543,

Tanganyika. 3122.
Railway and Customs Returns, 2068.
“Rate wai_between shipping companies
Rmnaﬂ pilgrims, - 2920, 4112.
t to the Indian Army from
the Central Provinces and Berar.
3315.
Regulation of moncy-lender’s: business
- «and development of alternative credit
' agrioal - 2086.

0 Members
Auembly and pny-
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re ——to discuss the question
ol Indnn Mig:mm to Malaya. 3126-

DEPUTY AOCOU\‘TANT GENERAL——

in thel

DEPUTY DIRECTOR( S)—

Question re appointmnt of an. Iﬁiiin
Assistant to the —— of

u—d. train on

Questm goods
Solwa Bridge be}ween Jimmidipeta and

Gumda. 3496, R o
DESAI, MR. BHULABH.A! J—
Expressions of regret on the death of
Maulana Shaukat Ali. 3453-54. " =

Expressmns of regret on the death of
Mustafa Kemal Pasha, 2954, 2057.

3357. 3258, 3448,
Consideration of-

Lhuae 2. 4320.

ol
10, 4511, 4312, 4313-

m‘lmo,

Clause 4. 3520-22, 35625, 3527, 3528,
4124, 4125, 4140-49, 4161, 4217-19.

Clatuse 5. 4234, 4236

Clause 6. 3573, 357478,

Clause 8. 8500, 3591, 3592, 3595,
3597

Clause 10, 3660-6
Clausge 12. 3.84-85.
Clause 16. 3753-55.
Gh’l;:a i A smwa %m 3835-

4086,
4088-89,
4257,

Motion to Pass. 4325-28.
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DESAI, MR. BHULABHAT J.—conld.
Pomtofordar—-

——raised by Mr. M. 8. Aney as to
whether an Honourable = Member
ghould ~ be debarred from moving
an amendment on the ground of in-

te notice when adequate notice
of an identical amendment has
already been given by another Honour-

to move his 3679.
—— raised by Mr. 8. Satyamurti as to
mhmm‘ ‘demand for excess grant
¢ u ‘moved in
vice for which no original demand
for grant was presented to or voted

by the Assembly. 2911, 2012,
Railways (Local Authorities’ Taxat
Motion to circulate. 3025-27, 3028.

DESHMUKH, DR. G. V.—
“Hindu Women's Right to Divorce Bill
Motion to circulate. 4414,
_Indian Income-tax (Amendment) Bill—
Motion to consider. 3239, 3284, 3356-

69.
Consideration of—

Clause 21. 3848, 385!

Clause 23. 3858, 3863 3871, 3922.
Motion to pass. 4367.

Repealing and Amending Bill—
Motxon to consider.

3048.

- > Absence of nJarm signals cnmages on
the Murtizapur- Flhohpur Railway line,
ete. 3187-89.

able Member and the latter declines |*
amendment..

DESHMUKH, MR. GOVIND V.—contd.
Question re—contd.

Recruitment to the Indian Army from
the Central Provinces and Berar.
3313-16.

Refusal to admit Maharashtra Brahmins
and Indian Christians in the Army.
4198.

Statement of Lord Halifax about putting
Mahatma Gandbi in jail. 3461-62.

Supply of service rifles to schools in India.
;312-24

Trade Union of Employees on the Assam
Bengal Railway. 4035.
University Training Corps. 4198-99.
DeSQUZA, DR. F. X.—
Indian Income-tax (Amendment) Bill—
Consideration of clause 4. 4207-08. |
Indian Oaths (Amendment) Bill—
Appointment of Mr. J. N. Talukdar
Mr. P. A. Menon and —— to the Select
Committee. 4256,
Destructive Insects and Pests (Second
Amendment) Bill—
See ** Bill(s) "
DETENTION—
Question re—
—— of persons without trial in the Cen-
trally administered area. 3906-07.
Overcrowding and of a train with-
out lights at Ghol-Shahpur on the
Kalighat-Falta Railway. 4034.
DHAMHARA GHAT—
Question re breach between Badla Ghat
and on ﬂb w and  North

Weste

Boy killed in sl i
Chorgola Station on the A-un
Bengal Railway. 4036-37.

Complaints on bekalf of Indian States
under section 3 of the Indian States
Prctection against Disaffection Act.
4102.

Cow byres in New Delhi.

ployment of Bengalis

4115.
. 7 and Assamese
~ on the Assam Bengal Railway. 4035.
Mahrattas in the Indian Army. 4173.
for myply of milk in New

Deﬁg m,

DIESEL CAR(S)—
Question re working by —— of the
Cocanada-Kotipalli Railway. 3739.
DIL}\[ SHA SQUARE-—
tion re i of
Ara.m Bcgb and —— qwie!l. New
Delhi.
DINDEGAL—-
Question “re report of the Committee
on the accident between —— and
Madura on the South Indian Railway.

Overcrowding and Bfion of a train 4010
without lights at ahpur on the &
Kalighat-Falta Railway. ~4034. DIRECTOR(S)— .
| Raising and covering of platf Question re functi of the —— of
earhmmtwmonthemw Solar ~ Observatory at Kodaikanal
- Railway. 4036. 4030-31. ;

MAITLAD



36 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

DISASTER—. . DIVISION(S)—contd.

Question re— Indian Income-tax (Amendment) W
Agyalur Train —— on_ the South ——o6n the motion to amend clause 4.

Railway. 3207. 4157

Claims for compensation msmg out. of

the 0 3470, 375?5?5 motion to amend ohuse 16.
DISCHARGE— ~——on the motion to omit olause 4.

Question re— 4125.
——nndhanumantofMushmsbythe ——on ﬂlemmwmdmse 21,

‘Superintendent, Watch and Ward, 3804,

Eastern Bengal Railway. 3486,

— of persons from Accounts and
_ Audit offices, 3.

Indian Tariff (Amundmnty Blll—
~—— on the motion to insert a new clause
after clause 1. 4413,

»Amon cspolf. =Bl { : & ) ,
i reguding—-ontheEnstInrlmn DIVIQTOI‘iAL:-' o e -
and Eastern Bengal Railways. 2977 o B

DISCRIMINATION— i Sl -.
Qiibtioh e Girievances cf Muslims _in the——, 3

ainst Quetta, S

ightanls, * 3638-40. Muglim - the=—," Qu

ST 7 il

~———in the supply ¢
way Colonies of Pahartali and Chm;a.-
goaz. 307172,
Racial in the Mechanical Transport
Department. 3881
DISEASE S)—
Qu:,u: 2 re causes of the recent increase
in mental —-—. 420%
DISFRANCHISEMENT—
‘Question re —— of Indian Estate labourers
in Ceylon. 3127-28.-
DISTRICT(S)—
Quostion re time

taken by Indian e
Civil Service Officers to be placed .

DmsxomLém RINTENDENT(S)—
Quention re advertisement of posts by
the ——, Howrah. 3703.
See also * Superintendent{s)”’,
DOCTOR(S)—
Question re—
Militery Husgﬂlm tained in
and —— x&
them. '1624-25

Recommendation of the Assam Bengal
Railway for retrenchmert  of ‘two
0809, © - nt A

in independent charge of a——. =
3644-45. &
Appointment ot Mr. J. N. Tnlul\dnr and
DIQS;FURI BAN&\E(S)—I i Mr. P.- A, Mcnon to the Select Com-
and rioa. in: Dolhic. 9903-0i. e 400
DIVIDEND— DOMINIONS CONFERENCE—
. Questionre —— and pay of oqg@m

officers on the . Shahdara-Sabaranpur

Light Railway. 2882.
DIVISION(S)—

—— on the motion u demand for excess| DRAFT CONVENTION(S)—

Ajmer-Merwara.

unnt in revpect
Ininn Tncome-tax (Amendment) Bill—

——on Mr. M. Ananthasayanam Ay-

yangu 's motion to manddnm 8(c).

-——ofbﬂumohmim of new

Statement re and Recommendations
adopted by the 2]st and 22nd (Mari-
time) Sessions of the hﬂdﬁmﬂ
Labour Cenference.

DRAPTSMEN CLERK(Q'F;

sub-clause (d) in clause 8: 3592-93.

ion .re —— of the Telegrqt
Engwnngﬁwmt- 3499,




|
i
!
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DRAINAGE— BRIV DUTY(IES)—contd. pEOrTANHaE
Question re— e Question re—contd. pa yniiesas
“Contract for —ﬂ—-ﬁ: Ot’wﬂptﬁ'e Canton- “Excise —— imposed on im . of yarn
ment. 4193, from British India infé State,
Outlets for —— of flood water between 3262,
Dadashi and Pachooria Stations en|  Tmp ustralian wheat m'Indh and
wxﬁem Bengal Rulvuy. 8985- | ) %

&
ot .S
nnmox-n‘smmmm- il .%;:r. :

Question re post of
in the Chief Engineer's

Superintendent;
Office, Eastern

Q
Que:‘tlon re wntrwtu to vend (ooﬂ and
——, ete., on the Shahdara Saharan-

pur Light Railway. 3506-07.
DRIVER(S)—
thion re—
©"—=on the Bengal Nngp\u Rulwmy.
2853-59.
Houra of work ior-—-. 3487-88

Tilitrate —=—, shunters and firemen on
the North Weatern Railway. ' 3490.
Promotion  of literate men as-——on
the North Western Railway. 3491,

“D =
_?%‘\' %L & - ‘bﬂ! G md—‘ for 3
the angincaring apprentices of the
= * Cadets. 2950-51.
DURBA.\—
i drom the
South Aﬁ'hl& Indian Congress, ——,
/wﬂnmmnm-lwﬁviﬁu of Europeans.
3564-65. >
DUST— AR

Question re lrwr-l of the a.sbrn(’. at —
and height of masonry pillars of water
 tanks at Waltair. 3496.

JTT, MR. S.—

Oath cf Office. 2845,

DUTY(IES)—

Question ra— ,

and mmﬂlﬂfuhuwmﬂS»ymn

P

nce of customs —— on- it. Ll%

“ 21
S ) hels. 3660-
Mg

Levy of death——. ‘m"

Non-levy of octroi~——on liguor and
wines in the Lahore Cantonment,
3880-81.

Railways, 4007-08.
EARTHQUAKE(S)—
Question 7z recent —— shock in South
India. 3464,

EAST COAST—

Question re lwmniog oi adegnate foroes
... on the —— of India. 3326-28.
BAST INDIAN RAILWAY(8)—

Sze “Railway{n) ™,
EASTERN ¥ (.AL RAILWAY--

See* Railway(s) .
ECONOMIC PLANNING—
Question e cvolution of a scheme of —

md industrial ‘planning for India.

37 38,
ucoxomc PLANNING COMMITTEE—
See “ Committee(s) ™. :
ECONOMIC PROBLEM(S)—

Question . re- invitation to the Afghm
Minister of Commerce for discussions
on . 3710: i by

ECONOMIC RECOVERY'-& 1

Question re set back to the process of ——,

3649, 3822.
ECONOMIC SURVEY(S)—

Question - re —— by the Imperial Council

of Agrioultural Research. 4082:94.
ECONOMY— {
Questicn re instructions re —— in the

tendents and nnd

2892

Effect of the mnew Egypﬁm Cotton
tariff ——on India's trade. - 3530-
32, ~

diture of the Posts and Telegraphs
EDUCATED PERSON&S)—- i i
Question re uh&hc; re nmmphymt

of —— in India.

—
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EDUCATION— BLECTRICITY—contd.

Question re— Question re—conid. 3 o)
i Denial of facilities for higher —— to Recommndations of = the Pitkeathly
= Indians in the Federated Malaya Committee on the supply. of — in
g (,Slmofm hm7 Delhi Province, 3791, .

e castes réceiving —— | R LJCHPUR— -
13;1&:3 Centrally A Areas. | Question' re  ab of alarm signals in
Mileage SN fbion| T S
e Railway line, ete. 3187-80:
SO0 ofe——, Dulhl, Ajmer-Merw- and .
Central India. 3746, EMBLEM(S)—
Question re —— of British, Indian and

Opmmgo(ocollegelorhlgher*m
t mﬂnaty
s hlet R

. 3

Iiﬁu for Tﬁgn“—’—.;u,m.m in|

Malaya. 3265-66.

Radio programmies providing adult

EDUCATION C()DNI’[TLE{ Sy—

re
Muslims in the —— and certain Offices

attached tc it. 3267.
EDUCATIONAL FACITLITY(IES)—

Question re —— for the children cf staff
of certain communities on the Assam

Bengal Railway. 3203.
EGERTON ROAD—

Question re Railway Telegrlxﬁl Training
Delbi.

ANDLANPE-

Provincial Governments. 3892,
EMIGRATION COMMITTEE—
Question

" of British “soldiers and Officers in the
Indian army.—3899-901.

O

Anglo- A
Railway. 3204. <

Communal composition of —— in cer-
tain workshops on State Railways.
4013-14.

Costumes of under the Govern-
ment of India. 4186-87.

Denial of facilities to Muslim —— on
the Eastern Bengal Railway to pass

examinations. 3467,

and casual leave' to

School on ——. Denial of privilage
EGYPT— —— on the Bengal Nagpur Railway.
Questicn re trade neg with Ceylon 3495
and —, ete. Newpusndesiorstntem"y—.
EGYPTIAN COTTON TARD"F DUTY— 82 =
See ** Duty(ies) " Pomnfdm_ng-—-dtunbmbuy
ELECTED SEAT(S)— Baroda and Central India Railway
Question re nominations to the —— to the given to the Watch and Ward and
Cantonment Boards. 3880. Commercial = Canvassers.
ELE(;'K‘ION(S)—* =i Trade Union of —— on the Asum
Question re to the Amﬁill Glﬁhtmmt Bengal lewny 4035. i
Board. 3 Y L]
ELECTORAL ROLL(S)—
Question re— 3 CHILDREN BILL—
TQ?M the Federal Council of State.| S “ Bill(s)”.
9,
heparstion OF < for -the - Federal. | ENCIN(S)
Teghiatdie G108 W0 Q“IM:-B 'e;z f the C mmm o0
ELECTRICAL ESTABLISHMENT— e &
pu‘u;nnt. 3%;3%“ Sl s R‘&’gs‘g the Committee o =
m&‘icrmun_ R\mhmgo{XB———-onﬂmMIndnn
- —— ccnsumed in quarters of Members Raliway:s S0
4 ‘of the Legislative Assembly in New ENGINEERING APPRENTICE(S)—
Delhi. See “ Apprentice(s) ™.

|

¢

- -
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ENGLAND—
Quextion re—
Import of superyisory staff for railways
_from ——, 4133-34.
Sale of British and Indian Postal Orders
E in India and , ete.  3997-98.
« ENVOY ” AEROPLANE(S)—
* Question re purchase of . 4201
ESSAK SAIT, MR. H. A. SATHAR H—

" Question re participation of India in the
World’s Fair in New York. 3817-18.
ESTATE LABOURER(S)—
See ** Labourer(s) ™.
ESTATES OFFICER(S)—
Question re Military —— in India. 2981-
i
Question re' disregard of O 1 pro-
portion by the Superintendent of Post
Offices, ——, in making appointments.
3493.
EUROPEAN(S)—
_ Question re—

—— and Indians recruited on State
Railways. 3469-70,

Rents paid by Indian and — re-
freshment rooms on railways. 2865-
2866,

Representation from the South African
Indian Congress, Durban, re com-
~ mercial activities of ——. 3564-65.
railways. 2866-68.
EUROPEAN(S) CRISIS—
Question re—
Consultation of the Government of
Tndia during the . 2852-53.
(Cost of war preparations owing to the
recent ——. 3641.
EUROPEAN INSTITUTE(S)—
See “ Institute(s) ™.
EUROPEAN REFRESHMENT ROOM(S)—
- See “ Refreshment room(s) ™.

_ Agra . Distriot for Military Manoeu-
vers. 391011
EVIDENCE—
Question re—
+. Invitation to Sir Sikandar Hayat Khan
to give —— before the Chatfield

EXAMINATION(S)—
Question re— paid b e
" Admission fee pai y postman, oy
for ——— for appointment to the clerical
oadre. 3699,
Age-limit for admission to the <— for
“‘reernitment to

Tndian Military Academy. 3647.

(andidates who appeared at the ——
for récruitment of postal clerks in
Bombay. 4039-40, 4040-41.

Date-sheet for the Indian Civil Service

.. 3913-14.

Denial of facilities to Muslim employees
»a‘nmwwﬁnym pass
departmental —. 3

.~ fees carged by the Federal Publio
Service Commission. 2083-84.

- for reornitment of Telephone
Operators held at Lucknow. 4023-

25.

Taking of Urdu by Indians as optional
subject for the Staff College —-
4167-68.

EXCESS GRANTS—

See “ Demands for —— .

EXCHANGE RATIO—

See “ Ratio(s) "

EXCISE DUTY(IES)—

Question re—
Fffect of the enhancement of the ——
on sugar. 3898-99. =
British India into Mysore State.
EXCLUDED AREA(S)—
Question re— -
Levy of tax on persons orossing the
inner line of the —— in Assam.

3921.
Taxes colleoted from persons entering
the —— or partially —— in Assam.

3336-37.
EXECUTIVE OFFICER(S)—
Question re payment of house allowances
to —— in Cantonments. 3652. -

Committee. 4176-77. > ing rnment Bsouritic, 205 s

Taking of —— by the Chatfield Commit- —— of certain persons from mnome-?;

<tee. 2009-3000. ] and super-tax. . AR S
- T
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EXPENDITURE— EXTRACTION—
Question re— Question re price and system of —— of
umamr Dol S G;;S"g%: from mines in Assam. 3001, -
Yt i T et o | ESTRADEPARTMENTAL . SUBPOST-
3 del::mp‘m 1shro:d 3?3::“ Yodiin Question re representation from the —
3999,
. 3060-61. -
7 on Frontier, 311820, - EXTRADITION—  *
! =— on military operations on the| Question re’ —— ‘of persons between 4
“Frontier. 321011 ~

v Figures of receipts and ——. 2403,
Income and ——, etc., of the Kalka-
Simla Bmlwayu:m. m
Income and —— of - ﬂn tam
350001,

Instructions re econumy in: the <= of
the Posts and Telempha D:part-
ment. 4039,

Revenue returns and —— of the Gov-
ernment of India. 299293,

Revenue returns and —— of th Posts

B0 uﬂ Telegraphs ’.Depuw. 3066-

Bﬁmﬂgth of staff and ~—— of the Delhi

Indian States and - British ~ India.
821,

EYE HOSPITAL(S)—
See *“ Hospital(s) *".
- :d';l.linl 10 &
PRl semenr S TR R
FACILITY(TES)— :
Question re—
Lcrl.am

given to mail  overseers.

-f.,,.%w %ar eduoation to.
States.  3266-67.
Denial of to Muslim m-p'oyws

Improvement Trust. 3560-61. on the Eastern Bengal Railway to pass
EXPENSE(S)— departmental examinations. 3467.
Question e certain —— incurred on the for Mahatma Candhi to visit
Walton Training School, 3454, tribal areas. - 4004-05. % x
EXPERIMENT(S) SR —— to holders of sterling sccurities 7
Question re— S in India, 2977.79.
Btmgingofthemnluollgﬂcnlmrnl_ Pamphlet regarding provision of ——
investigations and —— to the notice for higher education to dians
of tho masses, 3820. ; in Malaya. 3265-66.
of mw e Of the (‘}“ef" Railway —— for the Indian National
Accounts ( 3 =
responsitle to the Gemrﬂ #s <8
162,95, | PACTORY (RS
ms; Question re—
Ty ot o s
entine. - = Open ettt
Effcet on the — of ° ; | m&n%]:f,m sto EPBATS, "’"’M
. ete., den to_the conclusinn‘ the ﬂ’ 2 ?
7 ?- : erican trade  agroement. %&ﬂ!ﬁ‘ SPOT Tndic it -
Reduction in the of cotton from World's —— in New York. 3817-18.
India. GMDG. ! FAIZ GANJ . ESTATE—
EXPRESS(ES)— Question re houses d
Question re accident to the Puugab S Darya Ganj, Delhi. 3800-01. =
near Patna. 2864-65. FAMILY(ITES)—
EXPULSION(S)— Question re—
+ Question re —— of certain Bhotia traders Joint  assessment M—tﬁ ot
from Tibet.. 4020.21, * Undivid edHindn-——hﬁﬂmegﬂ
EXTERNAL AFFAIRS DUARTHENT Dsy&hw 4202,
‘Question re visit of the ‘neww of the Undivided and  Muslim+ —— -
—to Kabul. 2784.76, 8051.54. assessed to income-tax. 4201
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FAMINE RELIH’«- B

uestion ze ts (ar ——in Madras,
Q' ,“En 3522-23.
!'A
Que.dmn re—
Installation of —— in third class “com-
ents. 3475-77. 3
ED iate olass favés and provision
of —SA0E 3000 ke - mlaEW
FARE(S)—
Question re—
Intermediate Class and provision
of fans.
. Rates:; of . —— for Haj pilglims
puotion. of kgl
Reduction of ohp
Third class —— on. the : mnhda:af'
Saharanpur Light Railway. 2881
FAREWELL ADDRESS(E3}—
Question 7e  railway officials receiving

. ete. 3496,
-HL QHRALMKEAN BAHA

Question re  refusal to grant a'
to Manlvi Tsmail Ghamavi of Amnt—
sar. 2890.
FEDERAL COUNCIL OF STATE—
“Question re 'elggzto;‘q.l Tolls for' the ——
gis - i

Qnesﬁon re p;e_pwnuuq of e_lacmral rolls
for the 410800,
FEDERAL ‘LIIF\IL —

‘Question re life of the Legislative Assem-
._.ﬁl,a tlld modifieation < of the. —

EE'DRRATED MALAYA q‘T‘ ATES—
Question e danial of facilities for lugher

ednmudﬁ’iéWhﬂw 3268-
67.

_FEDERATION—

“Question 1o~ g

- Consultations on mattes mvong

financial adjustments between “ the
* Government of India and the Tndian

“| FED ERATION—contd:

Question re—contd. 0
.hmgnnmm rof el 2938 3111-19.
/{3185
Joining of — by Ind.ml suw
3138-40. %

regard to ¥
Pmas reports about a Miniatirs Roud!
‘Table Godetme o issue.
3123,
FEE(S)—
Question re—
Admission — pnirl by
ote., for exaiination for
ment to the dlmo&l cadre.
— Examination ™ =—"
o1 Pederal * Publio  Servics
sion. 2083:84. -~ e
FENCING— .
Question re,—— and  leyel.crossings
on the Shahdara- Ga.hara.:npur Light
Railway. 2880, "
FEROZE KHAN NOON, SIR—: coimiid
Question: 7¢ statement of —— sbout
- Indian support to Great Britain in the
event- of War. @ 2015-17.
FIIT--
Question re lands leased to Indians in
2630.
FINANCE 'DEPARTMENT—
Question re— -
Appointment of a person of the ——
to the (,hnlheld Committee. 3311-

~¥1
¥

0, sl oAbl T ader
Ganhﬂl ~over - Mce axpnndltxu'e
oxercised by um ——. 208598

Pool of officers for the —r3831
2%

FINANGIAL AD]L’.)’I'MENWS)-H -
Que: onsulte

‘m-:olvmg between the Coyerns
ment of India and the Indisa.  States
‘on: Federation issue. 3341-42.
FINANCIAL @ONDITION(S)—
Question .72 —— of the Vluét[llllr
Port. 4000-01.
FINANCIAL: POSITION— 3
Question re administration and _a...._,
of Coorg. 4178-70. STeT e 8

¥

Hliterate drxvm shnmm -hd —
on the North Westorn ~ Railway. -

States on —— issue. 3341-42.°

3400.
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FOREIGN IMPORTS—
Bev* To e
FOBEIGN POLICY (IES}——
of the Govern-

ers on the North Wesum ilway
3491.
FIRST CLASS—
*Question re abolition of —— compartments
on railways. 4334-35.
DIVISION—
Question re age-limit for
to the —— of the Secretariat.
80.

recruitment
4179-

FISHERY(IES)—
Question re—

Asgessment to income-tax of rents
from ——. 3910.

Classification of inoome from ——
for assessment of income-tax in
certain places in Assam. 3639.

FLAG STATION—
Question re opening of a —— at

Jassowal, North Weatern Railway.

2840
FLOOD(8)—
Question re—

Breaches due to —— in the East
Indian Raliway line in Murshid-
abad District.  3002.

Enrolment of special constables during
~—— on the Eastern Bengal Rail-
© way. 3065, 4255.

FLOOD PROTECTION SCHEME—
Question re 3559-60.
FLOOD WATER—
Question re ontlets for drainage
between Dadashi and Pachooria Sta-
tions on the Bastern Bengal Railway.
3085-86.

FODDER—
Question re convening of an All-India
and Grazing Facilities Conference

at Delhi. 3567-69.
FOOD—
Question re—
Charges for —— on the East Indian
Railway Stations. 3996
Contracts to vend —— and drinks,
ete., on the Shahdara-Saharanpur.
Light Railway. 8506-07.
FORCE(S)—
Question re—
Military —— stationed in Assam. 3653,
Stationing of adequate —— on the

cast coast of India. 3326-28.
FOREIGN COTTON— e
See * Cotton ™. ~

ment oi India in respect of the ——
of the Government of Great Britain.
3196-200.

* Refugee(s
FOREI(:N WHEAT—
See “ Wheat ”
FOREIGNER(“!)—
Question re levy of paoll-tax on ——
residing in French India. 3502, 4028. -
FOREMAN(MEN)— v ki
Question re—

Demotions from tha

rades of

and assistant —— on tha North
Western Railway. 4017.
Posts of —— and assistant —— in
the Mechanical Branch of the North
- Western Railway. (4015-16, . .
FRANCHISE— ¥
Question re - —— for Indians in Ceylon.
| 3818-19.
| FRANCHISE ORDINANCE—
' See * Ordinance(s)
FRENCH INDIA—
Question re levy of poll-tax on {oreignm
residing i < w28
FRIDAY PRAYER(S)— =
Question re denial of leave to, Muslimy
for saying their —— on !he Eastern
Bengal Railway. 3077.
FRONTIER—
Question re— v

Expenditure on ——. 3718-20.

Expenditure on milita.ry operations
on the £ 0-11.

Mxllta.ry foruﬁoahom on Tibetan ——.

Precaunons taken to deiemd the Nogﬂir
East — of el

Seam of eoa] found in Iaklnmpur
anl.s and Naga Hills in Amm

2 FRONTIER IRREGULAR CORPS—

Question re commissioned officers in the
=0 4021. e
FUNCTION(S)— "
Question re constitution lnd —— of ﬂu
Railway Rates Advisory Council. 3714.
FUND(S)—
Quemou re amount allomd to  Secret
Service: 3882-84.

FOREIGP\' REFL(:EE(S)—- 2

i
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@ GENERAL POST OFFICE—
GADGIL, MR. N. V.— See ** Post Office ™.
Ajmer-Merwara Municipalities Regulation | GENTLEMEN CADET—

(Amendment) Bill— g @ "
: Motion to consider. 3007-08. G:" C;d};;v) S.
' Indian Income-tax (Amendment) Bill— RMA Sr— ; =

(to consider. 3201-98, 3421. Question re measures to alleviate the suffer-

*  Consideration of clause 16. 3750.
Motion to pass. 4364. LAY
Question re—
Contract for
Cantonment. 4193-94.
. Demand of increased rent in certain
© cases in cantonments. 4192.
. Draft Bulk Water Supply Agreement
offered to the Cantonment Boards.
4192-93.
Tnclusion of certain areas in Allahabad
Cantonment. 4194-95.
Increase in house tax in Multan Canton-
ment. 4194.
Land granted for the Hindu cremation
ground in Lahore Cantonment. 4194.
Non-inclusion of certain areas in the
Bazar area of Lahore Cantonment.
4195.
{ Question (Supplementary) re—

in p

‘ings of refugees. 4116. v

GERMANY— o
Question re Atebrin i ported from —
GHEE—
Question re—
adulteration, 3932-35.
Grading of ——. 3277-78.
GHOL-SHAHPUR— 5
Question re ding and detention of

train without lights at——on the
Kalighat-Falta Railway. 4034,
GHULAM BHIK NATRANG, SYED—
Expression of regret on the death of
Mustafa Kemal Pasha. 2054-55.
Indian Income tax (Amendment) Bill—
Motion to consider. 3421
Consideration of—
Clause 4. 4139.

| & Gurkhas serving in the Indian Army. Clause 6. 3575.76.
=4 % 3 Clause 8. 3592, 3598-97.
Lord _Chatﬁeld s enquiry. 2963. Clause 9. 3607, 3610
EpROR regarding disturbances and | yogion for I;djaurnmen, t re setting up of
mﬁmﬁw 5 a  new memorial of the i-
Questio : ki-Serai battle mear Delhi. 3779-80.
ki % Question re inad t tion of
e visit of —— 0 the| '\ in the Department of Educa-
ribal areas. 3189-91. = ‘Health and Land ‘and_certain
Facilities for —— to visit tribal areas. taon.uﬁ = hed to it. 3267
4004-05. % =
Statement of Lord Halifax about putting GHUZNAVI, SIR ABDUL HALIM—
——in Jail. 3461-62. Indian Income-tax (Amendment) Bill—
GARDEN(S)— - Motion to consider. 3424-28.
Question re decision to build a store room Question re rate war between shipping
at a corner of the Queen’s —— Delhi. | companies carrying Haj pilgrims. 4111-
GAY‘:MOE} 15. ¢
. s GIRIDIH—
F Wm\nsnl; of tickets at — Railway | Question re interference with Congress
station. 3498. ot S ¢ <
GAZETTED OFFICER(S)— ::"‘V““‘:m}'{;e:’;““‘s‘;;“w“ i
See “ Officer(s) ™. i ooy - :
= GENERAL MANAGER—
Question re— = Question re——of schednbd castes
1 position of ro- receiving education in the Centrally
eruited in the —— 's Office of the Administered Areas. 3275.
Eastern Bengal Railway. 3210. GOALUNDO—
Introduction of new experiment of Question re provision of ble steps
. " Chief ‘Accounts Officers of Railways to compartments at —— station on the
I - being responsible to the ——. 3192-95. Eastern Bengal Railway. 3705-07.
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GOCHARAN— ) TRO08

Question re collision between “a bullock
cart and a train/betwoen = and
Daksin Barasat on the Eutpql Bengal

Railway. 3743-44.

GOLD—
Question re —;mtcha.sed by the Reserve
Bank of India. 3344-45.
QOODBy 4

Contracts for loading and uﬂo&?img
Allahabad Divi-

of ——in Delhi and

ini
GOODS LINK SERVICE—

= Qmﬁon e niew ——mtroduced on the
Bengal thpnr B&i'\

—da; 3496.

GORWALA, MR. A. D.~
Oath of Office. 2315,
GOVERNMENT— &: -1 ¢
Question re—

Acqmrement By—auf tho Glm'hrhm-
2 ‘Light Railway. 2857,

HEL T OEER

Tnhrpellnhon in the House o?cormﬂum

re control of policy of Congress —— G

by the' Working: Committee, 3920
‘eovﬁmmmmmm'(sy-
Question e p poeta]

*., and service stanmips u

GOVER?\THE\'T "OF INDJA—

;)ngshon To—
Appemhnunt of a Tribanal to serutinize
‘cases of ap made o ﬂw
4199-4200.

Consnltation of ﬂxa——-dlmng "the

a),»rhl!uwpmn crisis. - 2352-53.

v - Consnltation  of - the — = in. respect nf

the foreign policy ‘of the Goverhment

of Great Britain. 3196:200.; 1,00
a0 Conuu!tahgnr between, the. pemu
..hyum' Andi and the ——

GANEY )

— at

GOVERNMENT OF INDIA—contd.

Question re—conid. Y1)
Ot ats ik e
o il adj 2 frid
—— and the Indian States on fods-
ration issue. = 3341-42,

418087, a1 sugalite gatieohi

Indian Civil Service Officers mﬂhyed
in the —— Departments, $183-95.

swiduoeation - of . the—— Offices. in - New
Delhi.  3340:41..

New . apppintment - sanctioned in  the
——= Departments. ., 3873-78..
; giving the year's .

o s -of -various. mu in
one book. 2982-83.

Reeonstitution - of Departments  of the

3331,

T iatl-

sk T of the
PTE e 200298
Tenure of app of a Searetary
tothe ——. . 3335.
Vacancies left unfilled iny certain
Departments of the ——.  3331-32

GOVERNMENT OF: INDIA “ACT—
See ““Act (8) '
GOVERNWENTS
See * School(s) ™
GOVERNMENT SECURITY(I1ES)—
Question 72 exemption from  Income-tax
i of parsons holding - 2079,
 See also Se B, amorts Sttt
) VANTS GONDUCT
RULES—

Question 7e applicability of —— to staff
on State Railways. 3500,

ic qgvmwoa txl:.NLRA.L. H. B THE— .,

t:\. .‘*75
.| GOVIND DAS, SETH- 1
Quention Fo ¢

of dence, of,

cor

members of the Central W
and Provincial mumta% 46.
- Changes, in the.

Costumes of employees under the-—-.

i
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¥

Question re—cfmtd
- Constitution and functions of the Rail-
way Rates : Council. 3714.
Decrease in the exports from India to

of pasaed candidates as
Head mBﬂmrgndOmE. 3501,
3 uarters of the officers of: *my

GOVIND DAS, SETH:==coneld. ' !
Quecmm (Supplementary) re—contd. "
Fixation of minimum price of wheat and
cotton. 3552. L
hw of an unpon duty on wbut
: - 3561

of umplmes for

Recnutment to the Indian Anny {'mm
the  Central’ vainees and " Berar.

3314,
patam Harbour. 3500-01. --mdﬂmmﬁnm
“in the revenues of ‘State Rail- Tndian Railway. 3722.
ways. 4010-11 Statement of Lord Halifax about
- Indmn Ordnance [Factory ~apprentice ;’;‘ég"g Mahatma Gandhi in jail.
scheme. 2087-88, -
Issue of new oz‘uoims. 3328-%9.,_,6‘ Uniiorml ‘npplhd ‘to primu. 3621-
e /in'he stbordinate postal service | GRADUATE(S) -
in Orissa. 350109, . Question 7e ehg:blht) nf Delln Uﬁ.vemlty
Rac‘:’mrgﬂ)'“‘h:“ 8 Indians on —— for:Provincial Services. 3817.
rtain ship: -
Racial discrimination in Lht scales of (JIZ‘;\I?GE(S); for famine pelief in Madras,
pay and service conditions for cleri- m::::h and Bikaner. 38229,
cal personnel of the Arm Headquar-
o 2080, i omsi] GnAxmmAm— e
Recruitment 72 ini“the Postal
{ 3 Dc::.nmnm“*ofh%: 3735-36. - to Eumpgan and Indian Institutes
| < Refusal to supply petrol to Indiandealers and nc tions to certain
o in South Africa. 3565. on the Assam Benga! Railway. 3208.
Representation from the South African to the charitable eye hospitals in
.. Indian Congress, Durl)an, re Commer- Delhi. 3823,
ddfig Mhm ‘}W 3564. | GRAZING FACTLITY(IES)—
¥ Question re convening of an Alllndn
Safeguarding of ﬂxe of Indi fodder and———-f‘mferenee at Delhl.
in Rhodesia. 3566. 3567-69. 3
Specal allowances granted to officers | GREAT m, “
and clerks of the Army Headquaters.| Question re— ;
2990-9 Consultation of the Government of
Stahoning 'of adequate forces on the Tndia in respect of the foreign policy
east coast of India. 3326-25. of the Government, of ——. 3196-200.
Strength of Indian ministerial staff in Statement of Sir Feroze m Noon
certain branches of the Army Head- about Indian support to——in the
quarters., 2990, cvent of War, 2815-17,
| . ! Tarmmag::tofst‘;\‘ng Indo-Burma Trade | cREAT  INDIAN PENINSULA BAIL-
é e N St of lis Novil qu.mn ot} (i
{ India to Delhi. 8346-47. ML A
Villages Franchise Ordinance pzesed by | oR P quu:::on:l an t %
(3 i, g:ne(wln State, Go)uncd 3278. - thhe Ositral B d ‘“’M ‘3“'
Accidents on 37013703, GREER,MR. B. R. T 50
Bsmwkx for British and Indian Tmopt Oath of Office. M ARG 1A
GRIEVANCE(®) - 00 00
A . .Dnmmxm(m1 agmmt Indians in the Question re—
) "7 Kenya Highlands. 3540, ._rgtuuhﬁuhmmmmmioma.
" Exl:enditum on the Frontier. 3720. ‘Quetta. 3711.
EPES
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GRIEVANCE(S)—contd.
Question re—contd.
#——of railway coolies at Allahabad.
3207.
~~—of the East Indian Railway staff
serving in the Delhi Division. 3504.
GRIGG, THE HONOURABLE SIR
J

Demand for excess grant in respect of —
Ajmer Merwara. 2005.
Andamans and Nicobar Islands. 2907,
Botanical Survey. 2002.
Census. . 2903.
Central Board of Revenno 2001.
Home Department. 2901.
Interest free Advances. 2014.

I : ete. charged’ to R
2900.

Irregation Works—(Not charged to Re-

~ venue). 2013.14.

Mines, 2903.

Miscellaneous Adjustments between the
Central and Provincial Governments.
2904.

Payments to Indian States and Com-
2901

panies. 8.

Pay oo b 1 G
ete. 2001.

P to  Rail D t
Reserye Fund. 2009

Police. 2001,

Ports and Pilotage. 2001, 2002.
Railway Board. 2007.
Refunds. 2905, 2007, 2008.
Salt. 2899.

Zoological Survey. 2902,

Indian Income-Tax (Amendment) Bill—

Presentation of the Report of the Select
Committee. 2896.

Motion to consider. 3080.87, 3097, 3101,
3109, 3114, 3144, 3145, 3157, 3158,
3160, 3162, 3168, 3169, 3170, 3171,
3175, 3222, 3224, 3225, 3226, 3227,
3228, 3229, 3233, 3241, 4285, 3286,
3289, 3294, 3302, 3303, 3304, 3351,
3352, 3353, 3361, 3262, 3363, 3364,
3365, 3367, 3368, 3372, 3373,
3374, 3378, 3393, 3404, 3405, 34086,
3425, 3427, 3428, 3430, 2438, 3443.52.

|
| GRIGG,
{

THE HONOURABLE  SIR

mid. 0

Consideration of-—

Clause 4. 3523.25, 3526, 3527-28, 3571,
4748, 3749, 3921, 3922, 4126, 4127,
4132, 4133, 4134, 4139, 4159, 4160,
4209, 4210, 4213, 4221, 4224, 4225,
4227, e

Clause 5. 4229, 4230, 4231, 4232-
34, 4235, 4236.

Clause 6. 3572.73,
3580, 3881.

~ Clause 8. 3584, 3587, 3558 3595

New Clause 8-A.

Clause 9. 3606-07, sm 361011,
3612.

Clause 10. 3658, 3663, 3664, 3666, 3667,
3672, 3675, 3676.

Clause 12. 3683, 3686.

Clause 16. 3680, 3600, 3698.

Clause 17. 3757, 3758, 3764-66,
3837-38, 3839, 3840, 3841.

Clause 19. 3845.

Clause 21. 3846-47, 3848, 3849.

Clause 23. 3864, 3865, 3866, 3867,
3869, 3871

Clause 24. 3925,
3929, 3930, 3931, :?::"i 3933, X v

Clause 25. 3937, 3038, 3940, 3941,
3942, 3943, 3944, 3945.

Clause 26. 3950, 3951, 3952, 3953,
3954, 3958,

Clause 31. 3967.

Clause 32. 3968, 3969-70, 4045.

4046-47, 4049,

4051, 4054, 4055-57.

405%2

3577-78, 3579,

Clause 33.
Clause 34.
Clause 39.
Clause 42.

Clnuse 49.
Clause 51. 4077,
Clause 57. 4079.
Clause 61. 4083, o
Clause 62. 4085-86.
Clause 68. 4087.
Clause 69. 4087, 4089.

Martyrdom celebration of the ninth Sikh
Gura Tegh Bahadur. 3312.

Sy
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GRIGG, THE HONOURABLE ~SIR|GUPTA, MR. K. S.—contd.
JAMES—contd. =eub) Question re—contd.
o Point of order— ! C hip of correspondence of agencie
= raised by Mr. M. 8. Aney as to and newspapers of British India in
whether —an Honourable Member the United Kingdom. 3560, 3920.
should be debarred from moving an Chatfield Enquiry Ce itt 4201.
amendment on the ground of ade-|  Construction of a combined booking and
"33 . quate notice when adequate notice of parcel office at Vizianagram on the
- an identical amendment has already Bengal Nagpur Railway. 3495.
been given by . rable Denial of P and casual leave to
Member and 8 10|12, Gmploveds on ~the Nagpur
move his amendment. 3679. i o
———Mbyllr.ﬁ.ﬂatyamurﬁuwv; > % ber 1 v ¥
- whether'a demand for excess grant | Derailment of a goods train on Solwa
- could bemoved in respect of a service | B‘ndge between Jimmidipeta and
forwhich no original demand for grant Gumda.~ 3496.
was presented to or voted by the Discharge of certain workers from the
“Assembly. 2010, 2911, 2012, 2013.° ‘Vizagapatam Harbour. 4002-03.
Public Accounts Committee— v Financial condition of the Vizagapatam
Motion to consider Report of the —. | Port. 4000-01. >
2897, 2898. Flood protection scheme.  3559-60.
GUARD(S)— Interpellation in the House of Commons
Question re— re_control of policy of Congress
——on the North Western Railway. Govi ts by the Working Com-
3484, mittee. 3560, 3920. o
Non-confirmation of certain ———in the Level of the ashpit at Dusi and height
Delhi Division, North Western Rail- of masonry pillars of water tanks at
e way. 4347, 2] Waltair. 3496,
Non-counting of oﬁciaﬁing period in tl.m Nomination system on the Bengal
: ofA e to\yards n{creme.nts in Nagpur Railway. 3494-95.
Delhi i)é;flon, North Western Rail- Non-recognition of the Labour Union
way. i pﬁtam P 7 k
Promotion of —— on the North Western 01:,&? Xfiuff:”ﬁm to or;mﬂ 86r0-
Railway. 2890 and machines, guns, ete.  3912.

Rents recovered from—— in the Delhi

Port dues and landing charges in the

Division, North Western Railway. Vizagapatam port. 4001-02.
4347 Procantions taken £ defond the North-
| GUIDE BOOK(S)— - ] East Frontiers of India. 3912.
| Question re for tourists of archaeologs- Railway officials receiving farewell
: cal ins and ient dd ete. 3496,
3821. e Railway servants failing in the oral test
“GUIDEWAYS"— at the Walton Training School.
Question re successful {rial of a locomotive 4339-42.
calied ——.  4026. = b e Ptk

GUNDA—
“"'Question re derailment of a goods train on

Solwa Bridge between Jimmidipeta
GUPTA, MR. K. §—

Indian Income-tax (Amendment) Bill—
Motion to consider. 3433-39.
Consideration of clause 34. 4051-52,

- 4055.

g

3 o

it B
of the recent increase in mental

Committee on the supply of electricity
in Delhi Province. 3791.
Restriction imposed in Indian commer-
cial travellers in South Africa. 3791-98.
P ol & of od 1
persons in India: 3560.
Strength of staff and e
Delhi Improvement
GURKHA(S)—
jon re —— serving in  the Indian
Army. 2963-66.

5 of the
t. 3560-61.
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H
HAJ PILGRIM(S)—

Question re Rate Wn.r between Sluppmg
Companies  carrying ——. 2919-21,
411115, i absy

See also “ Pilgrim(s) ", .

w ANNA POSTCARD(S)——

Ax i Ry
Qyntlon re statement of —— about
putting Mahtma  Gandhi in jail.
3461-62.

HANDKERCHIEF INDUSTR
. See * Industry (ies) . . .
HANDLOOM INDUSTRY— -
.. See ** Industry(ies) .
HANDLOOM WEAVING INDUSTRY—
- Question re—

Development of the ——. 4099-4100.

W

Subyention to the ——.
MPPENINGS—‘

" Questisn re fieling of Intians in" respect
of the ——and events in  Palestine.
3337-40.

HARDAYAL, LATA—

Question re permission to ——=to return
4.8 India. 277,
HARASSMENT-— g

Question re dischargs and —— of Maslims
By the Superintendent, Watch and Ward,
Eastern  Bangal Railway. 3486,

HARDMAN, MR: J.

Oath of Offics.” 313,88 = e
HARDSHIP(S)—
gl
_——of Indian merchants in Chinese
TM 4009.

TInconvenienee 4nd —— caused to Indian
passengers going Hm 4255,
HARDWAR—
Question re—
Petty constructions at the — Bmlny
sf.atmn 3744,
Railway “accident at—— during the
Kumbh Mela. 3981-82.
Remodelling of —— Railway Station.
Tenders .uwwad' Vi for the mpply of
Boulders for stocking on —— Dehra
Dun and Kotdwara mtmﬂ. 3745.
HARIANA— ;
-« Question re  famine in tho ———ANG
of the Punjab. 3819. y

| HAULAGE—

Question re— 45T
Amount paid for —— of cars to Mombm
. of the legmlathe Assembly. 3557
F:ymm ——of 3496-
HEAD CLERK—

Question re ippoinhmncof —— in the

Simla Central * Division, Central Publio
Works Department, 4122,

HEADQUARTER(S)—
Question re—
of the dhcera of f.ho Army ——,
! : M ~—=of India to
Delbi. 3346.47.
HEDGE(8)—
Question re absence of ——, ew, in Aram
Bagh Quarters, New Delbi.
HEGDE. SRI K. B. JmABAJA—. £a iy
Question re opening of a rdcastin
Station at Daaca. - 4034.
HIGHLAND(S)—

30

Question re di ination sgunst indians
in the Kenya——.  3538-40,
HILLS)—
thbn re spason stalf loye: m the
S earOgo e
“ 3701
HILLMANMEN)—

Question re exemption from: meome-m
of the income of. certain
3 3653. s

See ** Weekly(ies) .
HINDU(S)—
Question re—
Article entitled “ Plight  of

* pul
M

e clerk of the Simla
Centml Division, Central Publio
Works Department, 4121-22.

Land granted for the —— cremation

ground in Lahore Cantonment. 4104,

HINDU FAM_ILY(IFS)—

Question re— I o

‘Jo‘itn’:d asmmnd e toftofj;-wﬁe o-tax of a
ivided —— il Da;

bhag School. 4202. - e ynl-

——and - Muslim families

to income-tax. 4201-02,

assessed
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HINDU LADY(IES)— squ it 07
See “ Tady(ies) ™.
BleJ WOHEN’S le TO DIVORCE

Su % Bdul)
HIS H.AJWI'Y’S GOVERNMENT—
© Question n—pnrchmof wheat by ——.

- from Rumania. :
H’ISSAR——
Question re - f
3737. L

HOLIDA' V@)
Question re — AAoratation nd running
staff on railways. 2885.

HOME DEPARTMENT—

Eligibility of Indians for appointment to
cerfain - grades and posts in the
3897.

Transfer of secret service work of the

fos.e5¢ it}#!n“&;!'lm‘!_;?f ¥

KOUSE(S),——
s din Tois Gani
Eetate, Darya Gani, Delh. - 380001,
HOUSE ALLOWANCE—

See “ Allowance(s) ". SR
HOUSE OF COMMONS— =~
interpretation in the—— re
contral of policy of Congress Gove
meuu by the Working Committee.

noﬁsn! aﬁﬁ'rsf.www% s
ez * Allowance(s) . 2
HOUSE TAX—
See ““ Tax(es) ™.
HOWRAH—
Ques'ion re—
Advertisement of posts by the Dxmd
Bupunnf»ndent—— 3703.
T 3 a:
and third clsas boom to the le)sb
Mail at Kalka for——
Late arrival of 42-Down Parwl Dxpl'e-

Sivs at .. 3986-87,
" Seled:mn fo; the pom of anngu
“HONOUR(S)— -and Claims Insp
Question re u)nﬁmtufﬂthl&d— at——. 34886,
2891621 o HOWRAH DIVISION—
HORS! Question re—

Quesli:m re import of ——into India.
4124,

HOSMAN 1, MR.
e 1 o

HOSPITAL(S)—
Question re—

Appointment of an optician in the Trwin
——, New Delhi. 3807.

Military —— maintained in India and
Docton and Nurses employed in them.
3624-2

ggu;s OE EMPLOYMENT—

m—afm'lwaymﬁs on the
Shahdanrﬂuhnnpm- Light Railway.

i m
HOURS OF" m‘) REGULA-
TTON(S)—=

Question e extension d the——to the
running staff and the Company Rail-
ways. 2887,

HOURS OF WORK—
Qn(clmm re —— for drivers. W—SS

Appoiatment of trackers and draughts-
men in the ——of the East Indian
Railway. 3001

Ap; of weigh clerks and station
~ sergeants in the——of the East
Indian Railway. 3979.

Appointment. of weigh elerks. nﬁm——
of the Bast In

Vacancies of ticket collectors in the —
of the East Indian Railway. 3002.
HYDERABAD SIND—

Question allegation against certain
lDll;l&!‘l’:\—— 4203,

" 'A S |
ICE—
Question re complmntangumuﬂwm
tor for aerated water and ——in the

Delhi Division, North Weltam ay.
3500-10. v g2 2 5 w
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I]'HKHAR-UD DIN, MIAN—
~Question re ill-treatment meted out to
——=, M.LLA., by the Bombay Customs
officials. 2970-76.

Question re—
Acquisition of —— and British Airways
by a publm corporation. 3478,
Termination of contract with the — .
4908,

IMPERIAL COUNCIL OF AGRICULTU-
RAL RESEARC

Question re—
Economie surveys by the ——. 4082-
94.

Results of activities of the ——.  4100-

Question re—

A Monfomgn-—-ofwhut 4104.
Excise duty impcsed on-——of yarn
nmmsﬁnshwhmﬁyﬁnsnte.
- 3262.

—— of Atebrin from Germany. 2023.

—— of Australian wheat in India and
absence of customs duty onit. 4120-
21.

—— of foreign wheat. 3557-58.

—— of horses into India. 4124.

~—of rice and paddy from Burma.

. 2948-50.

— of supervisory staff for Railways

. 4333-34.

from
4 Increase in the—— of foreign cotton
8533-35.

into India.
Increase in the——of long staple
cotton. 3786-87.

- Bee also ‘Dnty(M" =
IMPROVEMENT TRUST(S}—
Question re—
‘Consnltation with the Delhi — by the
Delhi Muni¢ipal Ccmmittee. 3801
Strength of staff and expenditure of the
Delhi ——. 3560-61.
INAUGURATION—
- Question re —— of Federation. ~2038.

“ Question re—
Certain —— exempted from l’ncomunx
and Super-tax. 3803-95.
c]unﬁclhon of ——from fisheries for

. m«m&uxﬂm

places in Assam. 8639

INCOME(S )—contd.
Question re—contd.
Exemption from income-tax of the ——
I:e;;‘ﬂ.l]n indigenous hillmen in Assam.

Imposition of income-tax on agricultural
———in the centrally administered
areas.  3649-50.

- andex*ponait\né ete., of the Kalka
Simla Railway. 2854,

and diture of the Vizagapat

HA.rbonr 3500-01.

—— from the Sind Section of the North

2 ‘Western Railway. 3991.

INCOME-TAX—

TR NTE
t of € issi 80—

Appoi
3916-17.

Asgsessment of —— from holders of
Pelenl(}uhCemﬁnaus and depositors

fisheries. 3910,

Audit of returns.  3901.02.

Certain incomes exempted from —— and
Super-tax. 3893-95.

Classification of income from fisheries
for assessment of —— in certain places
in Assam. 3639.

Do:hh taxation relief in——. 3333

Fxcmpuon from —— of persoms ho]dlmz
Government securities. 2979,

Exemption from —— of the income of
certain indigenous hillmen in Assam.
3653.

Exemption from — —on interests of
Government securitics to Rulers of
Indian States. 4202.03.

Exemption of certain persons from —
and super-tax.

Imposition «f — on_agricultural in-

" comes in the centrally administered

Joint assessment to —— of undivided
Hindu families of the Bengal Dayal-
bagh School. . 4202.

Relief in respect of Indian and United

2098

Kingdom —— -99.
Undivided Hmdu and Muslim_
assessed to-——. 4201.02.
INCOME-TAX (AMENDmmm ‘BILL—
See “ Indian—— " under “ Billls) ",
INCOME-TAX, COMMISSTONER or— .
See ** Commissioner of Income-

TR
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INCOME-TAX MANUAL—
Question re “ Wine orband fund ” men-
tioned in the ——. 3018,
~ INCOME-TAX OFFICER(S)—
Qlﬂaon rc apvpesll against the orders of

Indian passengers gcing to Ceylon. 4255.
INCREMENT(S)—
Question re—
Non-counting of aﬁmﬁﬂg pedod in che
pouu of guaids towards —in the
Delhi Division, North Western Rail-

wny 4347.
Non-grant of —— of pay on the Eastern
Bengal Railway. 3466,
INDIA-—
re—
Participation of in the World's

Fair in New York. 3817-18.

Silk handkerchief industry in ——. 3821- |
22.
INDIAN(S)—
Appomtmeut of an —— as Agent or
Deputy Agent of a State Railway.
3471-73.

" Appointment of an ——as Deputy
Director or Assistant to the Deputy
Director of Cantonments. 2981.

INDIAN(S)—contd.
Question re—contd.
Ei and —— ited on State

Railways. 3469.70.

Exclusion of —— from the Chatfield
Committee. 3909,

Feeling of —— in respect of the happen-
ings and events in Palestine. 2874,
3337-40.

Franchise for —— in Ceylon. 3818-19.

Tll-treatment meted out to —— in Paris.
4027.

Inaduquafe representation of —— in

Port Truste. 3063-65, 3195-96.
— —in Czechoslovakia. 2853-54, 2857,
2962,
—m'l[’s.leshne 28(;3:)753(; 731
—— in Tanganyika, , 4140,
——in the Indian
3138, 3347.

—— in the Royal Air Force. 4200,

———killed and wounded in Burma
during the recent riots. 2921-22,

Lands leased to —— in Fiji. 2930.

Non-appointment of an-——to the
Chatfield Committee. 2991-92.

Non-appointment of —— in the Indian
Medical Service. 4195-96.

Non-—— in workshops of State Rail-
ways, 4029-30.

Pamphlet re provision of facilities for

Appumtment of ——as Agents and higher education to——in Malaya.
_ Agents, State Railways. 3265-66.
Position of ——in Burma. 2041-42,
Boycott of ——shops in Mandalay. 3133-35.
3958.60, Protection of the interests of ——in
Compensation to —— for, losses in Burma, Tanganyika. 3121-22.
riots. 2938. Race prejudice against ——on certain
Constitution and strength of the Railway ships. 3566-67
Board and appointment of an —— as Relief in N'Pm of —— and United
29847 Chief  Ce issc of R ys. Kingdom income-tax. 2998-99.
4032. Rente paid by —— and Eumpoum—
Denial of facilities for higher ed rooms on railways. 2865-
to —— in the Federated Malay%nte 6.
3266.67. Restﬂctionl on the entry of — into
Different. scales of pay for ——and the United States of America. 4342-
ofAugIo—meIndms in certain Iy Reripen A g
Bengal ways | Safeguardi int of — in
3208, Rhodesia. 3566.
Discrimination ——'in" the Securing offullnghtaolmzmlup
Kenya W —— settlers in Kenya. 3273-74.

Eligibility of —— for

Q

t of Sir Feroze Khan Noon

certain grades and posts in the Defence
Department. 3897-98
Eligibility of — for nppuntmt

about —— support to Great Britain
in the event of War. 2915-17.
Taking of Urdu by —— as optional

certain and posts in the Home subject for the Staff College examina-
Department. 3897. tion. 4167-€8.
M437LAD ®
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INDIAN(S)—concld.
Question re—concld.
Training of —— as air pilots. ~ 3200.02.
of —— as pilots in the United
Kingdom. 3633.
INDIAN AGENT(S)—
See ** Agent(s) "
INDIAN AIRCRAFT (AMENDMENT)
BILL—

INDIAN DELEGATION--
See ** Delegation(s) ™.
INDIAN ESTABLISHMENT—

Question re savings due to the transfer of =

certain British Troops out of the ——.
332021, 3649.
INDIAN ESTATE LABOURER(S)—
See ** Labourer(s) .

| INDIAN GOVERNMENT—

See “* Bill(s) . | : g '
Question re emblems of British, —— and
mé)lAt}.Z Aﬁ{{_‘r~ Provincial Governments. 3892. y
T 2 INDIAN INCOME-TAX (AMENDMENT)
k BILL—
Pmpoul to increase the emoluments of e
British soldiers and Officera in the | See * Bills) . it ssaston—
——. 3899-901. TAN | @
See *“ Army(ies) ”. See * Institute(s) ”.
INDIAN CHRISTIANS— INDIAN MEDICAL COUNCIL ACT—
See “Christian(s) . See * Act(s) . :
INDIAN CIVIL SERVICE— INDIAI‘? MEDICAL SERVICE— ’
Question re— s
Dafe-sheet for the —— B Tndikns indha el G
3913-14. PP of Indians in the ——. i
4195-96.

Fixation of new scales of pay for the
and Indian Police Service. 4189.
—— Officers employed in the Govern-
nmnt of India Departments. 4183-

Reomnt:ment of depressed classes in the
3905.06

Reu'umnent of — Officers "in the
Central Secretariat. 4186.
Revision of the pay of the —— and the
Indian Police Service. 3626.27.
Time taken by Officers to be placed
in xndependent charge of a district.
3644-45.
INDIAN CLERK(S)—
See * Clerk(s) .
INDIAN COMMERCIAL TRAVEIJ‘ER(M—
See “ Traveller(s) ”. "
INDIAN CONSTITUTIONAL REFORMS—
See ** Reforms ™

INDIAN C(YI'I‘ON CESS (AMEN'DMENT).

BILL—
See * Bill(s) .
INDIAN DEALER(S)—
Question 7e refusal to supply petrol to ——
in South Africa.
INDIAN DEFENCE——
Motition for adjournment re constitution
of the Chatfield Committee on-—.
2895.

INDIAN MERCHANT(S)—
See ** Merchant(s) ”.
INDIAN MERCHANT
(AMENDMENT) BILL —
See * Bill(s) ”.
nmm MIGRATION — S
See * Migration(s) ",
INDIAN MILITARY ACADEMY
Question re—
Admissions to the—— and appointmenta
t@ﬁm Auxiliary me 3881-

Cy ‘ d i for ion to
the 364
Fall in the number of candidates seeking
admission into the ——. 3619-20.
Gentlemen cadets trained at the—
3646-47. .
© See ** Military Embhshment >
INDIAN NATIONAL CONG RE\Q—
Question re railway facilities for the ——
session to be held at Tripuri. 3498-99.
[NDIAN OATHS (AML\DMENT) BILL—
See * Bill(s)
INDIAN OR.DNANCE FAMY—-
See * Factory (ies) .
INDIAN PASSEWGER(S)—
See ** Passenger(s)

SHIPPING
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INDIAN PATENTS AND DESIGNS
(AMENDMENT) BILL—
See * Bill(s) .
INDIAN POLICE SERVICE—
Question re—
Age—lmut for admission to the examina-
for recruitment m the —
4173,
Fixation of new scales for pay for the
Indian Civil Service and ——. 4189.
Revision of the pay of the Indian Civil
Service and the ——.  3626.-27.
INDIAN RAILWAY(S)—
See * Railway(s) .
INDIAN RAILWAYS ACT—
See * Act(s) ".
INDIAN REFRESHMENT ROOM(S)—
See ** Refreshment Room (s) .
INDIAN REVENUES—
See ** Revenues ™
INDIAN SANDHURST CO. \L\IITI‘FE—

Quesoom re action on the R re

INDIAN TARIFF (AMENDMENT) BII.L—-
See * Bill(s) ™.
INDIAN TEA CESS (AMENDMENT)
BILL—
See “ Bill(s) .
INDIAN TOBACCO—
See “Tobacco ™
INDIAN TROOP(S)—
See * Troop(s) .
INDIANIZATION—
Question re—
——of Port Trusts. 3179-81.
—of Subordinate Mechanical En-
gineering Service on the North West-
ern Railway. 3982-83.

of superior posts in the Company-
managed Railways. 4032-33.
INDO-BRITISH TRADE AGREEMENT—
Question relnegotiations for —. 2027-
28, 2930-32, 2940-41, 3247-48.
I\DO B[’RMA TRADE AGREEMENT—

the di
the ——, 39024)8

See also ** Committee(s) ™.
INDIAN SEPOY(S)—

See ** Sepoy(s) 7.
INDIAN SHIPPING—

See ** Shipping .
INDIAN STATE(S)—

Question re-

re—
Complaints on behalf of —— under
section 3 of the —— Protection against
1)1saﬁcctmn Act. 4102.

the
of —and the Government of India
at Simla. 2024-27.

Exemption from income-tax on interests
of Government securities to Rulers
of ——.  4202-03.

Extradition of persons between —— and
British India. 3821.

ommg of Federation by——. 3138-40.
See also “ State(s) .
INDIAN STATES PROTECTION AGAINST
DISAFFECTION ACT—
See « Act(s) ™.
INDIAN STORES DEPARmNT
Question re—

Location of the —. 3329,

Report on the amalgamation of the
London Stores Department with the

3548-50.

of

3274. 3278 - o
INDUSTRIAL PLANNING-— * -
Question re evolution of a scheme of econo-
mic and —— for India. 3537-38.
INDUSTRIAL RESEARCH BUREAU—
Question re—
Activities of the —.
Reorganization of the —.
INDUSTRY/(IES)—
+ Question re—

Report of the Tariff Board on Sugar ——,

3794-98.
3799.

P 295253
i Reservation upto cortain counts of yarn
for the handloom ——. 3532-33.

Sﬂk handkerchief ——— in India. 3821-

INF-\\'IRY BAZAR— S O
Question re separation valry
uBLza.r fand —— from the Ambala
Cantonment, 3651,
INFEB-IOBRAILWAYS'I‘AFE—
See * Btaft .
INNER LINE}— 3
tion re levy of tax on persons crossing
Q“tel:e——-—of the excluded area in Assam.
3921.
INSANITARY SURROUNDING(S)—
Question re —— of Aram Bagh and
Dilkusha Square quarters, New Delhi.
3559.

e Eo
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INSPECTOR(S)—
Question re—

Assistant Block —— appointed in the
Signal Department of the North
Western Railway. 4030.

Members of the minority community
appointed as Wireless ——in the
United Provinces. 4038.

Non-grant of house rent allowance to
Line Inspectors and Telephone ——.
3732.

Paucity of the Muslims in the category
of Block Signal —— on certain State

Selection for t.he.postn of Passenger
Superintendent and Claims — at
Howrah. 3486.

INSPECTOR OF ACCOUNTS—
Question re of an——on the East
- Indian Railway. 3729-31.
INSTALLATION(S)—
Question re of a Broadcasting Station
at Patna. 3208-09.

INSTITUTE(S)—

Grmib—thnE\uop«nmdlndlm
~—— and nominations to  certain
committees on the Assam Bengal

Railway. 3203.
Pmpos&l to establish an All-Tndia ——
for Amma\ Hus! y and Animal

INSURANCE COMPANY(IES)—
Question re—
—— failing to deposit securites. 357
—— failing to make deposits with Gmr-
ernment. 2935-36.
INSURED ARTICLE(S)—

Questoin re desirability of having sureties
instead of witness whlle delivering money
orders and ——.

INTEREST(S)—

Question re—

Exemption from income-tax on —— of
Government securities to rulers of

INTEREST RATE—
Question re reduction in the ——in the
Post Office Savings Bank. 3
INTEREST-FRE ADVANCES—
Demand for excess gnntinmpect of _
2014.
INTERMEDIATE CLASS—
Question re—
Absence of —— Waiting rooms at certain
railway stations in Sind. 3991.
——— Fares and provision of fans. 3990.
Issue of —— return tickets on the
North Western Railway. 4345.
INTERNATIONAL LABOUR CONFER-
ENCE—
Statement re Draft Conventions and
Recommendations adopted by the 21st.

Researches in the Bose —, andzznd(hlmume)Sesnmmof —
4116-18. ”l;;:Aﬂdh( .
ITUTION INTERI B -
g 2 NSL * . Question re in the House of Commons
w re want of commercial —— in re control of policy of Congress Govern-
India. 3564. ments by the Working Committee.
INEFRUCTION(S)-— 3560, 3920.
re——re y in the ex- IN‘ IT. ’\Tl()\(h)—
pendxtnm of the Posts and Tel ph: Qosti re— M ‘Minister
Department. 4030. °
‘pablema 3710,

_INSTRUCTOR(S)—

Question re qualifications, etc., of ——
employed at the Walton Training

_ School. 4354-56.
“INSTRUMENT OF AOCESSIOI\—

Question re revised ——.
INSURANCE(S)-—

Question re bonus of Postal ——. 3714,
INSURANCE ACT—

See ** Act(s) ”.

INVOICE TYPIST(8)—

See  Typist(s) .

IRRIGATION—

Question re scheme for the——of the
Khajuri plain from the Sabatangi water
supply. 3457-58.

IRRIGATION, ETC., CHARGES TO

REVENUE—

Demand for excess grant in respect of —.
2900.

o
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IRRIGATION WORKS—(NOT CHARGED
TO REVENUE)—
Demand for excess grant in respect of ——
1913-14.
TRWIN HOSPITAL—

JEHANGIR, SIR COWASJI—conid.
Indian Income-tax (Amendment) Bill—
Motion to consider. 3086, 3101, 3105,
3143, 3150, 3158, 3159, 3160, 3216-23,
3924, 3238, 3242, 3243, 3205, 3380,

Question re appoi t of an optician in
the ——, New Delhi. 3807.
JSMATL GHAZNAVI, MAULVI—
Question re refusal to grant a passport to
of Amritsar. 2880: == oo

1ZATNAGAR—

Question re proj to open a Central

Veterinary Col in—. 4123.
J
JAIYS)—

Question re statement of Lord Halifax
about putting Mahatama Gandbiin ——.
3461-62.

JAMES, MR. F. E—

Indian income-tax (Ameandment) Bill—

Consideration of —
Clanse 3. 4305.
Clanze 4. 4126-27, 4209.
Clause 5. 4230,

Indian Tariff (Amendment) Bill—
Motion to consider. 4404,
Question (Supplementary) re—

Consid
4. 3525-26, 3527, 3921, 4126,
4132, 4150, 4158-59, 4216-17, 4220.
Clause 5. 4235, 4236, 4237.
(lause 8. 3588, 3594-95.
Clause 9. 3605, 3608-10.
Clause 10. 3667.
Clause 12. 3681, 3682.83.
(lause 16. 3696, 3753.
Clause 17. 3758-59, 3763, 3764, 3765,
3766, 3773, 3840.
Clause 18. 4238,
Clause 21. 3847-48.
Clause 25. 3941, 3944,
Clavse 26. 3957.
Clause 49. 4240.
Clause 51. 4077.
Clause 80. 4204,

Point of order raised by Mr. M. S. Aney as
to whether an Honourable Member
should be debarred from moving an
amendment on the ground of inade-
quate notice when adequate notice of
an identical amendment has already
been given by another Honourable

Administration and financial position of Member and the Intter declines to move
Coorg., 4179. Sk
 inancial effect of the ditions | o ementrar) 16
of the Wedgwood Committee. 3185, P biliations ¥ the i
JAPAN— tives of Indian States and the
Question re— ; Government of India at Simla. 2926,
Purchase of coiton by the United Type of vessel for India’s naval defence.
Kingdom and 3787-88. 2080,
Statement of a Jap 7 el JEW
extension of —— western borders.— Qngt)i:n R
3908-10; Classification of Armenians and —
JASSOWAL— employed on State Railways. 4033.

Question re——opening of a flag station at
——, No estern Railway. 2849,

JEDHE, MR. K. M.
Question re—
Inclusion of certain areas in Allahabad
. Cantonment. 4194-95.
Land granted for the Hindu Cremation
Ground in Lahare C: 4194,

Colonisation of ——in Kenya. 2917-

18, 2030-31.
Measures te alleviate the sufferings of
German . 4116.

refugee .
Proposal to settle the——in Kenya.
3254-55.

JWELLERY WARE—

Nen-inclugion of certain areas in the
Bazar area of Lahore (Cantonment.
4195. %
JEHANGIR, SIR COWASJI—
Indian Cotton Cess (Amendment) Bill—
Motion to consider. 3044.

Question re P of ——from the
opertaion of the Sale  of goods Act.
2028-29.

JHANSI—

Questionn—fdnﬂdhcﬂuwtbﬁm
of a resolution in the Cantonment
Board,——. 3908.
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JIMMIDIPETA— K
Question re derailment of a goods|
train on  Solwa Bndge between — | ~ABUL—
and Gumda. Qi o8
SN AH, M B A £6, opptio R Ok ther

Expressions of regret on the death of Mau-
lana Shaukat Ali, 3454,

Indian Income-tax (Amendment) Bill—
Motion to consider. 3422,
Consideration of ——

Clause 4. 3522-23, 3525, 3528, 3527,
3528, 4128, 4131, 4140-54.

Clause 5, 4237,

Clause 17. 3835,

Clanse 32, 4045,

Clause 34.  4056.

Indian Tariif (Amendment) Bill

Motion to consider. 4400, 4402.04, ‘
4409.
JOINT POWER ALCOHOL  COM-
MITTEE—

Quemou re report of the United
Provinces and  Bihar Governments’

. ——. 4091-92.

JOSHI, MR. N. M.—

Indian Income-tax (Amendment) Bill—

Motion to consider. 3354, 3424, 3425,
3428.33.

Consideration of—

Clause 4. 4129, 4134, 4221,

Clause 6. 3573,

Clause 10. 3666, 3667.

Clause 16.  3697.

Clause 74. 4265,

Clause 78. 4274, 4275.
Question (Qupplemvnhry) re—

Allowance for meals given to Railway
Mail Service van peons and village
postmen. 3971,

Amount allotted to Secret Service Fund.
3883,

Tndianisation of Port Trists, 3181
Rate war between shipping
carrying Haj pilgrims. 4118,
Recruitment to the Indian Army from
the Central Provinces and Berar.
3314,

Roporton bhe'uthlng of the Payment of
Wages Aot.

re Draft Co s and Re-

commendations adopted hy the 2ist

and 22nd (Maritime) Sessions of the

International ~ Lahour  Conference.
3515.

JUVENILE DELINQUENT(S)—
Qnuﬁon re legislation for the special
2084-85.

and care of —.

Berlin —— Air Service over India.

Affairs Department to ——. 2874-76,
3051-52.

KATCASH BERARI TAT, BABU—
——— —
‘.Quesmon to—
Appli of the all from the
"Road Fund towards the execution
A of Road wbemuof in Bihar.

“manent Way Inspec tors on the East
Indian Railway. 3208,
Bonus of Postal Insurances. 3714.

Breach between Badla Ghat and
CGihat the Bengal
and North Western | %

Change of the name of
Ghat Railway Station to that of
Murho. 3714,

Installation of a Broadeasting Sta-
tion at Patoa. 3208-09.

Non-stoppage of certain trains at
Nathnagar on the East Indian Rail-

rendering service abroad. 3209.

Proposal to extend certain lines on the
Bengal and North Western and

wu o passport hued to
one Mr, AnmdMohm&&ha.v 4037,

Represanmuon of Bihar in the Ad-
visory Committee on the Eastern

Bengal Railway. 349293,
KALIGHAT-FALTA RAILWAY—‘ -
Fieap -  Bailyey@diars .
Qusﬁ'im re—

Attach OF 8P ithivouphoig =
diate and third class bogie to the
Punjab Mail at —— for Howrah.
3205.

Detention of Mails from —— at Delhi.
3984,

Rail-road competition - between ——
and Simla. 4022,

KALKA-SIMLA RATLWAY—

ee * Railway(s) .

4022, ¥
Visit of the Secrétary of the External .

R P.‘,_‘

l:.aswrn Bengal Rmtwnyl 3713,
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KARACHI— KONKAN—
Question re— Question re rate war between shipping com-

v Discharge of Muslim clerks from the
Postal Depumm in ———. 3735.
Establisk of a deasting Sta-
tion at ——. 4018, 3
a naval base. 3895-96.
© Muslims in certain posts in the Customs
- Department at ——. 419697,
Speeial ticket examiners sent to the
Section of the North West-
orn Railway. 3054-55.

panies in the — — costal trade. 3788-89.

KRISHNAGAR—
Question re mon-acceptance of services
‘of  volunteers social  service
organisation during — — Mela. 3707-08.
KUMBH MELA—
Question re—

Expenses in connection with construc-
tions undertaken during the
3744,

Railway accident at Hardwar during
the ——. 3981-82.

Tenders and work orders given during
the —. 3745.

KWWEL

KAROL BAGH-—
Question re connection of —— with
~ New Delhi by a direct road 8.
KASHIPUR-
i re opening of a 'milway
i between —— and R
3207.
KENYA—
Question re—
Colonisation of Jews in ——. 2017-18,
2930-31.

Discrimination against Indians in the
Highlands. 3538-40.
Proposal to settle the Jews in ——

| 3254-55.
( Securing of full rights of citizenship
. to Indian settlers in ——. 3273.74.
KEDAR\' \TH——
ng  of a 1
- Post Oﬂloe at —. 4009,
KEMAL PASHA-MUSTAFA—
luxpmwous of regret on the death of
-B7.
KBAJURl PLAIN—
Question 7¢ scheme for the irrigation
of the from the Sabatangi
~water suppply. 3457-58.
KHULNA—
Question  re connection, of Barisal-
Madaripur with—— by a Railway
Line. 4011-12.
- K%ODAIKANAL—
e Question re—functions of the Director
of Solar Observatory at —— .
4030-31.
2 KOTDWARA— g
Question re. enders  invited for the
supply of Boulders for stocking
on Hardwar Dehra Duan and ——
sections. 3745,
KOTIPALLI—
B Question re working by Dxml cars
A - of the Cooanada.—lhllwav 3739.

re output from the —— and
‘!emmpore collieries. 2894,

L
LABOUR CONTRACT—

Question re ——of the Calcutta Port

Trust. 3479-80.
LABOUR INSPECTOR(S)—

Question re passes issued to probationery

——on Railways. 3731-32.
LABOUR UNION(S)—

Question re non-recognition of the —— of

the Vizagapatam Port. 4002,
LABOUR CONFERENCE—

Statement re Draft Conventions and
Recommendations adopted by the 2lst
and 22nd (\!urmmu) Sessions of the
International ——,  3513-15.

LABOURER(S)—

Question re—

Disfranchisement of Indian Estate ——
in Ceylon. 3127.28.

Institution of a temperance campaign
for the proteofion of Indian — in
Malaya. 3570.

LADY (IES)—

Motion for Adjournment re alleged rough
handling of certain Hindu-——at the
Shiva Mandir site in Queen's Gardens,
Delhi.  4357-58.

Question re alleged incivility of a ticket
collector towards a ——at Sealdah
railway station. 3483,

LAHIRI CHAUDHURY, MR. D. K.—

Question re—

Contracts for loading and unloading of
goods in Delhi and Allahabad Divi-
sions. 3494,
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LAHIRT CHAUDHURY, MR. D. K. —contd.
Question re—contd.
Stenographers on the
Railway. 3511-12.
Sub-letting of a contract at the Delhi
Railway station. 3404,
LAHORE—
Question re—
Land granted for the Hindu cremiation

East Tndian

ground in Cantonment. - 4194.

Non-inclusion of certain aveas in the
Bazar areas of —— Cantonment,
4105, 5

Non-levy of oetroi duty on liquor and
i 3830
81.

LAKHIMPUR—

Question re seam of coal found in——
Frontier Trocts and Naga Hills in

LAKSAM—

Question re detention of mail between
Surma Valley and Chittagong at ——.
3071.

LALCHAND NAVALRAI, MR.—

Demand for Excess Grant in respect of—
Railway Board. 2907.

Refunds. 2007, 2908,

" Indian Tncome-tax (Amendment) Bill—

Motion to consiler. 35140, 3143, 3145,
3146.49, 3165, 3384, 3408,

Clause 6. 3573 ’14, 8675, 357677,

Clavse 23. 3855-57, 3560, 3867,
3869.
Clause 24. 2022.23, 3924, 3033.
Clavse 32. 4045,
Clanse 41. 4063, 3
Clanse 74. 4264, 4265 M 4269,
70. .

Clanse 77. 4272

Motion for adjournment re murder of Mr.

N. G. Mazumdar,
Archacological Survey of India.
Question re— 5
Accident to the Punjab Express. 3056-
59.
tions against certain soldiers in
Hyderabad Sind. 4203.
Dacoities committed in certain vill
of Dadu District in Sind. 3920-21,

Superintenent,
2054.

4346,
“ Date-sheet for the Indian Civil Service
Examinations. 3913-14.

LALCHAND NAVALRAT, Mg.—contd.
Question re—centd.

Demotions from the grades of foremen ~
and assistant foremen on the North
Western Railway. 4017,

Discharge of workmen of the Railway
Workshop, Sukkur. 3739. ¥

Fstablishment of a  Broadcasting
Station at Karachi. 4018.

Grants-in-Aid, to the charitable eye
hoapitals in Delhi. 3823,

Introduction of the benefit of Provident
Tund for inferior railway staff.
4017 18,

on the Nm-ﬂ: Western
Rnilway 3182-83.

Posts of foremen and assistant foremen
in the Mechanical Branch of the North
Western Railway. 4015-16.

Promotion ~of gnnrds on the North

‘Western Raitw

Muiemenhnd w

Wn.v Tnspectors on Staf
52-54.

I-‘.n-ln-"inn in the number of saloons for
railway officers, 4018,

Residential quarters allotted to Members
of the Legislature in New Delhi.
3815.

Selection Boards for selecting candidates
for railway appointments. 2804-95.

Situation in the tribal areas in Waziri-

stan. 3210.
Special ticket examiners sent to the
Karachi Seetion of the North Western

Railway. 3054-55.
Termination of contract wlth the
Tmperial Airways. 4008,
Question (Supplementary) re—
Absence of intermediate class waiting
rooms at certain railway stations in
3991.

Sind. -
L 3999.

For out of
‘the Bamrauli train diraster. 3470.
Conference  contemplated to  discuss

matters connected with the Police

Administration. 4188,
Examination fees charzed by the Fede-
ral Public Service Conmnnian.

2083,

Indianisation of Port Trusts. 3181.

Indianisaticn of Subordinate Mechanical
Engineering Service on the North
Western Railway. 3983.

Indians in Oswhulovnlna. 2854, 2857
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LALCHAND NAVALRAT, MR.—zonsld. LAMP(S)—
Question (Supplemantary) re—sontd. Question re non-painting oiofbhe names u;o:
Intermadiate class fares and provision of stations on sha ——on
p of fans. 3990, 3 3 Great Indian  Peninsula Railway.
Life of the Legislative Assembly and 4030-37.
modification of the Federal sshems. | LAND(S)—
3 e T Qneuhonrp-—d e e
By e 8 . ——granted for the Hindu crematl
P Mur.le(:h :%ﬁ:;? ‘!‘;ng‘wﬁ ‘of the ground in Lahore Cnnwmp.?nt 4194,
Archreological Dapartment. - 3563. ——leased to Indians in Fiji. 2030..
. Passos - isaned to  probationary labour Mixed marriages and —— ownership in
Inspectors on Railways. 3731. South Africa. ‘3257‘ S aiete
of reornitment of Muslims in the Parohase of —— rm’n&m; 36
2 Postal Department. 3734 Daltil Erovios, s e
Political sitnation in  Waziristan. 2847, LAND[:\'U CHARGE(S)— 4
Posting of Muslime to certain offices on Question 7e port dues a:\l.———m the
the Eastern Bengal Railway. 3465. Vizazapatam Port. 4001-02,
Railway and Customs Returns. 2968, | LANGUAGE EXAMINATION(S)—
Railway Workshop at Mozhulpura and| Question re Army ——. 4163-60.
opening of a Workshop in Sind. | ARKANA—
i 3716-17. Queation re restoration of the Tomb of.
Rbmn.’ul. of pr.’?wntion to Salt manufac- Shah Baharo near —— in Sind. 3801-
| e e i s
ats paid by Indian and European
| Refreshment  Rooms on  Railways. LATRINE(S)—
‘ 178, : Spshon 8 5
I Reservation for Europeans of posts on i u:)thml "Lh“ wm?}f:ﬁ",‘f 9.“ 5 s
| Indian Railways. 2808. i s e L
% s R&::izat;z‘l-:::rei':m;:{) L s.:‘ _;:" lg;ham Third class vehicles with ——on the
Retrenthmnt on m‘ilw;s;m " 9ass. Shahdara-Saharanpur Light Railway.
Revenue returns and expenditure of the 210
1 nt of Tndia. 20903. _ | LAW OFFICER— ;
1 Question 7 of Assistant ——on the

Saloons maintained for railway officers.

| 3723.

{ Statement of Sir Feroze Khan Noon

I aboat Indians support to Great
Britain in the event of War. 2816,

Taking down of names and addresses of
passengers at Tara Dovi. 3727
Training of signallers and station masters,
ete., on the North Western Railway.

3715-16,

LALJEE, MR. HUSENBHAI ABDULLA-
BHAI—

Indian Tncome-tax (Amendment) Bill—

Motion to consider. 3237, 3401-05.
Consideraticn of —
. Clanse 3. 4305.
Clause 4. 413336, 4148, 4160.
Clan.e 10. 3675,
Clause 12. 3685, 3686.
| Clause 16, 8752,
Clause 24. 3925, 3934,
Clause 74. 4268.

Motion to pass. 437

Q

e
Eastern Bengal Railway. 3077.
LEADER, THE—

Questicn re article entitled Plight of
Frontier Hindus ™ published in ——.
3074-75.

LEAGUE OF NATIONS—

Qaestion re Indian delegation to the

last Assembly of the—— 3131-33.
LEASE— 3

Questionra ——of lands to Tndians in

Fiji. 2030,
LEAVE—

Question re—

Denial of half an hour's —— to Maslima
on the Eastern Bengal Railway during
Ramzan. 3077

Denial of —— to Muslims for saying
their Friday Prayers on the [astern
Bengal Railway. 3077.

——and pension privileges of Postal

“and Railway Mail Service lower grade
staff. ‘
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LEAVE—:ontd. LIABILITIES—
Question re—zontd. Question re  expenditure  and — = in
Modical coctificate asked for casnal—— raspzet of the Defence Department.
in the Railway Clearing A 3639-41.
Office.  3741. LICENCE(S)—
| Question re cancellation of the —— of

LEAVE RULE(S)— 3 | Indian commercial travellers in South
Question re  disparity in ———l:c!.ween Africa. 3793-04.
Goy and ¥ LICENCE FEE(S)—

3471 Question re—
LEGISLATION— realised from stall vendors and rent
Queutlon re— of refreshment rooms on the North
duction of prehensive bank- Western Railway. 3507.
ing . 2093-95. Revunna derived from rents and —— at
——for the special trial and care of mﬁm&m&em W&mr
juvenile delinquents. 2084-85. Railway. 3510-11.
LEGISLATIVE ASSEMBLY — Revenue derived from rontﬂ and =
Qusstion re— ete., on State Railways. 3510.
Amount paid for hnulaga of cars to LIGHT(S)'* g
Members of the—. = 0 ding :&::
Censorship of letters and hlagmm to ““‘“ without —— at Ghol-Shahpur
Members of the . $1TITS. on the Kalighat-Falta Railway. 4034,

in quarters of| LINE INSPECTOR(S)—
in New Delhi.| Question re non-grant of house rent allow-

consumed
Members of the

3556-57. ance to —— and Telegphone Inspectors.

Life of the ——. 2038-40 3348-49. 3732.

Life of the —— and modification of the | LINEMAN(MEN)—

Federal Scheme. 3269-72. Question re—

Rents of quarters of Members of the —— Change in the designation of mistries
in New Delhi charged from officials. and —— of the Telegraph
3555-56. ment. 3088-89.

_ Rents of resid lotted to Memb Di of the payment of cooly
of the —— and payments for haulage charges, ete., . 4019-20.
of their motor cars. 2951-52. Supply of W&terproofs to telegraph ——

Residential g it d to Memb on petml duty 3500. =

of the ——in New Delhi. 3814.15. Uniforms - of the
LEGISLATURE(S)— and Teiampﬁs Dapxrtmsut 3937.

LIQUO

a - Question re non-levy of octroi duty on ——

of thie: Uonbehll S rand P:e mbersl and wines in the Lahors Cantonment.
Ministers. 3345-46. g

Preparation of electoral rtoll for the
Federal ——. 4108-09.

Residential quarters allotted to Memb

Question re—

of the in New Delhi. 3814-15. DOCATION-—
LETTER(S)— Question re—
Quadtionre— ——of the Government of India
Censorship of —— and_tel %o Offices in New Delhi. 3340-41.
Members of the Legislative Assembly. _3—' of the Indian Stores Department.

4177-78. 320. E
Delivery of —— by extra-departmental LOCOMOTIVE(S)—

= Question re—
postmasters in rural areas. 3727. —on the smhm&hbnpur Light

LEVEL-CROSSING(S)— Railway. 2879,
Question re fencing and —— on the Shah- Successful trial of & called  Guide-
dln-S&hmnpnr Light Railway. 28380, ways . 4026, ‘ -
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LONDON—
b

MADRAS PRESIDENCY—
ey

re proposal to hold a Dx
Copﬁwm‘eo in ——. 4205, 3642-44.
LONDON STORES DEPARTMENT—
Question re report on the amalgamation

of the mﬁh the Indian Stores De-
: "'db’rmN—
e Cotton .
LOSS(BS)— &

Question re profit or ——on the working

rg— .
Constitution of 8= ssparate s Brovi
for the Tclogwspelking districts of
Tobacco cnlhvahon in ——,
MADURA—
Question re report of the Committes on
the accident between Dindegal and ——
on the South Indian Railway. 4010,

38)7~03 - )

of the Kalks-Simla Railway. 2360-61. | oA “ASHTRA BRAHMINGS)—
LOVE PARADES— o b
Question re Gordon Sinclair, writer of an “L\H\FAT TA(S)— %
article regarding —— in the Andamans. Question re —— in the Indian Army.
3331. 4173.
LOWER CLASS PASSE‘!GEB.(S)—- MAHENDRA PRATAP SINGH, RAJA—
See Mﬂ) Question re—
LOWER GRADE— Ban on —— against his return to Talia.
Qu:stion re leave and pension privileges ’“’3'2‘?‘3‘ o
of postal and Railway Mail Service Permission to —— of Muttra District
staff. 3460, to return to India. 2976-77.
LUCKNOW—— MAIL(S)—
re ion for i of| Qi

telephone operators held at ——. 4023-
25.

LUDHIANA—
Question re resolution passed at the Post-
men and Lower Grade Staff Conference
at 3973-74.
LUSHAI HILL TRIBES—
‘Question re ——in Assam.

M
MACHINE GUN(S)—
Quzstion re opening of factories to prepare
acroplanes and ——, @ 3912,
MADARIPUR—
Question re connection of Barisal —— with
Khulna by a Railway Line. 4011-12.
MADRAS—

Question re— =
Acquisi of the teleph system in

= - by Government, 3067-68.
Critarion For el -

of p
posts abolished in the Office of the
ty Accountant General, Posts
and Telegraphs, ——. 3919-20.
Grants for famine reliefin ——, Punjab
and Bikaner. 3822.23.
Money allotted to —— from the Central
Road Fund. 3740.
Taking over by the Postal Department
‘of telephone system in —— City and
other places. 2861-62.

Cu’mgoof——by specified trains.

Celworshlp of —— intended for Indian
sepoys. 4169,

Certain facilities given in —— overseas.
3480,

Delays and detentions of — for Tangail
in Mymensingh District. 3742,

Deatention of between Surma Valley
and Chittagong at Laksam. 3071.

Deteation of —— from Kalka at Delhi.
3984,
MAIL BAG—
Question re loss of a —— of the Delhi

Railway Mail Service containing regis-
tered artioles. 3493,
MAITRA, PANDIT LAKSEKI KANTA——-
Question re—
Candidates deahrad eligible for servioe
in the Bombay Postal Circle. 4041-

42.

Candidates who appeared at the exami-
nation for recruitment of clerks
in Bombay 4029-40, 4040-41.

I y in the exp:
ture of che Posts and Telegraphs

di.

£ &
for appohtment as clerks in th;g:?nyl
pu.rtmant and relaxation ia age-
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MAZUMDAR, MR. N. G.—

——
Motion for adjournment re murder of —,
S i dent, Archmological Survey

of Tndia. 2053-54.

Question re murder of —— of the Archzo-
logical ~ Department. 3562-64, 3791,
4027 = 3

MALAVIYA, PANDIT KRISHNA KANT—
Indian Income-tax (Amendment) Bill—
Motion to consider. 3308-11, 3350-56.

Consideration of —

Clause 4. 4154-56.
Clause 24, 3924, 3927.
Proposed new clause 42-A. 4069-70.
Motion to pass. 4377.
Question re—

Article entitled “ Plight of Frontier
Hindus " published in the Leader.
3074-75.

Reduction in the rate of interest in the
Post Office Savings Bank. 3916,

4345. 2
Question (Supplementary) re—
Consultation of the Government of
India in respect of the foreign policy
of the Government of Great Britain.

3198,
Lord Chatfield’s enquiry. 2962.
Statement of Sir Feroze Khan Noon
about Indian support to Great Britain
in the event of War. 2017,
MALAYA—
Question re—
ial of facilities for higher education
to Indians in the Federated
States. 3396-67. e
Deputation to discuss the question of
Indian Migration to - 3126-27,

Tnstitution of a temperance campaign
for the p ion of Indian lab

i SERE0 e s
Pamphlet regarding provision of faci-
Jities for higher education to Indians
in 3265-66.
Representation re abolition of the sale
of toddy in —. 4123
MANDALAY—
Question re boyeott of Indian shops in
3258-60.
MANGAL SINGH, SARDAR—
Indien Tariff (Amendment) Bill—

MANGAL SINGH, SARDAR—contd.

Ql:_‘esﬁjun,n—mlg. .

g for i
to the Indian Military Academy.
3647.
Coming into force of the Insurance Act.
2929

Consultation of the Government of India
during the European crisis. 2852-53.

Contracts of the Indian refreshment
rooms on railways. 4344,

Blectoral rolls for the Federal Council
of State. 2029,

Gentlemen cadets trained at the Indian
Military Academy. 3646-47.
wd-Din, M.LLA., by the Bombay Cus-
toms officials. 2070-76.

Indians in Czechoslovakia. 2 54.

Tssue of intermediate class return tickets
on the North Western Railway. 4345.

Levy of an import duty on wheat.

- 356162, o

364546,

Levy of death duty
Opening of a flag station at Jassowal,
North Western Railway. 2849.

_ Press reports about & Miniature Round
Table Conference on Federation issue.
3123.

Rates of fare for Haj pilgrims. 2813.

Restrictions on the entry of Indians
into the United States of America.
434243,

Speed of trains and profits, etc., of the
‘Shahdara Saharanpur Light Railway.
2895.

Trade negotiations %Q?,Qﬂ“‘l :

States of America. s

Wastage amongst certain officers of the
Army. - 2968-69.

Waziristan operations. 2850-52.

Question (Supplementary) re-—

Tmport of Australien wheat in India
and absence of customs duty en it.
4120. R

Tmport of foreign wheat in India. 3137

Military Hospitals maintained in India
and Doctors and Nurses employed in
them. 3625.

Schools opened in the Tribal areas.
3458.

Motion to consider. 4398-4400. MANOEUVRE(S)—
Question re— Question re—
Action on Resoluti egardi B tion of certain villages in Agra
impl ting the dati District for Military ——. 3810-11.
of the Indian Sandhurst Committee. Notification to

2089-70.

villagers for holding

3/
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MANU SUBEDAR, MR.—
Indian. Income-tax (Amendment) Bill—
Motion to consider. 3085, 3145, 3352,
3390-94, 3395-3401, 3445, 3448,
Consideration of—
Clause 2. 4320.

4. 4151, 4160.
B Qmo 3614.15.
Clause 10. 3661-62, 3664,
Question re—
Agricultural Quota Bill under discus-
sion in Ceylon. 2923.
American  trade
3805-07.
Anti-trust law
the United States of America. 3553.

agreement.

pty
""459 90.

Indian military establishme; m
Cancellation of the licences of lndmn
commercial travellers in South Africa.
3793-94.
Certain i d from T
tax and Bupar—hx 3893-95.
Certain particulars connected with the
Reserve Bank of India. 3631-32.
Claims of Messrs. Mohamedally and
Company in Abyssinia. 4022-23.
Conf of Station Dire of the
All-India Radio. 3712-13.
and functions of the Rail-
way Rates Advisory Council. 3714.

and other measures in |

MANU SUBEDAR, MR.—contd.
Question re—contd.

Exemption of jewellery ware from the
operation of the sale of Goods Act.

2028-29.
Extradition of persons between Tndian
States and British India. 3821
Facilities to holders of sterling
ties in India. 2977-79.
TImport of foreign wheat in India. 3135-

38.

Inclusion of certain Indian commodities
in the Pact between the United
Kingdom and the United States of
America. 2937.

Inconvenience and hardship caused to
Indian passengers going to Ceylon.

4255.
Indians in Czechoslovakia. 2857.
Institution of the Standing Finance
Committee. 3896-97.
Labour contract of the Calcutta Port
Trust. 3479-80.
Licensing of Banks in India. 3884-86.
Maintenance of the Central Stationery
Stores as a separate department.
4109-10.
Mants s

in India of pl
the army. 3627-29.

Manufacture of aeroplanes in India.
3467-69.

Negotiations for Indo-British  Trade
Agreement. 2027-28.

Preparation of electoral roll for the
Federal Legislature. 4108.09.

Production and purch of coal by

Consultations between the rep
tives of Indian Statesand the Govern-
ment of India at Simla. 2024.27.
Conmltauons on ma.twrs mvolvmg
adj

Government of India and the lndmn
States, on F i issue. 3342.

Cost of British troops in India being
borne by the United Kingdom. 4170-
Zhs

= -Mh of Demand under the head
o * Refunds . 4170,

Eligibility of Indians for appointment
to certain grades and ts in the
Defence Department. g?;b%ﬂs

Eligibility of Indians ﬁor Appmntment

to certain grades and posts in the
Home Department. 3897.
Europeans and Indians recruited on

railways. < 2889.
for the construction of a trunk
road from Bombay to Almedabad.
3725-26.
Purchase made by railways. 2888
Purchase of materials

required for
army in the United Kingdom.. 415&
82.

Racial diserimination in the matter of
pay, ete., in the Army Headquarters.
3637-39.

Rail-road competition between Kalka
and Simla. 4022.

Recruitments to Army and Royal
Indian Navy and regulation ration
in the Royal Indian Navy. 3635-37

Regulation of money-lenders’ business
and deva]opmzntof alternative credit

State Railways. 3469-70. agencies for agriculturists. 2985 87.
Exemption from I tax of p R 1 to salt
holding Government securities. 2979. tured in India. 4190 o1,




64 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

MANU SUBEDAR, MR.—contd. MANU SUBEDAR, MR.—contd.

(, uestion re—concld.
Report on the amalgamation of the‘
London Stores Department with the
Indmn swm Depmmm 3548-50.
ion of the
Berlin-Kabul Alr Service over India.
4022,
Retrenchment on railways. 2855.56. |
Sale of British and Indian Postal Orders

Question (Supplementary) re—contd.
Feeling of Indians in respect of the
éh;‘ppeninp and events in Palestine.
0.

Ghee adulteration. 2034.

Hours of werk for drivers. 3488,

Import of Australian wheat in India and
absence of customs duty on it. 4120

in India and England, etc.  3997-98. Impo.ition of an import on
Trade relations of the United States of nuts.  3261. N
America with India. 3554-55. Inadequate representation of Indians in
Training of Indians as pdota in the Port Trusts. 3065, 3196.
United Kingdom. 363 Increase in the xmport of foreign cotton
Use of P on Stm Rail into i p———
348081, Indiudmw by the Anﬁl&
Q“;::;S:é [z’;}lemintﬁrg"lsr:ri:l  ATRERY Indian delcuatmn tn the last -\ua( mblv
Burean., 3794-98. | of the League of Nations. 3133.
Amendment of the Indian Medical|  Indianisation of Port Trusts, 3180.
Council Act. 3783-84. @ e of a i bank-
Appointment of a person of Finance legislation. 2994.
Department to the Chatfield Com- J°mm5°“'°dm""b? Indian States.
mittee. 3320.
| Appointment of an Indian as Agent or| L_ev; of death duty. 3645.
| Deputy Agent of a State Railway. Life of thc" Legislative Assembly and
3472, 3473. = | modification of the Federal scheme.
3270.71.
Appointment of Tariff Boards. 3544.
Cslz:.lltahon of the Government of Lord Chatfield’s enquiry. 2960, 2963. —

India during the Eurcpean crisis.
2853

onsultation of the Government of India ‘
in respect of the foreign policy of the
Government of Great Britain.  3200. |

Control over Defence expenditure exer—

De pment of the dairy industry m‘
2046.

Marking of the country of origin on
goods imported into India. 4096.
Negotiations for bilateral trade agree-
ments. 3130,
Negotiations for Indo-British Trade
Agreement. 2031, 2041, 3247.
Opening of factones prepare
and machine guns, ete. 891!
Prcﬁtmdlo-anthoworhngof the
Kalka-Simla Railway. 2861.

Disfranchisement  of Indian Estate g-:ﬂw&y and Customs Returns,
3128, te war b Shipping Ci
Dol::‘l)e {n Cuylm:f T + carrying Haj Pilgrims. 2920, , 2021,
3334, 4112, 4]14
Rate war 1

Effect of the new Egyptian Cotton

Tarifi Duty on India’s Trade.|

3531, 3532.

Effect of the trade agreement between
Canada and the United States of
America on India’s trade. 3536,
3537.

Effect on the expert of Indian tobacco,
etc., due to the conclusion of the
Anglo-American  trade  agreement.

3809.
Expandibum incurred abroad from
Indian revenues. 3061,

in the Konkan Mmglm‘m 3789.

Rents of residences allotted to Members
of the Legislative Assembly and pay-
ments for haulage of their motor cars.
2952.

Reservation for Europeans of posts on
Indian railways. 2867, 2868.

3814-15.
Stationing of adequate forces on the
east coast of India. 3327.
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MANU SUBEDAB MR—emwM 5
y) e
Tarmmntlon of the O&uws Trade

Agreement. 4098,
Trade talks between India and Ceylon.
3125, 3126.
MANUAL—
Question re * Wine or Band Fund " in
the Tncome-tax ——. 3918,

¢ iANUFAmVRr

Quesuon re—
—— in India of mpbmn for the
army.
——-ofwmpklmsm India. 3467-69.
MARRIAGR(S)—
Muslim Dissolution of —— Bill—
Appointment of Mr. J. N. Talukdar to

1MAXW ELL, THE HONOURABLE MR.
. R. M.—contd.
Prevention of Cruelty to Animals (Amend-

| mont) Bill—
| , Consi of gm dment made
|~,{- by Conncll of State. 30034)4
e e S

n_.

Allowance for —— given to Railway
Mail Service van peons and village
Postmen. 3971-72.

Non-existence of facilities to purchase
—— tickets or to send telegrams for
—— on the Bombay, Baroda and
Central India and FEast Indian Rail-
ways. 3738.

MEAL TICKET(S)—
See * Ticket(s) .
EECHANIGAL BRANGB-

the Select Committee, 4256-57.
Question re—
' —— of convicts in the And:
2890.
Mixed —— and land ownership in South
Africa. 3257.

MARTYRDOM
—— celebration of the ninth
Guru "D Bahadur. 3312,
'KASONRY PILLAR(S)—
Question re level of the ashpit at Dusi
and height of —— of water tanks at

Sikh

Question re bringing of the results of agri-

cultural investigations and experi-
ments to the notice of the ——.  3820.
MATERTAL(S)—
Question re purch ired for
the army in the United sz(lom
4180-82.

MAXWELL COMMITTEE -
Question re effect given to the recommen-
dations of the Wheeler Committee and

MAXWELL THE HONOURABLE MR.
M—

(ommen ial Documents Evidence Bill—

A%hmtmem of Mr. J. N, Talukdar and
A. Menon to the Select Com-
‘mittee. 4256.

Indian Oaths (Amendment) Bill—
Appointment of Mr. J N. Tnlukd.u

Mr. P. A. Menon and Dr.
D;%mu to the Select (‘ommxttee
4256.

Motion for Adjournment re alleged rough
handling of certain Hindu ladies at the
Shiva Mandir site in Queen’s Gardens,
Delhi. 4357-58.

re posts
~ foremen in the —— of dm North West-
ern Railway. 4015-16.

\lh( H ANICAL ENGINEERING SER-

\ e~

| Question 7e Indi S ak aboats

—— on the North Western Railway.
3982-83.

MECHANICAL TRANSPORT DEPART-
MENT—
Question re racial

——. 388l.

MEDICAL CERTIFICATE—

Question re —— asked for casual leave
in the Railway Clearing Accounts Office.
3741.

MEDICAL COLLEGE(S)—

See ** College(s) .

discrimination in the

MEDICAL EXAMINATION—
Question re —— of sweepers employed by
railways. 3055.
MEERUT—
Question re closing of a mhmy siding in
—— district. 3489-90.
MEETING(S)—
Question re —— of the Emigration Com-
mittee. 3274,
MELA-—

Question re non-acceptance of services of
volunteers of social service organisations
during Krishnanagar ——. 3707-08.

X. MEMBER(S)—

Question re—
Appointment. of a —— of the Railway
Board. 4349

(}enmlnp of letters and telegrams to
f the Legislative Assembly.
4177 78
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MEMBER(S)—contd.
Question re—contd.

Rents of residences allotted to —— of
the Legislative Assembly and pay-
ments for haulage of their motor cars.
2051-52.

Residential quarters allotted to —— of
the Legislature in New Delhi. 3814-
15

MEMORIAL(S)—

Motion for adjournment re setting up of
a new —— of the Badli-ki-Serai near
Delhi. 374647, 3773-80.

MENON, MR. P. A.—

Commercial Decuments Evidence Bill—

Appointment of Mr. J. N. Talukdar
and —— to the Select Committee.
4256.

Indian Oaths (Amendment) Bill—

Appointment of Mr. J. N. Talukdar,
—— and Dr. F. X. DeSouza to the
Select Committeo. 42£6.

Oath of office. 2845.
MENTAL DISEASE—

Question re hardships of Indien —— in
Chinese Turkistan. 4009.
MERCHANT SHIPPING (AMENDMENT)
BILL—
See ** Indian >
MESSAGE(S)—
—— from H. E. the President of the
Turkish Republie. 3078.

under “ Bill(s) .

MESSENGER(S)—
Question re hours of work fixed for tele-
graph ——. 3974.
lIGRATION(B}—
Question 7e to disouss the

deputation to
question of Indian —— to Mphyl
3126-27. i

Qu d by the Sug
tendent of Bducation, Delhi, Ajmer-
Merwara and Central India. 3746.
MILITARY ACADEMY—
Queshon re—

fering for SRR
the Indian ——. 3647.

Fall in the number of candidates seeking
admission into the Indian
3619-20.

Gentlemen cadets trained at the Indian

3646-47.

|

MILITARY ESTABLISHMENT—
Question re British contribution to the
cost of the Indian ——. 3324.25.
MILITARY ESTATE OFFICER(S)—
See ** Estate Officer(s) ™.
MILITARY FORCE(S)—

Question re stationed in Assam.
3653-54.
MILITARY FORTIFICATION(S)—
Question re —— on Tibetan frontier.

MILITAB Y HOSPITAL(S)—
See ** Hospital(s) .
MILITARY MANORUV RE(S)—
Quesﬁcm e ekuhuon of certain villages
for

See n.!m under
MILITARY OPERATION(S)—
Question re expenditure on —— on the
Frontier. 3210-11.
MILITARY POLICY—
Question re determination of India’s
. ——. 3349.44, ~MORSE S,
MILK—
Question re monopoly for supply of ——
in New Delhi. 4115-16.
MILLER, MR. C. C.—
Indian Patents and Designs (Amendment)
Bill—
Motion to refer to Select Committee.

8020-21, e v i
Indisn Tariff (Amendment) Bill—
Consideration of clauses. 4410-11.
MINE(S)—
Demand for excess grant in respect of ——.
2003,
Question re— TR
Extraction of coal from —— in Assam.
3347-49.
Price and system of extraction of coal
from —— in Assam. 3001.
MINISTER(S)—
g 4

See “ Staff .
MINORITY COMMUNITY—

Question re members of the —— appoint-
od as Wireless Inspectors in the United
Provinces. 4038.

MISCELLANEOUS ADJUSTMENTS
BETWEEN THE CENTRAL AND
PROVINCIAL GOVERNMENTS—
Demand for excess grant in respect of —.

2504.

% s910-11.

|
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MINISTRY(IES)— MOVEABLE STEPS—
Question e change in the dengnnhn of | See* Step(s) .
*  —— and linemen of the Telegraph De- | MR. CHATRMAN (MR. S. SATYAMUR-
partment. 3988.89. )=
MoDY SIR H. R~ > Observations by —— that it is not the
Indian tax (Amendment) Bill— _ function of the Chair to give ugummh
E - consider. 3231, 3285:91,|  for or against any amendment, but it is
- 9, 3451. the function of the Chair to explain the
Consideration of clause 10. Sﬁﬁw seope of an amendment to a Bill.  3597-
: MOGHULPURA— . s 8.
Q e railway Workshiop at—— and MUDALIAR, MR. C. N. MATHURANGA—
#nm; of a Waphhop in Sind. 3716- Quéstion re—
o MOHAMEDALLY ' AND COMPANY,| ~ “lowescos piid i Axiy CHESSS
MESSES. it hi i
Queot.wn e thme of —— in Abyulma. A;%):g‘::;enn:ﬂo:ﬂnm'rmhl:l S:;&l)tan il the
e 3 cks for British and Indian Troops.
IONEY— 3622-24,
Question re— Classification of Broadeasting Stations.
allotted to Madras from the Central 4013.

Road Fund. 3740.
—— spent on New Delhi.

MONEY LENDER(s)

3816.

Commyunal composition of employees in
certain workshops on State Railways.

4013-14
to discuss

4ol 3

re busi

e o
anvl deve]opmmt oﬁ'm credit
{ agencies for agriculturists. 2085-87.
MONEY ORDER(S)—

Question re desirability of having sumtxen
instead of witness while dellwrmg ——
and insured articles.

% |

for. supply of milk m‘
4115-18.

Question re

New Del
MONUMENT(S)
ion re—

Guide book for tourists of mlueologloﬂ

remains and ancient

Protected Muslim —— Smd 3801

MOSQUE(S)—

Question re tombs and etc., in the

restricted Railway Area. 3513.

MOTION FOR ADJOURNMENT.

N ni(s) "
MOTOR CAR(;
Question re ronts of mdenoe allottad to
e Members of the | Assembly
- and payments fmhﬁh@%ﬁh{r«——
295152,
"MOTOR V EHICLES B}LL-»
 See* Bill(s)
MOVE—
- Question e —— of the My Hud

quarters. 3886-87.

-

matters connected with the Police
Adminirtration. 4187-88.

Constitution and strength of the Rail-
way Board and appointment of an
Indian as Chief Commissioner of
Railways. 4032.

Constitution of the Department
Communications. 4031-32.

Costumes of emplovees under the Gov-
ernment of India. 4186-87.

Effect giyen to the recommendations
of ﬂus Wheeler and Maxwell Com-

_mittees. 3330

“Fall in the price of paddy and rice.

*E 8913,

Fixation of new scales ‘of pay for the
Indian Civil Berviee and *iadian
Police Service, " 4189, ~

Functions ‘of * the ~Director ~of Solar
Ohservatory at Kodaikanal. 4030-31.

Gordon Sinuﬂit writer of an artitle

ng Tove parades in the Anda-
mans. 3331,

Tmport of horses. into India, iby,

Indian Civil Service Officers. employed
in the Government of India Depart-
ments. - 4183-85. .

Indianisation of superior posts in the
Comp anaged Railways, 4032-

of

Indiansin(.lngoﬁlAh‘Foree. 4200.

M4LJEAD

F
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HUDALIAR MR. C. N. MATHURANGA— MU'HAMMED AHMAD KAZMI QAZI-—

thmn re-—oontd.

Life of the Legislative Assembly and |
modification of the Federal Scheme.
3269-72.

Location of the Indian Stores Depnrt-
ment.

Measures to a.llnvmw the sufferings of l
refugee German Jews. 4116.
Meeting of the Emigration Committee, |
3274,
Military Hospitals maintained in India |
a&x:m Domu-nd Nurses GNP]DM ml
< Officers in che ann.rhmeut of Com- !
munications. 4031,
Proposal to open. a Central Veterinary
College in Izatnagar. 4123.
Purchase of Envoy ' aeroplaues.
4201.
ion of IX nh‘of the
Government of India. 3331.

Recruitment of Indian Civil  Service |
Officers in the Central Secretariat.

4186.

Refreshment Cars on State Railways.
4012-13.

Representation re abolition of the sale
of toddy in a. 4123,

Researches in the Institate, Cal-

cutta. 4116-18.
Revision of the pay of the Indian Civil |
~Service and the Indian Police Service
3626-27. »
Sanction of a Unxvamty 'gem”ing Corps.
for the Annamalai University. 8912-13.
Securing of full rights of citizenship to
Indian settlers in Kenya. 3273-74.
Termination of the Indo-Burma Trade

Agreement. 3274
Uniforms supplied to mr“l 29,
Vacancies left unfilled in certain.
ments of the Government of I
3831-32
y) re hoycott of

¥ Indian lhqpl in Mandalay. 3260.
MUHAMMAD AHMAD ., QAZL
Indian Income-Tax (Amendment) Bill—
Consideration of—
Clause 4. 4228, -

On

nﬂim Dissolution of Marriage B\ll——
Appomtment of Mr. J. N. Talukdar to
the Select Committes. 4256-57.
Eanmof&eﬂmeforthepm
tation of the uporta of the Select
Committee. 4257 £
Question re— <
Expenses in connection’ with construe-
tions undertaken during the Kumbh
Mela. 3744, .
Insumnce companics failing to deposit
it 71,

arie.

Railway station.

Re t at Hardwar during
3981-82. =
Railway servants failing in the oral test
i Qtﬂm Wa.lton 'I‘mimng School.  4339-
odelling of WW
Qtnzmn 3080-81.

Tenders and work orders given during

the Kumbh Mela. 3745.

Tenders invited for the s}x;pply of bould-
ers for stooking on Hardwar Dehra

Dun and Kotdwara sections. 3745,
Question (Supplementary) re—
’!fdibg {% mzeoc of f.he
thpeni‘ngs and events'

anmllalmn of fans in third class com-
partments. 3476.

MUIRHEAD, COLONEE— "'

n re visit of —,
~ of State for India, to lndm
MULTAN—
Question re increase in house tax in ——.
Cantonment. 4194.
MUNICIPAL COMMITTEE—

4100,

See a.|n.n under * Municipality "
MUNICIPALITY—

D

gﬁmlhennmp(ﬂafﬁel‘!ew Delhi —.
3799-3800. =

MURDER—

Motmn for nd;oummmn-—— of Mr.
G. t,
Arohnolngmalﬂurwyoflndn. 2053-54.
Qnmmu——ofll.r N. G Majumdar

the
3562-64, 3791, 4027-28.

e U
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MURHO—
Question re change of the name of Bud-
ham Ghat Railway Station to that of
—_— 314
HURSHDABAD—
breaches due to floods in the
5 pgﬁh Railway line in —— Dis-
*trict.  3002.
MURTIZAPUR—
Question re absence of Ala.xm mgnals in
carriages on the —— Bllichpur Railway
- line, ete.  3187-89.
MUSLIM(S)—
Question re
Contract to for the sale of aerated
. Water in running trains. 37!041
Denial of facilities to

MUSLIM(S)—contd. v
Question re—contd.
of—wmvmmonehe
Eaater; Bengal Railway. m-ﬂﬁh
Putting of —— on unimportant worl
g(l}’ the Bastern Bengal

MUBLIM CLERKS——
See ** Clerk(s) "

MUSLIM DISSOLUTION OF MARRIAGE
BILL—

See “ Bill(s) ™.
MUSLIM
Question re undivided Hindu and ——
to income-tax. 4201-02.

mmam MONUMENT(B)-—-
See** Mon

on the Eastern Bengal I\mlv‘ny to

pass  departmental examinations.
3467,

Denial of half an hour's leave to —— on |
the Eastern Bengal Railway during
Ramzan. 3077.

J)uual of leave to —— for saying their

Friday Prayers on the Eastern Bengal
Railway. 3077.
Discharge and harassment of —— by

the Superintendent, Watch and Ward,
Bengal Railway. 3486.

TFacilities for special training to ——
on the Fastern Bengal Railway.
3485-86.

Grievances of —— in the Divisional
Office, Quetta. 3711. o
Inadequate representation of —— in
the Department of Education, Health

\l[ Sf Y\l UPPER \l‘BORDINATEs—
““ Upper Subordinate(s) *
\IUSSALMAN WAKF .\(ff—
See** Act(s) ".
U'I'I‘RA—
it to Raja Mahend:
Pratap of———DmtnctmmhnntoIndm
2976-77.
MYMENSINGH—
Question re—
Delays and detentions of mails for
Tangail in —— District. 3742,
on return tickets between
Caleutta and ——.  2871-72.
MYBORE— 0
Question re—
Construction of a railway line connect.
ing —— and Coimbatore. 3704-05.
Excise duty imposed on imports of yarn

and Lands and certain Offices attach-
ed to it. 3267,

Low percentage of on the Eastern

B-mlws) 3484-85. ]

te Assistant Comumis-
sioner me-tax in Delhi. 4174.

——in oertun posts in the Customs
anr&nent Karachi. 4196-97.

Non- ano‘gm nt-—quﬁ«m to newly-
recruited —— on the Eastern Bengal

Railway. 3464-65.

Paucity of —— in the of Block
Signal Inspectors uo:hgmury State
Railways. 4330, :

Paucity of recruitment of —— in the

‘ostal Department. 3733-35.

from British India into —— State.
3262.
N
NAGA HILLS—

Question re seam of coal found in Lakhim-
'pm—FtonﬁuTrwmmd—mA-nm.

NAME(S)—- 4
Question re change in the —— of certain
railway stations. 4338-39.
NATHNAGAR—
Quenﬁun re uon-stop)
d. —— on the

NATIONAL PLANNING COMMITTEE—
See * Committee(s) ™.
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NAUMAN, MR. MUHAMMAD—
Indian Income-tax (Amend

NAUMAN MR. MUHAMMAD---cond.
re—conid.

Motion to consider.
Question re—

Advertisement of posts by the Divisional
Superintendent, Howrah. 3703.

Appointment of tracers and draughts-
men in the Howrah Division of the
East Indian Railway. 3001.

Appointment of weigh clerks and station
sergeants in the Howrah Division
of the East Indian Railway. 3979.

Appointment  of wen@.\ clerks in the
Howrah Division of

the East Indhn
Railway. 3980.

Communal  composition of persons
recruited in the General
Office of the Bastern Bengal Railway.
3210. "

Denial of facilities to Muslim em; oyees

Bengal

3175,  3360-78.

on the Eastern mﬂ
pass
3467.
Denial of half an hour's leave to Muslims
on the Eastern Bengal  Railway
Ramzan. 3077.
Denial of leave to Muslims for saying
their Friday Pmyexs(:w on the Eastern

P bl

el on the East Indian and Eastern

Bengal Railways. 3704.
Non- qnmm of quarters to newly-
Muslims on the Eastern

Ben,,al Radway. m‘-? H
Non-grant of inc rementa of pa;

depar

: ;iutem Bengal Railway. 3466.
i‘s'cm= f regulat.mns regard-
" ing d _on the East

Indian a Railways.

3977, Tk
Post of Assistant Law Officers on' the
Eastern -~ Bengal Railway. 3077
Post of Drawing Office
in the Chief Engineer’s Office, Eastern
Bengal Raibway. 3210.
Posting of Muslims to certain offices
on . the Eastern Bengal Railway.

Putting of Muslims on

Manager’s |

Supe rintendent | g

Rules for determinaticn of nemom\ on
railways. 3704,
“Smalls Quick Transit Service'' on
the East Indian Railway. 3977-79.
Vacancies of ticket collectors in the
Howrah Division of the East Indian
Railway. 3002.
NAVAL BASE—
Question re making Karachi ——, ¢
NAVAL DEFENCE—
memon re type of veessel for India’s
- 2979-80. 2

NAVAL nmquﬂm:" e

Question r transfer of the —— of India
to Delhi. 3346-47.

| NAVJ YUT]-—

Q ity d ded from the
keeper of the Press and the Publisher
of the ——, an Ajmer Hindi Weekly.
3316-17.

NAVY(TES)—

Question re vessels of the Royal Indian
3896.

NEGOTIATION(S)—
Qnestien ere =
v v teral,. trade.  agree
$129-30, =
——for Indo-British Trade Agree-
ment. 2927-28, 2031-32, 2940-41

3247-48.

" to Poderation: 325256,
Trade —— with Ceylon and Egypt,
ete. 3782-83.
|NEW DELHI—
| Question re—
Absence of hedges, ete., in Aram Bagh

Quarters,

byres

Eleotricity

Members of the Legialative Assem-
3556-57.

consumed in quarters of

'blym»— %
dings of Aram

works on_the Eastern Bengal le‘
way.. 3076,

Recruitment and  fransfer of Maslim
clerka in the Howrah Division of the
Bast [ndian Railwny 3002.

ters,

Location of the Govamment of India
Offices in ——.

Money spent on ——, 3816

Bagh and Dﬂlkuahn Square  guar-
3559.
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NEW DELHI—contd. NOTIFICATTON(S)—
Question re—contd. Question re to _for holding
Monopoly for sipply of milk in‘-—,| military manoeavres. 3000,
4115-16. NUR MUHAMMAD, KHAN BAHA-
Rents of quarters of Members of the| DUR SHAIKH—
Teatatiss by in —— oharged | Oath of Office. 2843,

ort of the —— Municipality. 3799-
\ Remdentml quarters nllotf@ﬂ to K&n
bers of the ILegislature in ——.

3814-15. :
NEW GOODS LINK SERVICE—
See “ Goods Link Service ™.
NEW YORK—
Qummon re
World's Fair in 38]"(»18._
NEWSPAPER(S)— &=
Question re censorship of
of neies and
in the United Kingdom.
NOMINATION(S)—
Question re—

——system on the Bengal Nagpur
R'\ll“’!‘ 3494-95.

—— to. the elected seats to the Canton-
ment Boards. 3880.
NON-GAZETTED STAFF—
See * Staff
NORTH BEAST FRONTIERS—
re precautions taken to defend
~ the —— of India. 12.
NORTH-WHEST FRONTIER—
Question re uniforms supplied to pest-
men and other lower grade postal staff
in the Punjab and —— Circle. 3459-

dsx.x ce

3560, 3920,

NORTH-WEST FRONTIER PROVINCE—
Question re—
Lack of co-operation ‘with the ——

Government in preventing raids, ete.

o‘i the —— Operations. 4003-
Speeeh of the Premier of the ——
about permanent solution of the
tribal  problems. - 4005-06.
NORTH WESTERN EAII}WAXF
Ses ¢ Railway(s) ™
NORTHERN INDIA SALT REVENUE
DEPARTMENT-—
Qu re  recruitment
16.

in  the—-o
3915-

partmputinn of India in the |

correspon
of British India |

NURSE(S)—
" Question re military hospitals  main.
tained in India and doctors and ——
employed in them. 3624.25.

0.
OATH OF OFFICE—
Bartley, Mr, J. 3457.
Basu, Mr. R. N. 2845,
Bewoor, Mr. G. V. 3457.
Brokenshaw, Mr. A. 3177, 4165,

Hardman, Mr. J. S. 3313,

Menon, Mr. P. A. 2845.

Menon, Mr. P. M. 2845.

Nur Muha.mnmd Khan Bahadur Shaikh.

.Rmv ]lx K. Sanjiva. 2845.
Sircar, the Honourable Sir Nripendra.
2915.
Sobha Singh. Sardar Bahadur Sardar.
3457,
Spence, Mr. G. H. 2845,
Staig, Mr. B. M. 4165,
Talukdar, Mr. J. N. 2845.
OATHS (AMENDMENT) BILL—
See “Indian ——” under “ Bill(s) ”.
OBSERVATORY(IES)—
Question re functions of the Director of
Solar at Kodaikanal. 4030-31.
OCTROI DUTY/(TRS)—
Question re non-levy of — on liquor
and wines in the Lahore (‘nneonmem,

3880-81.
OFFICER(S)— 3
Question re— 3
Allowanees paxd to Army —— and
soldiers. 3620-21.
doned —— in the Frontier

Trregnlar Corps. 4021.

Dividend and pay of certain —~——= on
the Shahdara-Saharanpur  Light
Railway. 2882,

Gazetted —— in the Signal = Depart-
ment of the North Western Rail,
way. 4030.

Hﬁadqmm of the —— of the Army
Headquarters. 2988,
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OFFICER(S)—contd. ORAL TEST—
Question re—contd. Qlli:tlon re Rnlw:g .ervum bllmg in
Indian Civil Se L amiplos in the —— .at e Walton Training
* the Govummr::ll:o of - In;mp e School. 4339-42. 2
ments. 4183-85. 4 ORDER(S)—
—— in the Depar of C saliorime
tions. 4031. and —— by the Shshdnm—S;lunnpm
= punished for dishones:;?)ro n.nd’ Light Railway. 2879-80.
~~ ‘corruption on railways. .
Pool of —— for the Finance Depart- Oﬁgﬁg?f)_ .
ment. 3321-22. ]
Proposal to increase the emoluments of Pr;x]l:t. Bgﬂlil:tbéhfonﬂn:glzﬁgmmum- ‘]
British soldiers and —— in the Village ¥ ln.sey pasiod by i
Indian Army.] 3899.901" Ceylon State Council. 3278. J
Reoruitment of ' Indian Civil Service OR 5
S S U . SANIBABONE)
41

Reduction in the number of = saloons |

‘ volunteem of socinl service —— during

for railways-—; 4018 Krishnanagar Mela. 3707-08.
Special allowances granted to —— and | ORISSA—
olerks of the Army Headqwm Quesuon re —
2990-91. ¥ Driyaa in the lnbordm&te postal ser-
Time taken T)y hﬂ:ﬂr Oh‘il Bc'h vioe in ——.  3501-02.
" —— to ‘be placed in X of Ony.si in ‘the Postal
charge of a district. 3644 45. { Department in —. 3735-36.
astage amongst certain —— of the\ ORTYA(S)—
Army.  2068-69. ‘ Question 1 —
OFFICIAL(S)— ——in the subordinate postal service
Question re — in Orissa. 3501-02. 2
Non-grant of ble status to Recruitment of —— in the Postal > o
8ome —— in ph Office.  3732. Department in Orissa. 3735-36.

Rents of quarters of Members of the
Legi.shtlve Assembly in New Delhi
from ——. 3555-56.
omcwmt@ PERIOD—

Question re non-counting of —— in the
posts of guards towards increments
in the Delhi Division, North Western

 Railway. 4347.

OGILVIE, MR. C. M. G.—

Motion for adjournment 7e setting up of
a new memorial of the
near Delhi. 3746, 3747, 377677,

3778.
OPERATION(S)—
Question re position of the North-West
Frontier Province ——. 4003.04.
OPTICIAN(S)—

Question re appointment of a in
the Irwin Hospital, New Delhi.
3807.

OPTIONAL SUBJECT—
88 —— for the Stafl College Examina-

OTTAWA TRADE AGREEMENT—

Question re —
Fixation of time limit for terminating
the 3789-90.

RULES—
See **Rule (s)
OUTLAW(S)—
Question re from British India taking

refuge in tribal territory. 2848-49.

Stations on Lhe Eastern Bengal Rail-
way. 3985-86.
OVERBRIDGE(S)—

Qnemon re slufnug of she ——— over the
Ch ion on the
Bengal Nagpur Raulwsy 3065-66.

OVERCHARGE(S)—-
Question re on return  tickets be-

twoen Caloutta and Mymensingh. 2871-
72,
i 3
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OVERCROWDING—
Question re—
‘= and ‘detention of a train without

2o Kalighat-Falta Railway.
——of trains at Sealdah Rulwny

a% Shﬂ:d&ursnharmput Light |

. Railway. 2882, a
OVERSEER(S)—
Question re certain Mm gim to
mail —, 3460.

OWNERSHIP OF LAND—

Question re mixed marriages and ——
in South Africa. 3257
P
PACHOORIA—

antwu re outlets for drainage
flood water between Dadashi and ——
Stations on the Eastern Bengal Rail-
way.  3985-86.

PACT(8)—
Question re inclusion of certain Indian
commodities in the —— between the

United Kingdom and the
States of America.  2087.
PADDY—
Question re—
Fall in the price of —— and rice.
3273.

United

from Burma.

Import of rice and
2948-50.

Qué-'hon"' re dhmmiu,m in the supply
of water in the Railway Colonies of
and Chittagong. 3071-72.
PAINTING—
Question re non- —— of the names of
stations on shndee of lamps on the

PALIWAL.
DUTTA.
Quemonre—emud

bers: of the
nppommd as Wuelm
4in the United Provinces.- 4038.
= ,.Ewmqidwmnx employees of the
bay, Baroda and Central India
Rulwt.y to the Wateh and
- Ward . and Commercial Canvassers.
4038-39.

Professional quﬂlﬁutaons of contractors
at certain stations on the North
Western Railway. . 3511.

Revenue derived from rents and liconce
fees at certain stations on the North
Western Railway. 3510-11.

Revenue derived from rents and licence

< fees, ete., on State Railways. 3510,

PAMPHLET(S)—

Question re regarding  provision
of facilities for higher education to
Indians in Malaya. 3265-66.

PANDE, MR. BADRI DUTT—
Demand for Excess Grant in respect of—

et & toR

PANDIT  SRI ~KRISHNA

et Tiss

2000.
Micoell Adiuw b the
Central and Provincial Governments.
2004,

Indian Income-tax (Amendment) Bill—
Motion to consider. 3152, 3153.

Consideration of clause 10. 3674,
3676.
Question re—
Abolition of slavery in the Pangsha
ibal Area. 3073-74. =

areas in Cantonments,

3350-61.
of an Indian as Deputy

Great Indian

Question re—
Affairs in —. 4028-29.
Feclmg of Indians in respect of the hap-

and events in -, 2874,
~3337-40.
Indmn troops oent to ——=, eto. 4174
5.
Tndians it —.= 2863, 3073.

Du'ector or Assistant to the Deputy
Director of Cantonments. 2081.
Article entitled * Frontier
Hindus " pnbhllud in the Leader.

3074-75. %
Atebrin imported from Germany. 2022
Bamrauli train disaster. 2854-55.
Claims for compensation  arising out
of the Bamrauvli train disaster.
3470,
Contributions to the United Provinces

PALIWAL. "PANDITSSSRI  KRISHNA
DUTTA— - | Government before Provineial Auto-
Question re— 3 2 nomy. 3873. g
Evacuation  of certain® - villages « in Demal of facilities for hlghar ednoahon
Agra District for Military M to Indians in the ¥ i Malaya
States. 3266-67.

391041,
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PANDE, MR, BADRI DUTT—contd.
Question re—contd.
Discontinuance of audit supervision
of Provincial Offices. 2977.
Disparity in leave rules between G

PANDE. MR. BADRI DUTT—concld.
Question (Supplementary) re—contd.
Contracts of the Indian refreshment
rooms on railways. 4344.

ment and Railway schools. 3471.
Expulsion of certain Bhotia traders
from Tibet. 4020-21.
FumnomA)me.r 3265.
Famine prevailing in the rural areas of
the Delhi Province. 3263-65.
Grievances of railway coolies at Allah-

blish of a Medical College
" in Delhi. 3816.

Gurkhas serving in the Indian Army.

mic problems. 3710.

abad. 3207. Life of the Legislative Assembly.
I and i to., of th 3248.
ni‘(ommm em"' ;g“,",f’ °|  Murder of Mr. N. G. Majumdar of the
Indians in i

Palestine. 3073.
Indians in Tanganyika. 3075.
Insurance companies failing to make
deposits with _Government. 2935-
36,

Military [Estates Officers in lndil
2081-82.

Military fortifications on Tibetan ﬁm—
tier. 3333,

ing of a railway station between

Kashipur and Ramnagar. 3207.

Pamphlet regarding provision of faci-
lities for higher education to Indians
in Malaya. 3265-66.

Payment of house  allowances to ex- - > .
ecative Officers in Cmninents PANTH, PIPIfOI)A o
1113652, _Question re provinee of ——. 3644,
Permission to Lala Har Dayal to noturn PARADE(S)—
to India. 2077, Question re Gordon Sinclair, writer of
Permission to Raja Mahendra Pratap | an article pegurd.mg k:u —— in the
of Muttra Dutl'lct to mtum to India. g s
2076.77. ;
Revision of the new panslcm rnles 3904. R )5
Separation of British Cavalry Bazar 5
and Inftmtry Bazar from the Ambala - Howrn.h 2980:87.
= 3651, PARCEL OFFICE—
’af;uﬂldu Bazars from| Question re construction of a combined
Cantonment - Areas. 3652.- booking and —— at Vizisnagram on
Question (Supplementary) ve— i - Na, = ,&Q&
Amﬂunt. paid for haulage of M to
bers of the Legisl
3557, ———
Ban on Rajs Mahendra Pratap Singh AN L
S iiies M detnns £ Indin, 4153, | P ABMA NAND, ‘BHAL ;
4183. Indnz{ anome-mx' (Amendment) Bill—
Boycott on Indian Shops in Mandalay.|  Motion™to consider. 3440. -
3259, *

Province
Railway ucmdent at
the Kumbh Mela. 3982.
Report of the Committee on XB engines.
3459.
Schools opened in the Tribal areas.
3458, gk 45
State control of Com;
Railways on expiry of their con-
tracts. 3474,
PANGSHA TRIBAL AREA—
Question re abolition of slavery in the

——. 3073-74

Change in the policy about tribal
areas, 3977.
G, b

the
tives of Indian States and the Govern-
ment of India at Simla. 2026.

Indian Tariff (Amendment) (Bill— "
Motion to consider. 4401, 4304-08.

Motion - for
rough ~handling - of  certain. Hindu

Queen’s Gardens, Delhi. 4357,

|
f indies - at the Shiva Mandir site in
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PARMA NAND, BHAI-—contd.

o S VEy
PARTIALLY Excmmn AREAS—

 See
PASS(ES)—
Question
= of to refreshment

—— issued to pro
Inspectors on Railways. 3731-32.
issued to the staff of the Shahdara- |
Saharanpur Light Railway. 2885.

PASS RULMS)«
re—
New —— for Sma Rdlwqemplopen.l

3998-99. s
Restoration of ohd — to rulway!
employees. 3076,
PASSENGER(S)—
Question re—
Concessions to lower class —— on the‘
~ " "East Indian a.hd Eastern  Bengal |
Rnfhuyl. 4337-38. |
and hard hip cansed to |
Imllm —— poing to Ceylon. 4255.
Taking down of names and sddresses of

at Tara Devi. 3726-27. I
PASSEN(}ER cmnucm(sy— § |
[ ek

PAR‘E\GFR SUPEKINTE‘TDEVT——
Question ¢ selection for the posts of

and Assistant Claims Tnspector |
~ at Howrah. 3486

"PASSPORT(S)—

PATNA—

Question re—
Accident to the Mb Express near
2864-65.

Delnyxntheddxvaryofdckﬁon
Purulia at —. 3497,
= Stati

Qmﬁon re advisability of —— of the
ent way on the East Indian
way.
PATROL DUTY—
Question re supply of wnerproofa to
telegraph linemen on ——. 3500.
PAY—
Question re—
t scales of —— for Indians and
Anglo-l’n&m in  certain Dupu't
ments of the Assam Bengal Rail

ways. 3203,

Dividend and —— of certain officers
on the Shahdara-Saharanpur Light
Railway. 2882.

Nongnnt of increments of —— on
- the Bastern Bengal Railway. 3468,
== ‘and allowanees of certain staff
on re-instatement on the Bast Indian
Railway. 83710, "
—— and allowances of Ticket Exami-
ners on certain State Railways.
Racial discrimination in the matter
of ——, ete., in the Army Head-
quarters, 38873
Racial discrimination in the scales of
- and seruw conditions for clerical
the Army Headquarters.

Revision of the of the Indian
Civil Service and the Indian Police
Service. 3626-27,

PAY, SCALES OF—
Question re  fixation annew = for
the Indian Civil Service and Indian

Police Service. 4189,

PAYMENT OF WAGES ACT—

e 5 f;uzm TO INDIAN STATES AND
for_one Mr. Prabodh Chandra. DIAN & :
T = COMPANIES—
Refusal t.o gmnﬁ a —— to Maulvi| Demand for Excess Grant in  respect
Ismail Ghaznavi of Amritsar.  2890. | of ——. 2908.
Refusal to renew 8 —— issued to one | PAYMENTS TO PROVINCIAL GOVERN-
Mr. Anand Mohan Sahay. 4037. ETC~—=
Patents and Designs (Amamimm) Bill— Demsnd for Excess Grant in mpec'.
Sec ** Indian " under “Bill(s) " of ——. 2901,
= -



76 INDEX 70 LEGISLATIVE ASSEMBLY DEBATES.

PAYMENTS TO RAILWAY DEPR»ECIAx
TION RESERVE FUND— i

Demand  for Excess - Gmt in  réspect
of —. 2909 l?.
P.!i‘.NSION(SAL—&1
Question, re—
Leave and —— previleges of Postal
and Railway Mail Service lower

grade staff, 3460.

"' Persons receiving  political " for |
o rendering service abroad. 3209,
Political —— paid to fonlgn refagees.

3186-87.
PENSION RULE(S)— ; <t

Question e revision of the new_——
3904.

PENSIONABLE STATUS—
Question re  non.grant of —— to some

officials in Telegraph Office. 8732. |

PERMAN! ENT WAY—

ﬂw ——"on the East Indian Rallway

PERMA\LL\P WAY - INSPECTOR(S)—
e 5

PLANNING COMMITTEE— .~ = ! !
See ** Committee(s) . Fheanril
PLATFORM(S)~= =
Qmman re rmnng and covering o[ _—
of ‘certain stations on the  Assam
Bengal Railway. 4036,
| “ PLIGHT OF FRONTIER HINDUS "—
{ Question re’ ‘article” entitled —— pub-
lished in the Leader. 3074-75
POI\IT( 8) oK ORDER— E
—— raised by Mr. M. 8. Aney as 0 whether
an Honourable Member should be debarred
from moving ‘an amendment on the

has been  given
‘ Honourable Member and
declines to move his “amendment.

3679-80.
—— raised by Mr, 8. Satyamurti as
to whe demand for excess grant
* could be moved i t of a service
for which no de

for
grant was
the Assembly. 2009-13.
— raised by the Honourable Sir
\npen(lm Sircar as to whether an
Momber-- i titled to

,-—- on the Bast Indian Rail ¥
3208. ;
PERSONNEL—
o o tctiitorioin StbolinnOF

. for posts abolished in the Office of the
Depvty Accountant General, Posts
abpsphl, Madna 3919 2()

PE'I'ROL—
Question re refusal to !umly
Indian dealers in South Africa. 3585.
LEUM

Mmmyog : of coal
and — in

Boring operations tot "ww
out in certain parts of Assam.

criticise the conduct, not of the Gov-
ernment of India, but of the Governor
* General. 4388-

e -89. .
POLICE— 3
Demand for Excess Grant in respect
of —. 1.
Q re lated to

Question re—

jovernment’s —— about communal
representation on the Assam
Railway. 4015.

Interpellation in the House o
Amans e

PILGRIM(S)— R
Qule::onn Te— m 3920. 3
myenicnioss o —— st Ranaghat| po) 1AL PENSION(S)—
Rl}‘ﬂ‘orl.yfmmﬁ) HMM. t Ree ** Pension(s) ’
S ECHY S E 08 POLITICAL X SITUATION—
te War b Shipping C ——— in Waziristan. 2845-
carrying Haj ——.  2019:21 4\11 15.
PILOT(S)— Pou,'nu;—
Qu'estinnn .tmining of Indians as —=—| Question re levy of —— on_ hmlgnars
in the United Kingdom. 3633. - residing in French India. 3502, 4028.
PITKEATHLY COMMITTEE— POOL OF OFFICERS—
*_Committee(s) . See ** Officer(s) .

ground of inadeguate notice w hen adequ-

3
nted to or voted by
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PORT(S)— TR
Question re— o t i
Finsasialee:

Nonrequmhon of ‘the lnbonr Umon
of the Vizagapatam. -——. 4002.

— 4001-02
PORTS ANDJPILOTAGE— 00
Demand for Bxcess Mﬁ»"“*ﬁwﬁ
of —— 200102 1 .

. ———dues. and - landing o mumm‘j

PORT TRURT(SH’ o tormy
Question re—
Imdequate representntmn of Indians
in ——. 3063-65, 3195-96.
Indianisation’ of ——. 3179-81.

Labour contract of the Calcut

Making-the: proceedings 'O the. Bot:
bay —— open to the public. 3462-
63.
Purchase of stores by ——. 2868.
POST(S)—
Question re—

—— with salaries created in the Rail-
way Department and on State Rail-

ways. y
Reservation for Europeans of ——
on Indian railways. 2866-68.
Selechon for the —— of Passenger
and Assistant Claims

lupactor at Hgvmh. 3486.
POST OFFICE(S)—
Question re—

Absence of a —— and Telegraph
Office at Chakulya in Singhbhum
District. 3497-98.

Cos: of a rural ——. 3728.

Opening of a seasonal —— at Kedar-

4009. £ f

Opening of a telegraph office and con- |
struction of the —— building at
Chakulya in Singhbhum District.

e
~ Opening of rural ——. 3061-63.

Reduction in the rate of interest in the
—— Savings Bank. 3016, 4345.

Bsason staff employed in the —— in

the hills during '#lnier 3701.

Supply zgem in ﬁhe General

POST  OFFICES, SUPERINTENDENT
OF— ;

See ** Superintendent of Post Offices ™

POSTAL CASH CERTIFICATE(Sy=

Question e assessment of income-tax
hoiders of — — and depositors in Ppohl
Savings Bank. 3918. . .

POsTAL CIRCLE— :

a daalk J dslbh

Y icmmthnombuy———\ 4041,

AL CLERK==
¥ Clerk(s) .
POSTAL DEPARTMENT —
Question re discharge of Muslim clerks
Karachi. 3735.

“from  the —— in’

Paucity of recruitment of Mushms in
the 3733-35.

Permission to postmen, etc:, to qualify

for uppmn(m*nt as clerks in the

and rehmmon in age-limit. 4040.

Recruitment of Oriyas in the — in
Orissa.  3735-36.

Taking over by the - of telephone
systems in Madras City and other
places. 2861-62.

POSTAL FACILITY(IES}

Question re extension of — in rural

areas, 3736-37.
POSTAL INSURANCE(S)—
Question re bonus of ——. 3714

POSTAL ORDER(S)—
Quesuon re sale of British and Indian

—— in India and England, etc. 3997-
98.
POSTAL SAVINGS BANK—

Question re assessment of income-tax
from holders of postal cash certifi-
cates and depositors in ——. 3018,

POSTAL SERVICE— -

n re—
Leave and pension privileges of ——
and Railway Mail Service lower grade
staff. 3460.
Oriyas in the subotd:mb—-mOrus.
3501-02. x
l'U\TAL i’l‘AFF— 23
and Qﬂaﬂ' wer grade —— in the
FPunjab  and horth-Wusc Frontier
Circle. 3459-60.
POSTAL STAMP(S)—

Question re —soldwpublw and service
stamps used in Government Depart-
ments.  3463-64.

POSTAL TRAFFIC—

Question re dislocation of railway and
——— between and Bijni.
2870-71, 3746.
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POSTCARD(S)—
Question re demand for half-anna ——.
25. $

NBMN( MEN)—

re—
Admission fee paid by 5 ete., for
inati i to the

for app

clerical cadre. 3699,
Allowance for meals given to Railway
il van peons and village —.

3971-72.
Assignment, of reasons on transfers of
—, ete. 3700
House allowance granted to —
etc. 3699,

Permission to ——, etc., to qumy
‘appointment as clerks in the Postal
Department and relaxation in age-

limit. 4040,
Reserve maintained for —— ete.
3700.
Safotvof———mwmlumq 3072-
Umlorm supplied to —— and other

lower grade postal stafl in the Panjab

and North-West  Frontier Circle.
3459-60.
POSTMEN AND LOWER GRADE STAFF
CONFERENCE—

Question re resolution passed at the ——
“at Ludhiana. 3973-74.

Delivery of letters by extra-depart-
al —— ih rural arens. 3727,
Representation hem the Enn-mput-

mental sub- ——.
Pom AJD TELh’. ¥R4\ i’H.;

for selection of
- personnel for posts . abolished in
the Office of the ]).ycﬁy Accountant
General, —, Madras, .
POSTS AND TFLX HGRAPHS ART- |
MENT-—
Question re—
Instructions 7e economy in the expen-
diture of the ——. 4039,

‘Superannuation of staff in the ——
and Railway Departments. 2876.
Revenue returns and expenditure of

the ——. 3066-67.
Uniform supplied to linemen of the ——.
3987,

PRABODH CHANDRA, MR.—

Question
2891.

I PROFIT(S)

re “passport . for one ——.|

PREMIER(S)—

Question re speech of the —— of the
North-West  Frontier Province about
permanent solution of the tribal pro-
blems. 4005-06. -

PRESIDENT(S)—

Message from H. E. the ——of the Turkish
Republic. - 3078.

PRESIDENT, MR. (THE HONOURABLE

SIR ABDUR HARIM)—

Expressions of regret on the death of —
Mustafa Kemal Pasha. 2057.
Shaukat Ali, Maulana. 3456.

P%W REPOB.T(S)—

l -GS
PREVENTIO!
MALS (AHF‘ID\IEN’[‘) BILL—
See ** Bill(s)
PRICE(S)—
Qnechon re—
l"dl in the —— of paddy and rice.

F\xatlon of minimum —— of wheat
and cotton. 3552-53.

PRIMITIVE TRIBES—

See * Tribe(s) ”.
PRIVATES—
Question re unif pplied to ——.
3621-22. .
PREVILEGE LEAVE— 2
Question r¢  denial of - and casual

leave to employees on the
Nagpur Railway. 3495.

ON&Y LA,BOUR INSPEC-
Suh = Lnbour Inqpeubuz(s)

PROCEDURE—

Question re in dealing with ques-
tions relating to Indian constitutional
reforms. 3546-48.

Bengal

%ﬁ working —
of the Kﬂh“ﬁmlu Railway. 2860-
61.
| PROGRAMME(S)—
Question re—
—— for increased prosperity of the
Frontier Tribes. 4006-07.

Radio —— providing adult education.
4331,
PROHIBITION —
Question re introduction of —— in the

i centrally administered areas. 3345,

o
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PROMOTION(S)—=+ 1 ¢

PROVINCIAL SERVICE(S)—

Qummn re_cligibility of the =Delhi
for ==, 4817 ™

- —— of cleaners, firemen and
on the North Western Mw;y

\orth Western Radwayv' 4
—— of Mushm U

on

of su heads in the Railway

Clurmonwlmb Office. 3741-42.
—— to the Assistant Station Masters’

posts on the North Western Rail-

way. 3504-05.

--V-W'Mé and —— of Assistant

- on State Railways

s on the North Western |
2800.

PUBLIC AOCOUNTS COMMITTEE—
Motion !@ consider Reports of the —.
2897-98.
PUBLIC SEEVTCE COMMISSION—

Question re ination fees charged
by the Federal ——. 2083.84.
PUBLIC WORKS DEPARTMENT -
Question re—
Appointment of Head Clerk in t.lw Simla
Central Division, Central —. 4122,
Caretakers in the Central —— at Simla.
4122,

Confirmation of a Hindu clerk of the
Simla Central Division, Central —.

Negotiations with the —— with regard
to Federation. 3253-54.
PROV. I\( TAL AUTONOMY—
re contributions to the United
3 Govemment before ——.
PROVINCIAL GOVERNMENT(S)—
Quesgonra ‘emblenis of British,
and ——.
PROVINCIAL OFFIOfE—
Question re— e
Curtailment in t mpm'vuwn of
——.  3335-36.
Discontinuance of audit supervision
of —. 2977

3052-54. 4121-22.
PROTECTION— Electrical establishment of the Central
Question re =
of the cotton industry. 3785-86, ‘PU\]‘\H'MP‘X'I*
3802-03. Q d d d for inflict-
—— of the mtemﬁoflnduneotwn ing —— the Indian Railways
growers. 3541-43. Act. 2876-77.
Removal of —— to salt manufac-
tured in Tndia. 4190.91. sl
. Question re—
PROVIDENT FUND— Famine in the Hariana Area of the
Question re— ——. 3819,
Introduction of the benefit of —— Grants for famine relief in Madras,
__for inferior railway staff. 4017-18. —— and Bikaner. 3822-23.
mission of ain ga d Unife lied to postmen and
staff to the Sterling Branch of —— other Tower grndc postal staff in
on the Bast Indian Railway. 3001.
PROVINCE(S)—
Question re—
Constitution of a separate — for the re accident to the —— near
Telegu- i of Mu Patna.  2864-65. 3056-59.

PUNJAB MAIL—
Question re attachment of
termediate and third class bogie to
to the —— at Kalka for Howrah.
3205. 4
PURCHASE(S)—
7 Quﬁﬁoﬁ-n ~—— made by railways.

PUBULIA—
Question 7¢ delay in the delivery of dak
from —— at Patna. 3497.

TEE—
Question re report of the United Pro-
vinces and Bihar Governments’ Joint
— 0 3124, 4091-92.

W"
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Q
QUALIFICATION(S}—-
Queshon Tore
——— of contractors at cer-

tain stations on the North Western
Railway. 3511.
——, ete., of instructors employed at the
Walton Training Sche 4354-56.
QUARTER(S)—
Question re—
Absence of hedges, ete., in Aram Bagh
——, New Delhi, 3558.

Llocmcxty consumed i of Mmﬂbars
= of ﬁw Legislative Assembly in New
. 8556-57.

lmmnimry smrroundings of Aram Bagh |

and  Dilkusha  Square New |
Delhi. 3559, |
Non-allotment of —— to newly recruit-
ed Muslims on the Eastern Bengal
Railway.
Rents of —— of Membern of the Legis-
lative Assembly in New Delhi charged
from officials. 3555-56.
QUEEN'S GARDEN(S)—
Motion for Adjournment re alleged rough
dling of certain Hindu ladies at
the Shive Mandir site in —, Delhi.

4357-58.

Question re decision to bulld a store room

. ata corner of the —— Delhi. 4204-05.
QUETTA—
- Questionre—
Grievances of Muslims in the Divisiona |
Office, ——. 3711.
Muslim clerks in the Divisional Office,
s 3711,

RACE PREJUDICE—
REP :
certain ships. 350067,

RADIO PROGRAMME(S)—
See “* Programmes) .

RAFIUDDIN  AHMAD ° SIDDIQUUE,
SHATKH—

Bitahhn gnd 1 b of Musli
by the upennhandent Watch and
Ward, Fastorn. * Bengal. Railway.
3486,

Facilities for special training to Muslims
on the Fastern  Bengal Railway.
B3485-86.

_Grievances of Muahms in the Divisional

.. Office, 4 11.

Low
Hastern Bengal

Muslim clerks in the
Quetta. 3711.

Pay and allowances of ceré in staff on
reinstatement on the East Indian
Railway. 3710

Promotion of Musiim Uppet Subordi-
nates on Railways. 3712.

Selection for the- posts  of  passenger
Superintendent and Assistant Claims
Inspector at Howrah, 3486,

RAID(S)—

Question re—

‘l\ W&
Divisiona A‘ Office,

Lack of co-operation with the North. o |

‘West Frontier Province
in preventing ——. ete. 3738-39.
—— by dacoits on Dalauda station on
the Bombay, Baroda and Cen
Question re —— between Kal and
Simla. 4022.
RAIL TRAFFIC—
Question re enactment of the Motor Vehi-
cles Bill and co-odrination of road and

RACIAL DISCRIMINATION—
Question re—
——in the matter of pay, etc.. in the
Army, Headquarters. 3637-39.
——in; the Mechanical Transport De-
parﬁment. 3881.
——in the scales of pay and service
conditions for clerical personnel of
the Army Headquarters. 2989.

RADIOS)—
- Question re conferences of Station Directors
of the All-India ——. 3712-13.

re—
Accident in Sylhet and Cachar on the
2869-70.

Affairs of the 4014,
Anglo -Indian  employees on the —.

Bo\ killed in shunting updﬁms at

Chorgola Station on —
4036-37.

uﬁmtwdeaafpkyforlndxmnnd

Indians in certain Depart-

ments of the——. 3203,
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|
RAILWAY(S)—cond. ‘RAILWAY(S)—«M
Assam Bengal—contd. Cocanada-Kotipalli—
= Question re—contd. Q\wstaon re wotking by Dneoel cars of the
THducational facilities for the children 373
of M of certain communities on| Company—
» m re extension of the hours of
*‘*’ mﬁbﬁﬂeﬂt of ' Bengalis amd Assa- employment regulations to the running
-_— mese on the ———. 4085 staff and the —. 2887,
Clover: ;‘y hout con 1| Comp aged
mpreumhm the=——. 4015. Questi
jrants-in-Aid fo Buropean and Indian Indi?l:,i.::;i-on of superior posts in
~ Institutes and nominations to cer- the . 403233,
tain commitices on the < GR0O. State control of ~——on iexpiry of «
2 Iniumnmnw»,'\-tr\‘fx‘l; har station on their contracts. 3473-75. 3
— ' East Indian—
ot d““dm( mm ;r(l::t;i plublor;r:)s”n S Motion for adjouramerit re late running
,R»f‘.ﬁ*!“"l SoREdEon —of the o of the —— trains and increase in the

retrendhment of two doctors.  3708- |
'l‘rn;l.r- Union of employee:
4035,
Bengdl and Noith Western—
e . Question re—
Breach between Badla Ghat and
Dhamhara Ghat on the ——, 3492.
-~ Proposal to extend certain Tines on the 7
\"‘ ——and Eastern Bengal Railways. |
713, 4256.
Bengal Nagpur—
Question re—
C

8 on the—--.

S P e

and parcel office at Viznmgmm on
the —. 3495,

Denial of privilege and casual leave to
employees on the 3495.

number of accidents. ~2885.
Q\leihn'\ re—-
ty of patroiling the perma-
on the ——. 4033,
.-‘xppum(m(.ux of Apprentice Permanent
Way luspectors on the ——. 3208.
Appointment of weigh clerks and
station sergeants in the Howrah
Division of the —. 3979.
Appointment of weigh clerks in the
Howrah Division of the ——. 3980.
Breaches due to floods in the —— line
in Murshidabad District. 3002.
Cha;ggs for food on the Stations,

Classiﬁ‘nation of Armenians employed
on the —— as  Anglo-Indians.
3202.

(longessions to lower class passengers

Chandrakona Road Station on the
—. 3065-66.
‘g@‘. M Mn and Central India—

1 .Wdh«oﬂiﬁmwm

* Drivers on the 2858 59. on the——and Eastern Bengal
New. Goods Link Service i Railway. 4337-38
on the —. 3075-76 Grade of an Inspeotor of Acoounts on
. Nomination system on the — the —. 3729-31,_.
3494-95. Grievances of the ——sf serving
Shifting of the overbridge over the in the Pdu Division.

List. of a ed candidates main-

tained on the—— and Eastern
_ Bengal Railway. 3704,

Non-admission of certain non-gazet

iedata.ﬁ to the Sterling Branch of

ident Fund on the ——. 3001.

A

dismissing e
given to the Watch and Ward
a.nd Commercial Canvassers. 4038-

G4 Buds by dacoits on D-hmhmﬁm
on'the——. 4337.448 38§

Non-emtenw of facilities to purchase
meal tickets or to send telegrams
for meals on the Bombay. Baroda

~_and Central India and —.  3738.

Non-observance of regulations regard-
ing disciplinary action on the —
and Eastern  Bengal Railways.
3977.
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RAILWAY(S)—contd. ‘ \RAILWAY(S)—M.
East Indian—contd. | Eastern Bes
Question re—contd: Question re—contd.

Non-stoppage of oerhin trains at
. 3492,

Recruitment and transfer of Muslim
clerks in the Howrah Division
of the —. 3002.

Ruonning  of trains according to
timings on the ——. 3504,

Running of XB engines en the ——.

3720-22,
* Smalls chk Transit
on the——. 3077-79. ‘
Stenographers on the ——. 3511-12.
Vacancies of ticket collectors in the
Howrah Division of the ——. 3002.
Eastern Bengal— -
Question re—
Collision between a bullock cart and

a train between Gocharan and |
Dlhm Barasat on the ——. 3743- |

Service ™

r 1 position of p
~ Office of the—. 8210,

Concessions to lower class passengers
on the Fast Indian and ——.

Non-grant of increments of pay on the
——.  3466.
Non-ahservmde of regulations regard-
disciplinary action on the East
Indmn and ——. 397
Outlets for drainage n( Bood water
between Dadashi and Pachooria
Stations on the 3085-86.
Post of Assistant Law Oﬁcer on the

ey 0T
* M-_of 1 i lent
8210 3 -
Posting of Muslims to cc-rtam oﬂlces

on the 3465-66.
Proposal to extend certain lines on the
Bengal and North Western and ——

3713, 4526,

Provision of moveable steps to com-
partments at Goalundo station on
the 3705-07.

Putting of Muslims on unimportant
works of the —, 3076.

Representation of Bihar in the Advi-
sory Committee on the —. 3492-
93.

tion re—
Non-issue of veturn tickets on fhe —_—
4026.
of the names of stations:

4337-38.
of facilities to Muslim emiploy
on the ——to pass X
examinations., 3467. =
Denial of half an hour’s leave to Mus-
lims on the —— during Ramzan

%ﬂ%ﬂﬁﬁ

3077.

List of approved candidates main-
‘ﬂuﬁl:d on the East Tndianand —.

3
Low p . tageoanl?lma”orkﬂm—a-
~ Non-allotment of quaiters to newly
gy © Muslims  on 1
3464-65. — -

and harassment of Muslims |
by the Superintendent, Watch and |
ard, 3486.

Non-painti
P

Question re teservation for Europeans
of posts on 2866-68.
Kalighat-Falta—
Question re overcrowding and detention
a train without lights Ghnl-

‘Tncome and éxpenditure, ete., of the

2854.

Profit or loss on the workmg of the
-61.

Question re—
Assistant Block mw@:finﬁ
in the Signal W
ﬂm for
Compiunta a.gamlt contractor
areated water and icé in the Delhi
Division, —— 3509-10,
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RAILWAY(S)—contd. RAILWAY(S)—contd.
North Western—conid. North Western—concld.
Question re—contd. Question re—conid.
Demotions from the grades of foremen Special Ticket Examinerssent to the
» and assistant foremen on the Karachi Section of the —
: 4017. 3054-55.
Discouragement to staff from joining Sub-letting of ice contract in the Delhi
Trade Unions in the Delhi Division ivision, ——.  3509.
T . ofthe——. 3743. Training of signallers and station
Gazetted officers in the ‘llgnal Depart- masters, etc., on the 3715-
- ment of the 16.
Guards on the—-— 34;84 Question re—
Tlliterate drivers, shunters and fire- Abolition of 1st class compartments on
men on the —. 3490, ——. 4334.35.
Income from the Sind Section of the Accidents on 3701-03, 3708, 4021.
3991, Clusxﬁua,cmn of clea.ners on——. 2878,
5 Indianisation of Subordinate Mech an ith of the
cal Engineering Service on the —, Bynd and mmntment of an Indian
R TR
same 4 Intl{ul refreshment
Issue of i class return rooms on——.
tickets on the 4345. Discharge of workmen of the —
Licence fees realised frmn stall vendors | Workshop, Sukkur. 3739,
and rent of refreshment rooms on | Earnings and working expenses of ——.
the ——.  3507. 4007-08,
Non-confirmation of certain guards in Import of supervisory staff for —— from
the Delhi Division,—— = 4347. England. 4333-34.
Non-counting of officiating period in Introduction of new i of the
the posts of guards towards incre- Chief Aooounts Officers - of ——being
7 ments in the Delhi Division, —, le to the General Manag
o 4347, 3192.95.
Non-g 1 staff d from Medical inati of pe
Service in the Delhi Division,—. employed by ——. 3055.
4348-49. Non-grant of holiday to station and
Openlngutnﬂaguuhonst.faswwd,\ running staff on ——. 2885,
2849, Officers punished for dishonesty and
Poata of foremen ‘and assistant foro- corruption on 3001.
men in the Mechanical Brench Passes issued to pmblhonny Labour
oftha 4015-16. rs on ——. 3731-32.
1 qualifications of contra Prod: and purch of coal by
tm at certain stations on the—. ——. 2889,
o Promotion of \{usllm Upper Subordinates
ro ' of gxwda on the —. on 371
2890. Purchase made by ——. 2888,
Promotion of literate men as drivers and oms Retirns. 2066-68.
on the ——. 3491, Rents paid by Indian and Furopean
- Pmmons of cleaners, firemen and refreshment rooms on-——  2865-
o shunters on the 3491. 66, 3177-79.
) = Promotions to the Assistant Station t on ——. 2855-56.
- Masters posts on the ——. 3504-05. Rales for determination of seniority on
Railway stations and certain staff em- —. 3704.
= ployed on the ——in Sind: 3714-15. Stone-ballast required for certain ——,
Rents recovered from guards inthe 2886-87.
Delhi Division, ——. = 4347. Shahdara-Saharanpur Light—
Revenue drived ~ from rents  and Question re—
licence fees at crtain stations on Acquis t by G t of the
‘ the 3510-11. —. 2887.
. M3TLAD "
| 5
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- RAILWAY/(S)—contd. RAILWAY(S)—concld. <
Shahdara-Saharanpur light—contd. State—contd.
Qnestiun re—contd. Question re—

t for i be-
tween telegraphic and non-telegra-
phic stations on the ——. 2878.

Contracts to vend food and drinks,
ete., on the —. 3506-07.

(bntribntm towards crime and orders
by the —. 2879-80, 4255.

Dividend and pay of certain officers
on the ——. 2882.

Expenditure on structural work., etc.,
on the —— 2881.

Fencing and level-crossings on the

Hm'of en;ploymmt of ra.ihny "

servants on the —. 2877.78.
Increase in the consumption of coal on
the — 83.

Latrines m third class compmmenm
2883-84.

on
Locomotives on the ——. 2879.
Overcrowding on the —. 2882.
Passes issued to the staff of the —.
2885,
Ragging of pnssongorq carriages on
curves of the —— BT,
Speed exemption glven to the —.

Specd r:t‘ trains and profits, ete., of the
2085.

Stane-bnllnst consumed by the ——. {

2886.
Thefts and robberies committed on
N 2883,

Third class fares on the ——. 2881.
Third class vehicles with latrines on
the ——. 2879.

South Indian—

Question re—
Ayyalur h'nin M o, the —
2873.74, 3207..
of the Committee on the acci-
dent between Dindegal and Madura
4010.

on the

State—

qnmm e
i of G Servants’

Classification of Armenians and Jews

employed on-———. 4033.
Ce ition of

in certain uorkuhapq on==EE, 4013
14.

| Confidential reports of staff on ——.
3503-04.

‘l Europ and Indi ited on
—. 3469-70.

i Increase in the revenues: of —.
4010-11.

Non-Indians in workshops of —.

Bwanigond W@MM
certain ——. 4339,

Pay and allowances of Ticket exami-
ners on certain ——.

Posts with salaries created in the Rail-
_way Department and on-——.
3503.

137 S Wnes hos

P dure for dep tal enguiri
on 2885.

Recruitment and promotion of Assist-

‘ ant Way Inspectors on ——. 3052-

54.

Refreshment Cars on ——. 4012-13

Revenue derived from rents and
licence fees, ete., on ——. 3510.

R.nle- made by Agmucf-b- - 4347-
Staﬁ failing in vision test on ——.
35

Standardisation of conditions of ser-
tonaiil o SHO0 O er=—< |80
Use of sleepers m-—-— . 348081,
RATLWAY ACCIDENT(S)—
See ** Accident(s) .
RA]:LWAY AOCOU’NTS DEPARTHENT—
Question re in the
orgmlzatwn of the——. 401
/]

g o
Wwomen in ———.

RA]L“ AY APPOINTMEI\ T(S)—

‘Conduct ~Rules to staff  on ——.
3509.

Appointment of an Indian as Agent
or Deputy Agent of a ——. 3471-

3.
Appointment of Tndians as Agents and
Deputy Agents ——. 2889-90.

() re Boards for selecting
candidates for —. 2804-95.
RAILWAY AREA—
Question re tombs and moquf’m. in
the restricted ——. 3518
RAILWAY BOARD— =
Demand for excess grant in respect of
007.
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RAILWAY BOARD—contd.
Question re—
Appointment of a Member of the ——.
4349,

Constitution and strength of the ——
and appointment of an Indian as
Chief Commissioner of Railways.
4032

%‘Y " CLEARING
" Question re—
Medical certificate asked for casual leave
in the ——. 3741.
Promotion of sub-heads in the ——.
AT
Staff of the ——. 3507-08.
RAILWAY COL()NY(“‘}S)~
Questi in the supply of
«-m the ——  of Pabartali and
307172,
RAILWAY OOOLY(IESF
See * Cooly(ies) .
RAILWAY DEPARTMENT—
Question re—
_ Posts with salaries created in the
—— and on State Railways. 3503.
Superannuation of staff in the?mk and
Telegraphs and ——.
RAILWAY EMP’IA)YEL(S)~

Question e restoration of old pass rules to ’ R A ILW. AY ‘JT 1\1‘F—
3076.

ACCOUNTS |

RAILWAY FACILITY(IES)— i

CgeFacilityfies)”. l

RAILWAY LINE(S)—-
Question re— |
Absence of alarm signals in carriages on
the Murtizapur-Ellichpur ——,  ete.
_3187-89.
Connection of Barisal- Madaripur
Khulna by a Railway Line. 4011 12.
Construction of a —— connocting
Mysore and Coimbatore, 3704-05.
RAILWAY MAIL SERVICE—
re—.
Allowance for meals glvon to —— van
a4 paou- uzdvdhgo ostmen. . 3971-72.
P n privileges of postal and
grade staff. 3460,
I.ossof.bqgouhmh——-—-mmnmg
registered articles. 3493.
RAILWAY MECHANICAL WOB.KEBS‘
FEDERAL UNION— i

with

Qnemmu;ecogmmn of the All-India
SR 12.

|

RAILWAY OFFICER(S)-—= :
Question re saloons maintained for ——
3723-24.
See also “ Officer(s) ™',
RATLWAY OFF.ICIAL(S)-—-
Question re—
Inutfemnce with Congress activities by
.~ certain —— at Giridih and Bermo.

3498,
e geoniving fi 1 add .
3496. .
RAILWAY RATES ADVISORY COUN-
CIL—
Q re and functions of

the Railway Rates Advisory Oouncil.
3714,
RAILWAY SCHOOL—
See ** School(s) .
RAILWAY SERVANT(S)—
Question re—

Hours of employment of ——on the
\Imhdnm -Saharanpur Light Railway.
2877-78

—— fuiling in the oral test at the Walton
Training bnhool.

Training given to —— at ﬂw Walton

ufng School. 4349-54.
RAILWAY SIDING-—
Question re closing of a —— in Meerut
district, 3489.90.

hmittad

for

bm:ung the consent of the Governor-
General under section 270 of the Govern-
ment of India Act, 1935, by the non-

gazetted ——. 2878,
See also ** Stadf
RAILWAY 'STATION(S)—
Question re—

Absence of intermediate class waiting
rooms - at  certain —— _in . Sind.
3901,

Alleged incivility of  ticket collector
towards a lady at Sealdah ——, 3483.

Change in the name of certain —.
4338.30.

Change of the name of Bndhun Ghat

—— to that of Murho.
Tmpr of the (‘ adl _—
3740.

—. 374243,
ofa—-mMipur
nagar.,

ofhdm at  Sealdah

7 “ R h

0
and
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RAILWAY STATION(S)—contd.
Question re—contd.

Petty constructions at the Hardwar
—. 3744.

——and certain staff employed on the
North Western Railway in Sind.
3714-15.

Remodelling of Hardwar ——. 3980-
81,

Rent received from the Aerated Water
Factory at the Delhi ——. 3507.
~ Sale of tickets at Gaya ——. = 3498.
Sub-letting of a contract at the Del)u
—. 3404,
Through booking from certain — in
India to Colombo. 3204. .

RAILWAY TELEGRAPH SCHOOL-v‘

See *“ School .
RAILWAY TELEGRAPHS TRAINING
SCHOOL—
Question re —— on Egerton Road:
RAILWAY TRAFFIC—
Question e dislocation of —— and postal

traffic between Bongaigaon and Bijni.
2870-71, 3746.
RAILWAY WORKSHOP(S)—
See ** Workshop(s) .
_ RAILWAYS (LOCAL
TAXATION) BILL—
See *“ Bill(s) .
RAJAHMUNDRY—
i ion. of bhe d
Brondca-stmg Station at- 4025,
RAMNAGAR—

AUTHORITIES’

Question re opening of a railway station
between

Kashipur and —.
RAMZAN— 3
Question re denial of half an hours leave
to Muslims on the Eastern 1

way during 3077.
RANAGHAT~
re incon' to pil
R Railway station. 3742-43.

RANGA, PROF. N. G.—
Ajmer-Merwara _Muncipalities  Regula-
tion (Amendment) Bill—
Motion to consider. 3010-12.
Consideration of clauses. 3017.
Indian Cotton cess (Amendment) Bill—
Motion to consider.

RANGA, RPOF. N. G.—contd.

Indmn Patents and Designs (Amendment)
Motion to refer to Select Committee. ~

3021-22.

Motion for adjournment re setting up of a
new memorial of the Badli-ki-Serai
battle near Delhl 3778.

Question re—

Charges for food on the East Indian
Railway Stations. 3996.

(onsideration of the report of the Adult
Education Committee. 3570.

Contra.ct sysbem of engaging railway
399

Delhi. 3567-69.

Development of the handloom weaving
industry. 4099-4100.

Extension of postal facilities in rural
areas. 3736-37.

Famine conditions in Hissar. 3737.

Famine conditions prevailing in the
Delhi Province. 3557.

Grants for famine relief in Madras, Pun-
jab and Bikaner. 3822-23.

Holding of an All-Tndia Agricultural
Merketing Conference  at  Delhi.
3569

of on ag

incomes in the centrally administered
areas. 3649-50.

I of a campaign

for the protection of Indian ]abonre.ﬂ

in Malaya. 3570. :
class cairisgos of

Imdnchon,rof

: - design

La,ck of co-operation with the North-
West Frontier Province Government
in preventing raids, etc. 3738-39.

National planning Committee. 3804-05.

Non-existence of facilities to purch;lo
for

“and

Posmon of Indians in Burma. 3134.

Printing in vernacular of charges on
badges of coolies. 3992-93.

Protection of the cotton nmimh'y

cation.

3042-45.
Indian Income-tax (Amendment) Bill—
Motion to consider. 3296.

Raising of at.mdud of living, eto., of
working classes. 3804.

Impadiﬁon fi ta tural f‘
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RANGA, PROF. N. G.—contd.
s Question re—contd.
Set back to the process of economic
, Tecovery. 3649, 3822
to the handl weaving

— _industry. 409&99
~ Question (Supplementary) re—
P o .. Absence of alarm signals in carriages

on the Murtizapur-Ellichpur  Rail-
way line, etc. 3188, 3189.

Accident to the Punjab Express near
Patna. 2864,

. 2865.
Accidents on railways. 3702-03.

2 Activities of the Industrial Research
Burﬁnu. 3798.
¥ B il Commit:
tee. 3810. Aok

Allowance for meals given to Railway
Mail Service van peons and village
postmen. 3971, 3972.

Anti-trust law and other measures in
the United States of America. 3553.

e mhm‘ of Tariff Boards. 3544.

gram near
Bringing of the nluhl of

o i

notice of the msasen 3820.
Carriage of Mails by specified trains.
3985.

RANGA, PROF. N. G.—contd.
Question (Supplementary) re—contd.

Effect of the enhancement of the excise
duty on sugar. 3899.

Effect on the export of Indian tobacco,
ete duefoﬂle conclusion of the Anglo-

trade

Eﬁects of Anglo- Egyptlm Trade Agreo-
ment on Indian trade. 4119.

Election to the Ambala Cantonment
Board. 3634

Evolution of a scheme of Economic and
industrial planning for India. 3538.
Exclusion of Indians from the Chatfield

Committee. 3909,
Extension of postal facilities in rural
3736-37.

areas.

Famine in Ajmer. 3265.

Famine in the Hariana Area of the
Punjab. 3819.

Famine prevailing in the rural areas of
the Delhi Provinee. 3264,

Financial oondmon of the Vizagapatam
Port. 4000, 400!

Fixation of nimmum price of wheat
and cotton.

Ghee adulmtxon 2934.

Gold purchased by the Rescve Bank
of India. 3345.

Hours of work fixed for telegraph

3975,

Censorshxp of letters and tel
Members of the Iaguhnve Asaem
bly. 4177, 4178.
Certain particulars connected with the
Reserve Bank of India. 3632.
Conference contemplated to discuss
mstters connected with the Police
tion. 4188,
Confemnvs of Station Directors of the
All-Tndia Radio. 3713.
ideration of the q of a citizen
army as second line for the defence of
India. 3030.
Consultations on matters involving finan-
~ . ~ cial adjustments between the Govern-
A - ment of India and the Indian States
on Federation issue. 3342.
Contracts of the Indian refreshment
- rooms on railwa; 4344,
Discrimination in the supply of water in
the Railway Colonies of Pehartali
and Chittagong. 3072,
Drivers on the Bengal Nagpur Railway.

.- 2858,
. Economic surveys by the TImperial
Council of Agricultural Research,

< 4004,

Hours of work for drivers. 3487.
Tlliterate drivers, shunters and firemen on
the North Western Railway. 3490.
Tmport of Foreign Wheat in India.

3137,
gwf of rice and paddy from Burma.

Imposition of an import duty on cocoa-

nuts.  3261-62.

Increase in the import of foreign cotton
into India. -

Tndians in T 3140.

Indians killed and wounded in Burma
during the recent riots. 2022.

Installation of fans in third class com-
partments. 3476.

Levy of an import duty on wheat.
3550, 3551, 3561, 3562.

Levy of death duty. 3645.

Maintenance of the Central Stationery
Ewres as s separate Department.
110.

Manufacture in India of aeroplanes for
the army. 3628.

Murder of Mr. N. G. Majumdar of the
Archaeological Department. 3564.
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RANGA, PROF. N. G.—contd.

Question (Supplementary) re—contd.
Opening of rural post offices. 3063.
Pamphlet regarding provision of facili-
ties._for higher education to Indians
in Malaya, 3265,

Partici
in  New York. 3818,

Passes issued to probationary Labour |

Inspectors on Railways. 3731-32.
Persons detained without trial in the
PCencc:lv.ll area. 3907,

oliti gmou to foreign refu-

Pnpmunn of electoral roll for the
Federal Legislature. 4108.

Protection of the interests of Indian
cotton growers. 3542.

Provision of moveable steps to oompa.rt—
ments at_Goalundo
Eastern Bengal Rsﬂwny. 3706-07

disorimination in the matter of
pay, ete., in the Army Headquarters.
3638,

Railway servants failing in the oral test
at the Walton Training School.
4340, 4341.

Recruitment of depressed classes in the
Indian Civil Service. 3906.

Recruitment to the Indian Army from
the Central Provinces and Berar.
3315, 3316.

Reduction of third class fal'es 3989.

Removal of protection to salt manufac-
tured in India. 4191,

Rents of residence allotted to Members of
the Legislative Assembly and pay-
ment. for haulage of their motor cars.

Report of the New .

D _. llqnimpshty
3709-3800. o

Report on the working of the )?'Ayment
of Wages Act. 3545.

Representations re desirability of reduc-

ing the exchange ratio. 3324.

anuroh work for growing tobacco for
the manufacture of cigarettes and
cigars. 3276.

Researches in the Bose lnahmfe, Calcut-
ta. 4117, 4118.
Reservation upto certain counts of yarn
for the handloom industry. 3533.
Resolution passed at the Postmen and
Lower Grade Staff Conference at
Ludhiana. 3973, 3974.

Restrictions on, the cmtty of Indians into
the United States of America. 4343.

1 of India in the World's Fair |

RANGA, PROF. N. G.—concld.
T sy ¥) Id.

iiig De:

Biheiacts

t in the det
partment. 3480,

Retrenchment on railways. 2856. et

Safety of postmien in rural areas. 3973. ‘

Sanction of & University Training Corps K-
for the Annamalai University. 3913. 0

Slump in cotton prices. 3551, 3552.
Stationing of adequate forces on the east
coast of India. 3327, 3328.

Termumnon of the Ottawa dee Agree-

ment. 4098,
Tobacco caltivation in Madras ‘Presi-

ney. 3808,

‘Training of signallers and station masters

‘ete., on the North Western Railway.

3715-16. w
Uniforms supplied to privates. 3621,

3622.
Use of sleepers on State Railways. 3481,
Waziristan operations. 2851.

RANK(S)— 3

Quesﬁonnpmwuh toh‘unmmvuqf,/‘i

officers and —. 3617-19. -
RAO, MR. M. THIRUMALA—
Question re—

All-india  Economic Planning Com-
mittee. 3810-11. =
for

b a

“the Te it ricts  of
Madras Presidency. 3812,

Construction of the proposed Broadcast-
ing Station at Rajahmundry. 4025.

Discharge of persons from Aceountl
and Aundit Offices. 3908S.

o A

agreement. 3808 -

10.

Exclusion of Indians from the Chatfield
Committee. 3909.

Formation of the
3812.

Government's _assistance to the Econo-
mie lemng Committee. 3811.

t of the Ce da Railway

Suuon. 3740.

Money allotted to Madras from the
Central Road Fund. 3740.

Railway Telegraph Tm.mmg Sehool on .
Egerton Road, Delhi. =

Faiiay

Andhra Province.
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RAO, MR. M. THIRUMALA—contd.
Question re—contd,
"Results of activities of the Tmperial
Council of Agricultural Research.
4100-01.

RECOGNITION—

Question re non —— of the Labour Ultm
of the Vizagapatam Port. 4002.

RECOMMENDATION(S)—

—+

Statement of a ] t
sl pxtension of Japan's western burderl.

adt 3909-10.

Successful trial ol‘ a loobmoﬁvs called
* Guidewa; 4026.
Tobacco Mﬂhﬂﬂm in Mnd.ru Presi-

dency. 3807-08.

Visit of Colonel Muirhead, Under Sec-
retary of State for India, to India,
4100.

a

Action on the Rasolution re implement-
ing the —— of the Indian Sandhurst
Commitiee, 2969-70, 3902-03.

Effect given to the —— of the Wheeler
and Maxwell Committees. 3330,

Financial effect of the——of the
Wedgwood  Committee. 3183-86,
3200-03.

—of the Assam-Bengal Railway for
ret of two doctors. 3708-

Workmg by diesel cars of &he

’memax (smsmwy)" et
Cost, of a rural post office. 3728.
Development of the Dairy industry in
India. 2947,
Making the proceedings of the Bombay
Port Trust open to the public. 3463,
' of rural post offices. 3063.
Position of Indians in Burma. 3134.
Research work for Whg tobacco for |
~ the manufactare of .
3276.
Stationing of adequate forces on the east
coast of India. 3328,

RATE{S)——
‘e’ —‘aoi fare for ‘Haj P&zhu.

vEw

See ** Interest Rate .
RATE WAR(S)—
Qustao-n re—

~— between shipping compariies. m& 3

" etween shi comparies carry-
ing Haj pl!grxmn 9-21, 4111-15.

between shipping companies in the

Konkan coastal trade. 3788-89.

RATIO(S)—
Clunge ln e present exchange ——.

Repmnmtm r dumbxhty of redue-
ing the exchange '—‘-.
RATION—
Question r¢ recruitments to army and
Royal Indian and Navy
in the Royal Indian Navy. 3635-37.
RECEIPT(S)—
Question re—
Audit of Customs —.  3902.
Figures of —— and expenditure. 4203.

s

09.

1 —ofthel’iﬁkeathly(bmnﬂmmth
supply of electricity in Delhi Provinoe.
3791.

—— of

3068-70.

the Wedgwood Committee.

and -

re Draft Ce
adopted by the 21st und 22nd (Mari-
m) Sessions of the International
Confl!mno 1613-15
RECRU’I‘I'ME\‘T—
Question re—

Age-limit, for admission to the examina-
tion for——to the Indian Police

Service. 4173.
Age-limit for —— to the First Division

of tha Seoretariat. 4179-80.
Candiates who app d at the ina-
tion for —— of postal olerks  in
~_ Bombay. . 4040-41.
‘Examination for - of Telephone

operators held at Lucknow. 4023.
Paucity of —— of Muslims in the Postal
Department. 3733-35:
——and promotion of Assistant Way
Inspeotonm State Railways. 3052-

—amltranhrdl!mhm clerks in the
Howrah Division of the East Indian
Railway. 3002.

—in the Northern India Salt Revenue
Department. 3915-16.

- of dej classes in the Indian

——of Oriyas in the Postal Depart-
ment in Orissa. 3735-36.
——to Army andRoydInd)mNsvy

and mguhhm ration in the Royal
Indian Navy. 3635-37.
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REDUCTION—
Question re ——in the export of cotton
from India. 4004-96.
REFORMS—
Question re procedure in dealing with
questions relating to Indian constitu-
tional ——. 3546-48.
REFRESHMENT CAR(S)—
Question re —— on State Railways. 4012-
13.

- REFRESHMENT ROOM(S)—
Question re—

Contracts of the Indhn—onnﬂ-r

ways. 4344,

Grant of free passes to —— contractors,
ete. 3497.

Licence feos realised from stall vendors
and rent of on the North Western
Rallwa.y 3507.

. Rents paid by Indian and European
- —— on railways. 2865-66, 3177-79.
REFUGEE(S)—
Question re—
Measures to- alleviate the sufferings of
German Jews. 4116.

Political pensions paid to fom!gn——
3186-87.

REFUNDS

Demand for excess grant in respect of —.

2005, 2907-08.
Qnutlon re details of Demand under the
head —-——". 4170,
REGULATION(S)—
Question re—
Non-observance of —— regarding dis- |
ciplinary action on the East Indian
and Ecastern Bengal Railways. 3977.

&genc!es for
REGULATION(S), HOURS OF MLOY-
MENT—

Question re extension of the —— to the

‘running staff and  the Company
railways. 2887.
REINSTATEMENT—

Question re pay and allowances of certain
staffi on ——on the East Indian Rail-
way. 3710.

RELEASE(S)—
Question re of Chandra Singh. 3802-
Sl [ 7

REMODELLING—
: Question re — of Hardwar Railway
Station. 3980-81.

RENT(S)—
Question re—
Assessment to income-tax of —— from
fisheries, 3910.
Demand of increased ——in
cases in cantonments. 4192.

Licence fees realised from stall vendors
and —— of refreshment rooms on the
North Western Railway. 3507.

—— of quarters of Members of the Legis-
lative Assembly in New Delhi charged
from offioials. 53

—— of residences allotted to Members of

the Legislative Assembly and >3

ments for haulage of their motor 5::
2051-52.

_ pcud by Indian nnd Furopean

rooms on
66 3177-79.

=T reoomed from the Aerated Water

Futary at the DathRnlway mtlon.

—teoovered from guards in the Delhl
Division, North Western Railway.
4347

Revenue derived from —— and licence
fees at certain stations on the North
Western Railway. 3510-11.

A

fees, eto., on State Railways. 3510.
REORGANISATI()N—
Question 7¢ —— of the Industrial Re-
search Bureau. 3799.
REPEALING AND AMENDING BILIr—
See ** Bill(s) .
REPORT(S)—
Muslims Dissolution of Marriage Bill—
Extension of the time for the presenta-
tion of the — of the Select Com-
mittee. 4257.
Question re—
Confidential —— chhh‘h the Army
Headquarters.

Confidential —— of stuﬁ on State Rail-
ways. 3503-04.

Consideration of the —— of the Adult
Education Committee. 3570.

Interim —— of the Committee on XB
Engines. 4009-10.

Press —— about a Miniature Round
Table Conference on Federation issue.
3123.

—— of the Committee on the accident
between Dindegal and Madura on the
South Indian Railway. 4010.

Revenue derived from —— and licence

‘S
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REPORT(S)—contd. RESEARCH BUREAU(S)—contd.
Question re—conid. Qnestlon re—contd.
—— of the C on XB of the Industrial —.
3458-59. 7 B 3799.
——of the New Delhi Municipality. | RESEARCH WORK—
8799-3800. Question re for growing tobacco for
of the Tariff Board on Sugar Indus- the manufacture of cigarettes and cigars.
try. 2952-53. 3275-77.

—— of the United Provinces and Bihar
Government’s Joint Power Alcohol
Committee. 3124, 4091-92.

—— on the amalgamation of the London
Stores Department with the Indian
Stores Department. 3548-50.

on the working of the Payment of

Wages Aot. 3545-46.
REPORTS OF THE PIBLIO ACCOUNTS
COMMITTEE—

2897-98.

Mohon to consider.
REPRESENTATION—
- Question re—
uate —— of Indians in Port
Trusts. 3063-65. 3195-96.

Inadequate —— of Muslims in the De-
partment of KEducation, Health and
Lands and certain Offices attached to
it. 3267.

—— for confirmation from the temporary
clerks of the Accounts Office, Tele-
graph Stores and Workshops, Alipore,
Caloutta. 3208.

—— from the Extra-Departmental Sub-
Postmasters. . 3909,

——from the South African Indian
Congress, Durban, re Commercial
activities of Europeans. 3564-65.

—— of Bihar in the Advisory Committee
on the Eastern Bengal Railway.
3492-93.

——re abolition of the sale of toddy
in Malaya. 4123.

—— re continuation of the Berlin-Kabul
Air Service over India. 4022.

——re desirability of reducing the
exchange ratio. 3324,

BBPEESENTATIVE(S)—
e

of Indu States and the Government of
India at Simla. 2024-27

RESEARCH(ES)—

Question re ——in the Bose Institute,

Caloutta, 4116-18.

RESEARCH BUREAU(S)—

+ Question re—
Activities of the Industrial —— 3794

98.

RFEERVATION—
ion re —— for B
" Indian railways.
RE.\ER\«E(ﬁ)—
Q re ——
eto. 3700.
RESERVE BANK OF INDA—
Question re—
Certain partioulars conneoted with the
. 3631-32.
Gold purchased by the
RESERVE OF OFFICERS—
Question re proposals to train — and

ranks. 3617-19.

RESIDENCE (8)
re rents of —_ allotted to Mem-
bers of the Legislative Assembly and
payments for haulage of their motor

cars. 2951-52.

RESIDENTIAL QUARTERS—
Question re —— allotted to Members of

the Legislature in New Delhi. 3814-15.

RESOLUTION(S)—
Question re—

Action on the —— regarding implement-
ing the recommendations of the
Tndian Sandhurst Committee. 2069-
70, 3902-03.

Refusal to allow the moving of a ——in
the Cantonent Board, Jhansi. 3908.

—— passed at the Postmen and Lower
Grade Staff Conference at Ludhiana.
3973-74.

RESTRICTION(S)—
Question re—

——imposed on Indian Commercial
travellers in South Africa. 3791-93.

———on the entry of Indians into the
Unied States of America. 4342-43.

RETRENCHMENT—
Question re—

Recommendation of the Assam Bengal
Railway for ——of two doown
3708-09,

——in the Broadoasting Department.
3488-89.

of posts on

2866-68.

intained for p

3344-45.
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RETRENCHMENT —contd.
Question re—contd.

~—— in the Government of India Depart-

ment. 2995,
- on railways. 2855-56.
RETURN(S)—
Question re—
Audit of Income-tax —. 3001-02.
Railwny and (‘untoma ——,  2066-68.
and di of the

Governmant of Indu 200293,
RETURN TICKET(S)—

Indian Peninsula Railway. 4026.
See also “ Ticket (s) ™.
REVENUE(S)—
Question re—
Expenditure inourred abroad from Indian

2 3060-61.
mmnm i the —— of State Railways.
Reoruitment in the Northern India Salt
Department. 3915-16.

—— derived from rents and licence fees
at certain stations on the North
Western Railway. 3510-11.

——— derived from rents and licence fees,

_ ete., on State Railways. 3510.
REVENUE RETURN(S)— '
Question re —— and expenditure of the
posts and Telegraphs Department. 3066-

67.
See also ** Return(s) .
REVISED INSTRUMENT OF  ACCES-

Qummnu———-. 2042,
REVISION—
* Question re —— of the of the Indian
Civil = Service and Indian Police

Service. 3626.27.

RHODESIA—

Question re safeguarding of the i of
i in 3566,

RICE—

Qnes'lonre—

Fall in the price of paddy and ——
3273.

Tmport of —— and paddy from Burma.
2048-50.

RIFLE(S)—
Question re supply of servm—-—huehooll
in India. 3322-24.
RIGHT(S)— -
Question re securing of-full ——of citizen-
;l;ip to Indian settlers in Kenya. 3273-

RIOT(S)—
Question re—
Compensation to Indians for losses in
Burma 2038
Indians lullad and wmmdcd in Burma
during the recent ———. '2021.22.
Position - disturbances and
-in Delhi. 3903-04.
RIVER BANK ROAD—
Question re holding up vehicular traffic on
the ——in Delhi Province. 3018-19.

BOAD(S)—-

Amounb mﬁl to ——

development of———m'ﬁengd 2850.
(mmuhnu nf I\uml Bagh with New
3558,

tion of the of
mg Indil. and Bm-ml by a motorable
Proposal to con.stmct a —— connecting
South China with Burma. 3647-48.
ROAD FUND—
Question re—
Amount granted to —— and develop-
ment of roads in Bengal. 2850.
A of the all from the
bowuds the exwuﬁon of Road
schemes in Bihar.
Money allotted to Madras from the Cen-
tral ——. 3740.
ROAD RCHEME(&)—

PP

imm ﬁbo Roadxmguo &hsoxm
tion of —— ‘;%
ROAD TRAFFIO—

Question re enactment of the Motor Vehi-
cles Bill and co-ordination of =—
rail traffic. 4335-36.

ROBBERY(IES)—

Quuﬂon re thefts and

Ww
‘"7

ROUND TABLF CONFERENCE—

Question 7e press reports about a Miniature
on Federation issue. 3123.
ROW. MR. K. SANJIVA—

Oath of Office. 2845.
ROYAL AIR FORCE—

Question re Indians in the —. 4260
ROYAL INDIAN NAVY—

Question re—

Recruitments to Army and — and
regulation ration in the —. 3635-37.
Vessels of the —. 3896.

e i

—a
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RULE(8)—
Amandmennoche Ottawa Trade Agree-
ment 3078
Question re—

A bility of Government Servants
uet —— to staff on State Rail-
ways. 3500.
Disparity in leave - between Gov-
and R hools.  3471.
Revision of the new pension ——,
3904,

~—— for determination of seniority on

Railways. 3704.
—— made by Agents of State Railways.
4347-48.
RULER(S)— e
Questi re mpti i e-t;
— 1 X

—— of Indian States. 4202.-03.
RULING(S) BY MR. DEPUTY PRESI-
DENT (MR. AKHIL CHANDRA
DATTA)—
Bill(s)—

An amendment ehvhio!un inadequate |

notice has been given is quite in

and can be moved if an ade-
quate motice of an identical amend-
ment has been given by another
Honourable Member and he declines
to move the amendment. 3680.

Honourable Members are not allowed
to make any reflection on, or to criti-
cise any action of the Governor
General. 4389,

RULING(S), BY MR. PRESIDENT (THE
HONOURABLE SIR ABDUR MIHM)—
Bill(s)—

An amendment seeking to ndd to the
functions of the Federal Public
Service Commission is out of order
without the previous sanction of the

wernor General. 3581, 3582.
~ When it is clear that an amendment
!aqmm the previous sanction of the
Governor General, it is the duty of the

RULING(S), BY MR. PRESIDENT (THE
HONOURABLE SIR ABDUR RAHIM)—
contd.,

Question(s)—

When the Chair finds that a particular
question has been sufficiently elucidat-
ed, it is the duty of the Chair, and the
Chair is entitled, to call on the next
question. 3803.

Select Committee(s)—

An Honourable Member cannot mﬁmla

what happened in ——.—3697.

RUMANIA—
Question re purchase of wheat by His
‘Majesty’s Government from —.
3552.

% | RUNNING STAFF—

Question re—

Extension of the hours of employment
regulations to the —— and the Com-
pany Railways. 2887.

Non-gmnbﬁhdidmbmuﬂ—--

‘on railways. 2885,
RURAL AREA(S)—
Question re—
Delivery of letters by extra-de)
al postmasters in —. 21,
Extension of postal facilities in —.
3736-37.
Famine prevailing in the —— of the
Delhi Proyince. 3263-65.

ment-

Safety of postmen in——. 3072-73.
RURAL POST OPFIGE-—
See ** Post Office(s) .
g
S;\BATANGI—_
(¢  sch for the i of the

Khajuri plain from the —— water tnp-
ply. 3457-58.
BADAB BAZAR(S)—

- chair to see that it has been obtained
If any difficulty arises, then it is not
for the chair, but for the Governor
Gieneral to decide. 3581

Miscellaneous—

No Honourable Member has a right to
interrupt others. 4185.

Speeches delivered in the course of a de-
bate need not be repeated at length.
4366.

SAHARANPUR—
Question re contribution towards crime
and order by the S)uhdan-—l.iglat
Railway. 4255.
SAHAY, MR. ANAND MOHAN—
Question re refusal to renew a passport
issued to one ——. 4037.
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! SAKSENA, MR. MOHAN LAL— SALOON(S)—contd.

‘ Question re— Question re—contd.

: Activities of the Industrial Research —— maintained for railway officers
Burean. 3794-98. 3723-24.

Ban on R{nj& Mahendra Pratap Singh | SATT—
__against his return fo India. 4182-83.| Demand for excess grant in respect of ——.
tion for reer of Tele- 2899.
phone Op held at Lucknow.| Question re removal of protection to ——
4023-25. = manufactured in India. 4190-91.
Marking of boundary line between the SALT REVENUE—
United Provinces and Bihar in Ballia 7

PR Question re recruitment in the Northern
District. 4173-74. i
% p India Department. 3915-16.
New rul =
e T aoaap, 2 Hailway em-| g\ NDHURST COMMITTEE—
Persons. detained without trial in the Q‘:ﬁm O
S o
g;flmw St niered.  gioe., 0006: of the Indian —— . 2969-70.
Recruitment of depressed classes in the | SANT SINGH, SARDAR—
Indian Civil Service. 3905-06. Indian Income-tax (Amendment) Bill—
Refusal to allow the moving of Qm.olu. Motion to consider. 3081, 3151, 3159.
tion in the Cantonment Board, Jhansi. Consideration of—
3908. Clause 4. 4152, 4212, 4213, 4221-22.
Re-organisation of the Industrial Re- Clause 12. 3683, 3684.
search Bureau. 3799. Clause 16. 3696-97.
Representation from the Extra-Depart- Clause 41. 4064,
‘mental Sub-Postmasters, 3999. Clause 54. 4245.
Question (Suppltry.) re— Motion to pass. 4361-69.
_ Activities of the Industrial Research| Indian Tariff (Amendment) Bill—
Bureau. 3798. Consideration of clauses. 4412.
Demand of increased rent in certain| Martyrdom celebration of the ninth Sikh
cases in cantonments. 4192. Guru Tegh Bahadur. 3312.

Drivers on the Bengal Nagpur Railway. Motion for Adjournment re alleged rough
2858. handling of certain Hindu ladies at the

Printing in vernacular of charges on Shiva Mandir site in Queen’s Gardens,
badges of ooohm 3992. . i. 4358.

at Hardwar during the| Questionre— L g
Kumbh Mela. 3982. Absenice of hedges, ete.. in Aram Bagh

Report of the United Provinces and Quarters, New Delhi. 3558,
Bihar Governments’ Joint Power Confidential reports of clerks in the Army
Alcohol Committee. 4092, Headquarters. 3892.
Report on the working of the Payment Connection of Karol Bagh with New
of Wages Act. 3546. % Delhi hy a direct road. 3558,
Telephm company in Calcutta. 3728-| ?’i:;im minimum  price. - wheat
SALARY(IES)— G'uu'dn on the North Western Railw ay

Question re posts with created in
the Railway Department and on State lnsamturv surroundings of Aram Bagh

Railways. 3503, Kdu“Ddgga Square quarters, New
SALE OF GOODS —
> Bee “Act( B).,.OD ack Levy of an import duty on wheat. 3550-
BALOON(S)- Move of the Army Headquarters. = 3886-
Question re— 87,
Payments for the baulage of ——. Non-appointment of Indian clerks and
3496 .97. i ¥ superintendents to certain posts in
Reduction in the number of - — for the Army Headquarters and the

Tailway officers. 4018, Defenee Department.  3887-91.
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SANT SINGH, SARDAR~—contd.
Question re—

Purchare of wheat by His Majesty's
Government from Rumania. 3552.
Recognition of the All-India Railway
Mechanical Workers' Federal Union.

3512-13.

Slump in cotton prices. 3551-52.

" Tombs and mosque, etc., in the restrict-
ed Railway Area. 3513.

Question (‘upplhy ) re—

Appomtm( nt of a pe'mm of the Finance

to the Chatfield Com-
nuttee. 3319.

Ayyalur train disaster on the South
Indian Railway. 2873-74.

Decision to build a store room at a corner
of the Queen’s Garden, Delhi. 4204-
05.

Election to the Amwt Canwnment
Board. 3634.

Action on' the Resolution regarding im-
plementing the recommendations of
the Indian Sandhurst Committee.

..2070.
- b
Arrests and se) in ¢ ion with
the ShivaTemphgu ragraha in Delhi.
3625, 3626. =
Determination of India’s military policy.
3344.

Dislocation of railway and postal traffic
between Bongaigaon and Bijni. 2871.
Fall in the number of candidates seek-
-ing admission inw the Indian Military

- mtment metad out to Mian Iftikhar-
ud-Din, M.L.A, by the Bombay
Customs officials. 2075-76.

Import of Foreign Wheat in India.
/3136, 3137.

Increase in the import of iamign cotton
into India. 3535.

Indianis: of Subordi Mechanical
Engineering Serviee on the North
Western Railway. 3983.

Paucity of recruitment of Muslims in

3734-35.

Political situation in Waziristan.

' to train reserves of officers

“. and ranks. 3619.
Recruitments to Army and Royal Indian
Navy and regul ration in the
Royal Indian 3637.

Statement of Sir Feroze Khan Noon
abont Indian support to Great Britain
in the event of War. 2917.

SANTHANAM, MR. K.—
Ajmer-Merwara Municipalities Regulation
(Amendment) Bill—
Consideration of clauses. 3016-17.
Demand for excess grant in respect of—
Trrigation Works—(Not charged te

Revenue). 2013,
Ports and Pilotage. 2902.
Destructive Insects and Pests (Seoontl
Amendment) Bill—

Motion to consider. 3047,

Indian Income-tax (Amendment) Bill—
Motion to consider. 3085, 3302, 3382.
Consideration of —

Clause 2. 4322,
Clause 4. 4217.
Clause 5. 4253.
Clause 6. 3581, 3582.
Clause 8. 3585, 3587 88, 3501, 3596.
Clause 9. 3611, 36!
8368

Clause 10. MGO
Clause 12, 3685, 3687, 3688.
3690.

Clause 16.
Clause 17. 3757, 3768, 3772.
Clause 17.  3839.
Clause 23.
Clause 33.
Clause 34.
Clause 35.
Clause 45.
Clause 49.
Clause 54.
Clause 62.
Clause 69.
Clause 71.
Clause 74.
Clause 78.
Clause 80, #
Motion to pass. 4369-72.
Indian Tariff (Amendment) Bill—
Motion to consider. 4401-02.
Prevennon of Cruelty to Animals (Ammd
ment.) ill—
Consideration of the d:
by Com.l of State. 3003, 3304.

3864, 3865.

Conoemom and wages for the
~ ing apprentices of the ez-“Dufferin”
De(}cdam 2950-51.
velopment of the dairy indi in
India. 2942-47 iad

Hours of work for drivers, 3487-88.
Imponofneemdpnddyﬁmﬂums.

Ind:mm(}mohmlovuku. 2862. -
Indians in Palestine. 2863.
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SANTHANAM, MR. K.—contd.
" Question re—contd.
Levy of poll-tax on foreigners residing
in_French India. 3502,

- Profit or loss on the working of the
Kalka-Simia Railway. 2860-61.

SANTHANAM, MR. K.—concld.
Question (Suppltry.)—conid. i )
Indian Civil Service Officers employed
in the Government of India Depart-
ments. 4184,
Imta.tlaﬁzon of fans in third class com-
3476.

Proposal to hold a Dominion Confe
in Lendon. . 4205.
Rents of resid llotted to Memb.

of the Legislative Assembly and pay-
ments for haulage of their motor cars.

1 2051-52.

Taking over by the Postal Department
of telephone sysvems m M City
md other places.

* relations bef:ween Ind.in and
Burma. 2947-48.

; Qnalﬁon (Suppltry.) re—
Absence of alarm gignals in carriages on

Llfe of the Legislative Assembly. 2939,
2940,

Location of the Govnrnmenq of India
Offices in New Delhi. 3340-41.

Location of the Indian Stores Depart-
ment. 3329.

Lord Chatfield’s enquiry. 2062.

Manufacture in India of uwphnea for
the army. 3629.

Negotiations for blla.beﬂ\ trode agree-
ments. 3130.

Negotiati for Indo-British Trade

the Murtizapur-Ellichpur Railway line,
ete. 3188.

Accidents on_railways. i

Appeals against the ordera of Tncome-
tax Officers. 3326.

Atebrin imported from Germany. 2922.

Ayyalur train disaster on the South
Indian Railway. 2873.

Barracks for British and Indian Troops.
3623.

5 Boytson of Indian Shops in Mandalay.
9-60.

Commg into force of the Tnsurance Act.

3258.
Consid

of the qi of a citi-
unarmynqeoondhneforthede

fenea of India.  8630.
ion of the G  of India

durmg the European crisis. 2853.
Denial of facilities to Muslim employees
on the Enshm Bengal Railway to
pass
3467,
Double taxation relief in mt

agreement. 3248.

Postal stamps sold to public and service
stamps used in uompapm
ments. 3464,

Proposal to increase the emoluments
of British soldiers and officers in the
Indian army. 3901.

Proposals to train veserves of officers and
ranks. 3618.

_Railway and Onaﬁomn Rat\mu 2968

“Rate war
carrying Haj pilgrims. 4113,

Rents paid by Indian and European
Refreshment, Rooms~ on = Railways.
3178.

““Report of the United Provinces and
Bibar Governments' Joint  Power
Alcohol Committee. 3124.

Restriction imposed on Indian com-
mercial travellers in South  Africa.
3792-93.

4, o
Drivers on the Bengal Nagur lewa.y.

Evolution of & scheme of economic and
industrial planning for India. 3537,
3538.

Fall in the number of candidates seeking
admission into the TIndian Military

Academy. 3620,
Feelmg of Indians in respect of the hap-

penings and events in Palestine. 3339. |
Tinancial effect of the recommendations |

of the Wedgwond Committee. 3186

d for railway officers.

Securmgofﬂtn g
Indian settlers in nmya 3273-74.

Stationing of adequate forces on the
east coast of India. 3327.

Taxes collected from persons entering
the excluded or partially excluded
areas in Assam. 3337.

Training of Indians as air plloﬂ. 3201.

Use of sleepers on State Railways. 3481,
Ra:éhuys (Local Anthorities’ Tmhon)
ill—

Motion to circulate. -3028-29, 3038.
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SAPTAGRAM—

Question re archmological survey of
village —— near Chinsurah in Bengal.
4121.

BATYAGRAHA—

Question re arrests and sentences in eon
nection with the Shiva Temple

_ Delhi. 3625-26.

SATYAMURTI, MR. 8.—

Demand for excess gun& in w of

Census.

lmgahon):ﬂah (Net ohrged to Re-

Indian Cotton Oesﬂ (Amendment) Bill—
Consideration of clauses. 3046.
Indian Income-tax (Amendment) Bill—
%%&?mdﬂ 3081, 3148, 3157,
w 6, 3217, 3224,
3448

3

Oonudeuhon of —
Clauge 4. 4152, 4159
Clause 5. 4230, 4231-32, 4233,
Clause 6. 3578-79, 3581, 3582.

s Guse 173710, 3771, 3772.
" Clause 23.
Clause 25. 3943.39“

Clause 34.
Clause 39. 4059.60
4079,

Clause 57.
Clause 62. 4085-86.
Cluusc 69. 4088-89.
topass 4368, 4384-91.
w6 re constitution
on

Defenoe 2805.
Point of order—
—— raised by Mr.,
whether an  Honourable
de

mmﬁ,men%’ ‘the ground of inade-
quate notice vﬁm adequate notice
of an identical amendment has
already been given by another Honour-
able Member and the latter declines to
move his amendment. 3679-80.
-—%—ﬁud by ——as to whether a
for excess grant could be moved
in respect of a service for which no
for grant was pre-
senmd to or Wﬁed hy the Assembly.
2609-10.

M. S. Aney as to
Member

" .lmﬁm on  mattors mvolvmg

SATYAMURTI, MR. S.—contd.

Public Accounts Committee—
Motion to consider Repom of the ——.
2807-98.
Question re—

Acquisition of Irnpcrid'ui!d British Air-
ways by a public corporation. 3478.
- of the

‘system in
by Government. 3067-68.
Acﬁon on the Resolution re implementing
the recommendations of the Indian
Sandhurst. Committee.  3902-03.
P o . o 57 i

and
of Coorg. 4178-79.

Age-imit for recruitment to the First
Division of the Secretariat. 4179-80.

Appointment of an Indian as Agent or
Deputy Agent of a State Railway.
3471-73.

- Audit of mm- 3902.

Audit of income-tax retlu'nl. 3901-02.

Ayyalur train disaster on the South
Indian Railway. 2873-74.

Censorship of letters and telegrams to
Members of the Legislative Assembly.
4177-78.

Certain facilities given to mail over-
/BORTS.

Check on fnrexgn imports of wheat.
4104,

Coming into force of the Insurance Act.
3257-58.

Consideration of the question of a citizen
army as second line for the defence of
India. 3629-30.

Consultation of the Government of
India in respect of the forexgn pnhcy
of the Govermment of
3196-200. -

the
CGovernment of India and the Indian
‘Smtes on Federa.r-wn issue.  3341-

(orrespondmce re mt of ‘Mahatma
Gﬁ!dhhﬁptnwmu. 3189-91.
Dazl:lnd for half-anna postcard 3724-

Deputation to discuss the question of
Indian. migration to Malaya. 3126-

27.
Determination of India’s military policy.

Prevention of Cruely to Animals (Amend-
ment) Bill— 3342
Consideration of the d) made i ngumt.l.ndummtbe
by Council of State. 3004-05. Kenyaﬁxghhndl. 3538-40.
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SATYAMURTI, MR. S.—contd.
Question re—condd.

Disfranchisment of Indian Estate labour-
ers in Ceylon. 3127-28.

Barnings and working exenses of rail-
ways. 4007-08.

Expenditure and liabilities in respect of
the Defence Department. 3639-41.

Expenditure on the Frontier. 3718-20.

TFacilities for Mahatma Gandhi to visit
tribal areas. 4004-05.

Feeling of Indians in respect of the
happenings and events in Palestine.
2874 3337-40.

g igned to Mr. H. G
in the Central Board of Revenue.

o1

3344,

Tmplications of the Anglo-Ttalian Trade
Agreement on India’s trade position.
4102-04.

Inadequate representation of Indians
in Port Trusts. 3195-96.

tion of Federation. 2938.

India’s mmest affected by the Anglo-

A n Trade Ag t. 4106-
07.
Indian del to the last A bl

of the League of Nations. 3131-33.
Indian troops sent to Palestine, ete.
4174-75.
Installation of fans in third class com-
putments 3475-77.
banking

SATYAMURTI, MR. 8.—cond.
Question re—contd.

Non-appointment of an Indian to the
Chatfield Committee. 2991-92.

Opening of the Broadcasting Station at
Trichinopoly. 2872.

Permanent location of the Army Head-
quarters and of the Defence Depart-
ment in one place. 3642,

Pool of Officers for the Finance Depart-
ment. 3322

Position of Indians in Burma. 2941-42,

Position of the North-West Trontier
Province Operations. 4003-04

Position disturbances ~and

arding
Procedure in ling with ions

relating to Indian constitutional re-
forms. 3546-48.

Programme for increased prosperity of
the Frontier Tribes. 4006-07.

Proposal to hold a Dominions Con-
ference in London. 364244,

Proposal to increase the emoluments of
British soldiers and Officers in the
Indian army. 3899-901.

Proposal to settle the Jews in Kenya.
3254-55.

Protection of the interests of Indian
cotton growers. 3541-43.

Protest against the Village Communi-
hea Ordmanee in

ofa 1
legislation. 2993 -95.

Introduction of new experiment of the
Chief Accounts Officers of Railways
being responsible ‘to the General
Managers. 3192-95.

Invitation to Sir Sikandar Hayat Khan
to give evidence before the Chatfield
Committee. 4176-77.

Leave and pension privileges of Postal
and Railway Mail Sarnoe lowet grade
staff. 3460.

Tife of the Legislative Assembly. 2038-

40.

Location of the Government of India
Offices in’ New Delhi. 3340-41.

Toss on the working of the Telegraph
Department. 3191-92.

Mixed marriages and land ownership
in South Africa. 3257.

Negotiations for bilateral trade agree-
ments. 3129-30.

Negotiations for Indo-British = Trade
Agreement. 2040-41.

tions of the Wedgwnod
Committee, 3068-70.

Report on the working of the Payment
of Wuges Act.

3545-46.
sy

Retrenchmant in the Government of
India Departments. 2995.
returns and expenditure of the
Government of India. 2992-93.
Revenue returns and ex,peadm of the
Posts shs Department.

Running of XB engines on the Bast
Indian Railway. 3720-22.

Saloons maintained for railway officers.
3723-24.

Scheme for the irrigation of the Khajuri
plain from the Sabatangi water supply.
3457-58.

Schools opened in the tribal areas.
3458,
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SATYAMURTI, MR. S.—contd.
Qumion re—contd.
i of the Premier of the North-
‘West Frontier Province about per-

SATYAMURTI, MR. S.—contd. .
Question (Suppltry.) re~mld.

lntion of the tribal p

«% of . Company-managed
= w&ys on expiry of their contracts.
3473-7
’lommtum of the Ottawa Trade Agree-
ment. 4097-98.
MW bqhmm India and Ceylon-
©3124:28. =
F’mfnrm stipplied to postmen and other
lower grade postal staff in the Punjab
nnd North-West Fronﬁer |+ Circle.

it of the. “of the Exhrmﬂ

Aﬂmm Department to Kabul. 2874-

‘love Agreement in Zanzi-

Work’

bar.
_»Question (Suppltry.) re—

Accident to the Pun]ab Express.. 3058-

59.

All-India - Heonomic

57.

Planning  Com-

mittee.  8810-T1. |
Amount allotted to Seeret Serviee Fund. \

3882, 3883.
Anglo-American

trade nxroenu nt.

rtment” to the Chatfield Com-
mittee. 3319, 3320.

Appointment of Commissioner of Income

tax. 3917.
pointment of Indian Agents i
QPMQOM 120, 3121, =

3]
- Article - ‘entit'ed **Plight of Frontier
Hindus ™ published in the Leader.

A};g:m&mnpt of u person of the Finance | .. -

anmltahan of the Government of India
during the European crisis. 2852,
- 2853.

Consultations between the representa-
‘tives of Indian States and the Gov-
ernment of India at Simla. 2024,
2025, 20286, 2927.

Contract for dramage
Cantonment. 4194,

- Control over Defence expenditure ex-
_ ercised Finance Department.

in  Cawnpore

2006.98. :
Cotoiof - Britiah.facope, 1. Indis “being
borne by the United Kingdom. 4171.
Costumes of e mployees under the Gov-
ernment of India. 4187,
Date-sheet for the Indian Civil Service
3914.

Examination.

Denial of facilities for higher education
to Indians in the Federated Malaya
States. . 3266.

Development: of the dairy industry in
India. 2047,

Discrimination in the supply of watm‘
in the Railway Colonies of Pahartal
and Chittagong. 3071-72.

Fiffect given to the recommendations of

the Wheeler and Maxwell Com-
mittees.  3830. ‘
Effect of the new Egyptian cotton tariff

~duty on 's_trade. 3530.
E&n of the trade agreement -between

~ Canada and the United States of

America on India’s trade. 3536.
Effects of Anglo-Egyptian. - Agree-

3075. ment on In 5 72 18
Barracks for British and Indian Troops. Exclusion of | * atfield
3622, 3623. Committee.
p _’gf [ndm.n shops in Mandalay. incurred abroad from Indian
~ revenues. 3060-61.
Evolution of a scheme of economic and
3 industrial planning for India. 3537.
et Fall in Cnstoms receipts. 3631.
Reserve Bank of India. 3632
" G Fall in the number of candidates seeking
(h‘;l!;]-ll-(: i o e m il admission into the Indian lexf-u'y
Coning into forde of the Tnsurance Act. Academy. 3620.
3330, Financial effect of the recommendations
Componhon of the Aunhu'y l'otoe in | ‘of the Wedgwood Committee, 3184,
India. 3185, 3186,
i

M437LAD
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SATYAMURTI, MR. 8.—conld.
Question (Suppltry.) re—contd.
Fixation of time limit for terminati

SATYAMURTE, MR. B.—dontd.
Question (Suppltry.) re~~contd. g
Permis to Raja Mahendra Partab

‘the Ottawa Trade Agreement. 3790.
Franchise for Indians in Ceylon. 3819.1
Gentlemen cadets trained at the Indian

Military Academy. 3646,
Government's assistance to the Hcono- |

mic Plnnnmg Committee. 3811. |

Gurkhas serving in the Indian Army.

2064-65.

Hours of work fixed for telegraph mes-
sengers, 3075.

Ill-treatment meted out to Mian Ifti-
khar-ud-Din, M.L.A., by the Bombay
Customs officials. 2975,

Inadequate representation of Indians
in Port Trusts. 3064.

Inaugurat.um of Federation. 3118.

Increase in the import of foreign cotton \
into India. 3534, 3535.

Increase in the import of long staple
cotton. B3787.

Indmmsa.hon of Port Trusts. 3180

of Bobards

Engineering Service on the ‘\Iorth\
West/am Railway. 3983

banki
€

ofa
leglslstlon 209394,
Joining of Federation by Indian States.

3139.
Licensing of Banks in India. 3885,
3886.
Life of the Legislative Assembly. 3249.

* Life of the islative Asumbly and

modification of the F ederal scheme.
3269-72.

Location of the Indian Stores Depart-
‘ment. 3329.

Lord Chatfield’s enquiry. 2061-63.

Manufacture in India of ueraplsnes for
the army. 3629,

Marking of the country of origin on
goods imported into India. 4096,
4097.

Military Hospitals maintained in India
and Doctors and Nurses employed in
them. 3624, 3625.

Negotiations for Indo-British Trade
agreement. 3247-48.

Negotiations with the Provinces with
regard to Federation. 3253-54. \

Naw appomt.menh sanctioned in the

of India

of Muttra District to return to Indis
2076, ¢

Political pensions puid to foreign re-

Position of Indiang in Burma. 3135.

Postal stamps sold to public and service
stamps used in Government Depart-
ments. 3464.

Preparation “of electoral roll for the
Federal Legislature. 4108,

Profit and loss on the working of the
Kalka-Simla Railway. 2861.
Proposals to train reserves of officers

and ranks. 3617, 3618.
Protection of the interests of Indians
in Tanganyika. 3122,

Pumhm of cotton by the United King-
3787-88.
Rnﬂway and mml

Rsbe war |
3250-51.

Rate war b hi P
carrying Haj pxlgnms 4113.

Recruitment to the Indian Army from
the Central Provinces and Berar.

PP P

Rents paid by Tndian and European
Refreshment Rooms on Railways.
2865, 3178, 3179.

Report of the New Delhi Municipality

porrt of the United Provinces and
Bihar Governments’ Joint Power
Alcohol Committee, 4092.

Report on the amalgamation of the
London Stores Department vnth the

Indian  Stores
3550. =

Reservation fc
Indian rsihvays

of posts om

2867.

Reservation upto cetain counts of yarn
for the handloom industry. 3533.
Restriction imposed on Indian com-

mercial travellers in South  Africa.
3792.
Revision of the payotﬂxo]’ndmn():vﬂ

Dep | Service and the Indian Police Ser-

3877, 3878. | vice. 3627.
Openmgdacollegeforh:ghc | jon of a University Training Corps
in veterinary reserach. 3783. { for the Annamalai Umvu‘nty 3913,

&7



-

INDEX TO LEGISLATIVE

ASSEMBLY DEBATES. 101

% =4
. l
SATYAMURTTI, MR. 8.—coneld. 717 | SCHOOL(S)—contd. = T (a1008
. Question (Suppltry.) re—contd. | Question re—conid. teasl)
Statement of Lord Halifax about. putting “Railway Telegraph: 'lhinmg —= on
b Mahatma Gandhi in jail. 3461, . Bgerton Road, Delhi. 4025
o+ Statement. of Sir, Feroze Khan Noon|  — opened ifi the Tribal aréas. 3458.
¥ nbon&]ndh.nmppott to (Gireat Britain | “of service rifles to —9—-&: India.
- nt of War. 2016. 22-24.
> N of adequate forces on the |’ - Training given to ailway m at
. ﬁ. Coast of India. 3327 281-'-» the Walton Training —— . 4349-54.
wiiin Taking down of nfmcs and ad of | SOTENCE-—
passengers at Tara Question re— Hilu
g with Coylon and | QLIRCET 0 sianannd of the Deibi
: 3 University. 3817,
R ms 9;:; Betwogn” Tndis “and Starting of Master of —— classed in
» “ o % %
Transfer of secret service work of the the Defhi University. 3817,
HOYII( l)ep&r’cmuxt 4172. ‘SE‘\LDAH*
Vi of the E 1, Questi
=N » Kabul. !001-‘ Alhgud mmdltyoflﬁahom
towards alady at —— railway station
Rulwsys (Local Authorities’ Taxntwn)‘ 3483.
— Overcrowding of trains at —— Railway
Motion to circulate. 3030-34, 3039. station. 3482-83.
SAVINGS— SEAM(S)*
" Question re— —due to the transfer of
" “oertain British troops out of the _._.iA.hm 2 3347,
TIndian establishment. 3320-21. l E of oo:; found in lﬁaﬂmw Fron-
~ BAVINGS BANK— | tier Tracts and Naga Hills in Assam
- Question re— 3823.
P Assessment of income-tax from holders SEASON STAFF—
of postal cash certificates and de- See “StafP”

posu;ors m postal —— . 3918.
 tho rate of interest in the |

SEASONAL POST OFFICE—

s
e —— . 3016, 4345, See “Past Office(s)”-
SCHEME(S)— lSECRET SERVICE—
Question re Indian Ord Factory for of —— work Qf s
apprentice —— . 2087-88. Home Dapm 4172,
SCHOLARSHIP(S 2 SECRET SERVICE] SERVICE FUND—
mﬂﬂl ”nx—-—- for amm“ mumg Qu:sﬂon = umvum o
SCHOOL(S). [ 388284
Quisstionss> SECRETARIAT— BVt
Y 5 7 Question re— -
(o’t[}:al::x;\g( e ‘m;ng'::d s st Age-limit fu.l' nsamunm to th@orint
e o G| f Ty G S
M"‘YT v —— ~Officers in the Central — . 4186,
SECRETARY(IES)—
W - |~ Question re— ettt
- ing—— Otth- g o Appointment of a Third —in " the
Qunl;ﬁnatimu, ete., of ‘m em- Defence De t. 4200,
ployed at the Walton ‘Training —— . Tenure of appointment of a ——to the
‘ 4354-56. Government of India.
| Railway servants failing in the oral Visit of the — of the Ethm.l Affairs
r test at the Walton 'l‘njnhg S ?;pldm K.hl. m«nvml.
4339-42. 52. & ot

a2
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SECURITY(IES)— ‘
Question re—

Exemption from income-tax on interests
of “Government —= to  Rulers
Indian States. 4202.03.

Fsmhhes to holders of sterling —— in
India. 2977-79.

Insurance 3c:n;pames failing to depoeu‘

7

—*demsndad from the keeper of hhe’
Press and the Publisher of the Nep-
Jy(m, an Ajmer Hindi Weekly. 3316 |

BELECT COMMITTEE—
Commereial Documents 3
Appointment of Mr. J. N. Talukdar
and Mr. P. A. Menon to the -2
4256.
Indian Oaths (Amendment) Bill-—-
Appointment of My, J. ‘N. Talukdar, |
Mr. P. A, Menon and Dr. F. X.
X DeSouzé to “the-—— 4256.
Muslim Dissolution ‘of Marriage 1
Appointment of M. J. N. Talukdn.r 10
the 4256-57. [
Extension of the time for the pwxlma |
tion of the report of the 4257,
SELECTION BOARD(S)—
Question re — for selecting . candidates
for railway appointments. 2894-95.
SENIORITY "
Question re mles for determination of ——
on railways. 3704,
SENTENCE(S)—

7 arrests and —— in conuection

in

with the Shiva Temple Sat QEmhn
elhi. 362526, e Z

SEPOY(S)—
Question re
for Indian —— .
SERAMPORE—
Question re output from the Kurharbaree
and — — collieries. 2894 .
SERGEANT(S)— ok
Question re appointment of welgh clerks
and station —— in the Howrah Division
of the East Indian Railway. 3979.
SERVI("E(S}« 2 d:J:

of
of —— on Sttﬁe Railways. 3506.
SERVICE RIFLE(S)—
See “Rifle(s)".
Wcunﬁ 1)— 1& bli
Pe 80 ublic
IO ‘stamps. t? I;P“

1 a3

ip of mails i
4169.

ments WM

of SEX

SET BACK—
Question re —— to the process of m.«:
recovery: 3640, 3822,

3 re e 1
v&ﬂmg in tea gardens of Am asls-

SHADE(S),—
Question re non-pain of the es of
stations on u?ﬁxgnﬂ'sn %:;meeat

Indian Peninsula Railway. 4026.27.
SHAH BAHARO—
Question re restoration of the Tomb of
—— near Larkena in Sind, 3801.02.

3k Wl
Indian Income-tax (Amendmont) Bill—
Motion to consider, 3165-68.
Motion to pass, 4372.73.
Question re—
Absenoe of intermediate class wamng
X ‘8t ceriain, rail mm in
Smd 3091 R
Discharge: of Muslim clarks fmm f‘ﬁé
Postal Department in Kerachi, 3735.
Income, from the Sind. Sectic the
North Western Railway. 3697,
Intermediate class fares and provison
of fans. 3690,

6.97.

fment 3
Xon»ap, ointment of Indians in the
Indian Medical Service. 4195-96.

Opening of a R.mlwas Telegnph Sehool
i mSimi. 716. :

R.u.llw&‘y stations and certain staﬁ em-
ployed on the North Western Rulwsy
inSind. 3714.15 "

'Reduction of third class fares. 3989.

Restoration of the Tomb of Shah Baharo
mear Larkana in Sind. 380L92

Training of signallers and s
ters, ete., o the, Nogkh -Western
Railway, . 871516,

Vessels of the Royal Indian Navy.
3896.

Want, - of mmm;toiﬂ inatitmdﬁs in
India. 3564. SpaEox

r

&

&

A
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SHAHDARA-SAHARANPUR 'LIGHT | SHAM LAL, MR.—contd. | - AT IHA
RAILWAY— Question re—contd.
3 w 3 | Renfaofquaﬂasof]ﬁmb&hotcho
® e \ Lemmive Assombly in New Delhi
SHAM LAL, Mt | from officials. 3555-56.
I[ndian. x (Amendment) Bill— 1 work for growing tobaceo for
¢ n of Clanse 9. 3601, 3612. the manufacture of cigarettes and
2h on re— cigars. 3275-77.

Age limit for admission to ﬁ!@ mlll-
tion for recruitment to the
Police Service. 4173.

3557.
Clesing of a railway siding in Meerut
o district., 3489-60.

R

77 postminsters in rural mreas. 3797)

Electricity consumed ‘in" quarters of |

Members of the tive Assembly

in New

w for haulage of cars : 20.
‘of the Legislative Amemhly SHAUKA

Taking down of names and addresses of
passengers at Tara Devi. 3726-27.
Telephone company in Caleutta, 3728-

T ALI, MAULANA—
jons of regret on the death of ——.

53-50.

Quas‘tmn (\upply )n—

3251,

SHEEHY, MR. J. F--— %
Indian [ncome-tax (Amendment) Bill—

Consideration of—

Delhi. 3 Tlanse
Gitlauofisahieduled, mstes zeceiving odu:| . omuse . 439
7 eation in the Centrs.lly Administered Clauso 6. 3582, 3583, ?
Gradin nf3h7 .78 & 8 ‘u
Imm‘f‘ di‘-lee Clause 9. 3612, 3‘14,3665‘
~ ointha Nosth Clause 10. 3673, 3676.
< Indiansation of Subordinate Mechanical &ﬁ g gg;:' = it
Engineering Service on the North Clause 19, 3845,
Western Railway.  3982-83. Clause 23, | 3868,
t0 the elected seats to the Clause 33, 4046,
Boards. 3880. Clause 4038,
f t Board a5 3
ih Amibals !;;78—79 Clause 39. 4058.
Non-levy of octroi duty on liquor and Chnle.: &‘“g& = "'::"*"
YRR 1 in the Lahore Cantonment. Clause 62, ~ 4084. =
j ot et o ox - g Clause 63. 4245,
SR X o o Clause 74. 4264, 4270,
: . 3001 Clause 76, 4270-71.
Clause 77. 4273.
g:gltho Nurth Western Railway. Clause 78, 4278,
Pmmnmons of cleaners, firemen and | Ingg ol gows 79'87
s _on_the North Western | Clause 80, ﬁgﬁ
%o establish an Alllndn‘ Mmm:n" wsgm 1325,
Inaﬁtuie for Animal Husbandry and
3 Animal Genehuwne!h: 3277. BI{ILLONG— R e b
= Province of Panth Piploda. 3644 2 R
Purchase of lands from. cultivaters in and Svlhet 3070-71.
the Delhi Province. 3277.. | SHIB(S)— :
Racial discrimination in the Meckanical re race prej Indians
Transport Department, 3881, on certain ——. 3566-67.
i Refusal to make the transfet entries SHIPPIN(»—-
r in the Tax Register in Ambala Can-| . Qu re gement to Indian ——,
N tonment. 3879. { 3781.
. \
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SHIPPING COMPANY(IES)—
Question re—
Rate war between —— . - 3249.51.
Rate war between —— g
Pilgrims, 2019-21, Ml;.;gym
Rate war between ——in, the Konkan
coastal trade. 3788-89.
SHIVA MANDIR—
< Motion for Adjournment re alleged rough
handling of certain Hindu ladies at the
——site in Queen’s Gardens, Delhi.
4357-58.
SHIVA TEMPLE—

Haj

SHOCK(S)—
Question re
South India.

recent
3464.

earthquake —— in

SHUNTER(S)—
Question re—
Illiterate drivers, —— and firemen on
the North Western Railway. 3490.
Promotions of cleaners; firemen and
——on the North Wutem R.nilway
3491, 288
SHUNTING ()PEB.ATION(S)-F P
Question re boy killed in —— at Chorgola
Station on the Assam Bengal Railway.
4036-37

SIGNAL(S)— &
Question r¢ abserice J‘i M———-m
carriages on the M
Railway line, ete. 3187-89.

SIGNAL DEPARTMENT—

nre—
Assistant BIGGE' Thepéot
in the of ﬁlm aﬂa ‘VVestem
.., Railway. 4030.
2Rzl “officers i “the Sebof the

North Western Railway. 4030,
SIGNAL INSPECTOR(S)—
See ** Inspector(s) *.
SIGNALLER(S)—
Question re training of —— and station
masteis, ete.,, on the North Western |
Railway. 3715 16.

SIKANDAR ALl CHOUDHURY, MAUL-
Queshon ré—

Amount granted to Road Fund and
> devehpment of roads in Bes

SIKANDAR ALl CHOUDHURY, MAUL-
VI—contd.

Question re—contd.
Connection of Barisal-Madaripur with
Khulna by a Railway Line. - 4011-12
SIKANDAR HAYAT KHAN, STR—
Question re invitation to——to give
evidence before the Chatfield Committee.
4176-77.
SIKH(S)—
Martyrdom: celebration of the ninth ——
Guru Tegh Bahaduar.

SILCHAR— P -
* Question e mnmvmizh——mhon

on the Assam Bengal Railway. 2868-

69.

SILK HANDKERCHIEF INDUSTRY —
See lndustry(xea) X

Questxon re—~ S M s

Appointment of Head Clerk in ﬁie—-
Central Division, Central Public Works
Department. 4122.

Caretakers in the Central Pnh!n ‘Works
Department at —— .

Confirmation of a Hmr]u clerk of the
——— Central Division, Centnl Public

of Indian States and the Government

of India at —— . 202427,
Rail-road competition between Kalka
44022,

and
i ¢ sl
writer of an article
regarding love parades in the Andamans,
3331.
SIND—
Question re—

Absem:e of m

st'moms

\
- |
Dacoities committed in certain ul.lugas :

of Dadu District in——-. :3920.21, , |

4346,
Income from che—Seetmn oi the
North Western Railway.
Murder of Mr. N. G. and
k danger of dacoits in Dadu District of
4027-28.

; O]Jmm;; of a Rﬂhmv Telegraph School
in——.
Protected !Esmhm monuments in ——.
3801,
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SIND—contd.
Question re—contd. ¢ i
Railway stations and certain mﬁ' em- |
ployed on the North Western lewny;
in—— $714-15. _
Railway Workshop at Moghulpura and |

i,w of a . Workshop in——:|
6.17 ’

Restoration of the Tomb of Shah
SINGH, MR. RAM NARAYAN— ,

5

near Larksna in——=. 8801.02.

Question re—

_ i1 Absence of o Posts and Telegraphs Office
at Chakalya in Singhbhum district.
3497-98.

Bringing of the resuits of agricultural
investigations and experiments to the
~ notice of the masses.
Delay in the delivery of
at Patna. 3497,
Discontinuance of the payment of
cooly charges, etc., to linemen. 4019-
20, w
Famine in the Hariana Area of the
Punjab. 3819.
Franchise for Indians in Ceylon. 3818-

£ BpO——"
. TInterference with Congress activities
by certain railway officials at Giridih
= P and Bermo. 3498,
Opening of a telegraph office and con-

struction of the ¢ office building
;olwm Jkul. iﬁ.gf::lll Distriot,
ilway facilities for the Indian Nation-
al Congress session to be held at
Tripura. 3498-99.
Sale of tickets at
Supply of stationery in the General
Post Office, Delhi. 3745.
SINGHBHUM— i
Question re —
Absence of a Posts and Telegraphs

w at Chakulya in —— distriet.
; 98,

Openfngafnielemph office and con- |
struction of the Past office il
at Chakulya in —— District. 4019. |

SINHA, MR. SATVA NARAYAN— t

Gaya Railway

at Calentta. 3510, 3826,
Applicability of G Servants’ |
Conduct Rules to staff on State|
|

Railways. 3509. “he [

SIRCAR, THE

| SINHA, MR. SATYA NARAYAN-—contd.

Complaints against the contractor for
aerated water and ice in the Delhi

Division, North Western Railway.
3509-10. =
Ounﬁdepﬁn.l reports of staff on State

Railways. 3503-04.

Contracts to vend food and drinks, eto.,
on the Shahdara-Saharanpur Light
Railway. 3506-07.

Grievances of the East Indian Railway
staff serving in the Delhi Division.
3504

Licence fees realised from stall vendors
and rent of refreshment rooms on

Railways. 3503,
Promoti to the Assistant Btation
Masters’ posts on tho North Western

Railway. 3504-05.

Rent received from the Aerated Water
Factory at the Delhi Railway station.
3507.

T =

of trains ng to timing:
on the Bast Indian Railway.
Silk  handkerchief ~industry in India.
3821-22.
Staff failing in vision test on State
Railwayy. 3506.
Staff of the Railway Clearing Accounts
Office.  3507-08. S35
Standardisatien ;of conditions of service
on State Railways. 3506.
Sub-letting of ice contract in the Delhi
Division, North Western  Railway.
3509.

HONOURABLE = SIR
NRIPENDRA—- S
Expressions of regret

B
Mustafs Kemal Pasha. 2957.

Indian Income-tax (Amendment) Bill—
WMotion to consider. 3162, 3175, 3235,

Consideration of —
Clause 3. 4311
Clause 4. 4150, 4225.
Clause 5. 4235.
Clause 9. 3611,
Clause 16. 3604-95.
Claunse 17, 3767.
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SIRCAR, THE HONOURABLE SIR
NRIPENDRA—contd.

Indlm Income-tax (Amendment) Bill—

Oonmda-mon of—

Clause 28. 3959.

Clause 30. 3062, 3963-64, 3965,

Olause 87 4296, 4303, 4304-05,
4308, 4310,

.\[uuow to pass. L‘i&é 4365, 4391-
Oatis ot Office. 3915;»

SOLDIER(S)—contd. i
Question re—conid.

Allowances paid to Army Officers and
3620-21

Proposal to inigrense the emoluments of

British and Officers' in the

Indian Army.  3899-901.
SOLWA BRIDGE—

Question re derailment of agoods train
on ——— between Jimmidipeta and
Gumda, 3496,

SOM, MR. SURYYA KUMAR- k

Indian Income-tax (Amendment) Bill—
Consideration of—

Point of order raised by — as bo whether{ ="

an Honourable Member is entitled to|
oriticise-r-the - conduet, not of the
Government of India, but of the|
Governor General. 4388-89. |
Prevention of Crulty,to Anmdlv(AmamL
- ment) Bill-—
Consideration -of t.hn smandmnt mnde.
by Council of State. 3005.
Railways (Local - Authorities’ Tuatlon)
Motion to circulate. 3025, 3027.
Repealing and anwndmg Bill—
. Motion to consider.
Statement of husiness ky — 3002-03,

4252-53.
SLAVERY— {
Question re abolition of —— in the|
Pangsha Tribal Area, 3073-74.
SLEEPER(S)— e

Question re use of B - on State Rail- |8

ways. 1480 81.

Qu.ﬁoﬂn-——inoatwnpﬁen 3551-

“smmmcx TRANSIT SERVICE *—
Question re on the East Indian
Railway. 3977-79.
SOBHA SINGH, SARDAR BAHADUR
SARDAR—

Oat-h of Office. 3457.
SERVICE ORGANISATIONS—
See = Orgmxsmnn (s)™.
SOLAR OBSERVATORY—
Question rc functions of the Director of
—— at Kodaikanal. 4030.

SOLDIER(8)—
ion re —
Allegations against certain —— in
Hyderabad Sind. 4203.

Clause 16. 8691
Motion to pass.
Question re —
Consultation with' the Deihi Improve-
ment Triast by the Dethi Munic’pal
Committee, ~ 380k
Houses constructed in Faiz GI'WS Fstate,
Darya Ganj; Delbi. 3800-01.
SOUTH AFRICA—

Question re —
Cancellation of the licences of Indian
commercial travellers ~ in ——,
i ;andz;

wy B 5 ne

Refuul ' -npply petrol to Tndm.n
dealers in ——.

Restriction unposed on l.ndmn commer-
cial travellers in

3791-93.

=i a'&-
W&%& earthquake shock in

SOUTH INDIAN RAUM AY—
See ** Railway(s) "
SPECIAL A]..L()WAM,]:.(S)—
See ** Allowance(s) .
SPECIAL CONSTABLE(S)—
Question re  enrolment of —— during
ﬂood- on the Esswm ‘Bengal Railway.

&cdbounder “ Constable(s) . -

"

e~

{41
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SPECIAL TICKET EXAMINER(

ee ** Ticket Examiner(s) .
- SPm"L TRIAL—

See *Trial .

SPEED—

Question re —
——exemption given to the Shahdara-

Sahiaranpur Light Railway. 2807,

Sy

-of trains and profité, ete., of the|

SRI PRAKASA, MR.—conid, VEA57
Question re—contd. 3
Eleetricity consumed  in quutm of
Members of the Legislative Assemb-
ly in New Delhi. 3556-57.
. Emblems of British, Indian and Pro-
" vinoial Governments. 38902,
Import of Australian Wheat in India
and nbsenoe of oustoms duty on it.

; slmhdam—“la»hnnnpm’“ Light - Rail- | 412021
" ‘Non-is#ié 'of retura tickets “on the
“PEI\CE MR‘ G H"“ 1 Great Indian  Peninsula  Railway.
Municipalities Regula- 6. st
- tion _(Amer}ﬂmsnt) Bill— { Non-painting of the names of stations
. Consideration of clauses. 018! on shades of lamps on the Great
Destruotive Inseots and |wi(~i |sm-und Indian insula R—mlwuy 4926-
rendment e w MLEERL - T
W e " Province of Panth ,Plplnﬁn 3644,
TIndian Cotton Cess (Amendmn’f) Bill— Rents of quarters of Members of the
= Consideration ufdmwes 3046, ! Legislative Assembly in New Delhi
Oath of Office. charged from officials. 3555-56.
SRI PRAKASA, MR. Teking down of names and addresses of
Ajmer-Merwara - Municipalities Regula- | passengers at Tara Devi. . 3726-27.
tion (Amendment) Bill— 3 »qulmnu »oomp-ny in‘(blo\mg. 3728-
Motion to consider. 300&1(}. 5 s b X7 =
Indian Tngome-tax (A ‘3152 %m (Sup ry)re—
Moti \0, pongiﬁ 3086, 153, Aomduntw theanu.bEzpm 3056-
'S .. 3164. m«s. 3225 27, 3298,
- 30, 3231-34, 32 i Ayynlur train disaster on the South
Conmderstlon of— [ dian Railway. 2874
(Inuse 3. 4304 | in the supply of water
- 21. 3846, 3852,8863. inﬂmww&y Colonies of Pahartali
23, nadiadd 1 and Chittagong. 3072.
Clause 24. ms. 27 3928, i of certain villages in
3929, Agra District for Mlhaxym
Clause 33. 4047-50. vers. 3911. £
Motion for adjournment re setting up of a | f 'h Wi“ W and
new memorial of the m-&nl . ~care - of Juvenile
» near Delti. 3773.76. 2985.
Question re — - Medical examination of sweepers
Amount paid for haulage of cars to employed by railways. 3055.
Members of the Legislative Assem- Preparation of electoral roll for the
bly. 3557. { Federal - - 4109.
Carriage of Mails by specified trains. ! Printing in vernacular of charges on
B - ) bcmf of coolies. '49:: a8
e ‘a_ telephone between Rents of residence allotted to Mem|
] A ," P call 2 of the l@ahu' i mo?hlgmd pay-
"  of a w " si in mg ments for their motor
J" i 5 y dmg R;:L pi’iiaz b Indian and European
- Conferment of - titles nen! ¥
% . 280192, o Moo Refroshment Rooms on Railways.
Cost of a rural post omon 3728. 3179.
Delivery of letters by _extra-depart- | STAFF—
mental postmasters in’ raral nun Question re—
3727. Applicability of ( Servants’
( Detention of Mails from Kalka at ~Conduct Rules to —— on State
Delhi. 3084. i Railways. 3509.
{5 |
i .
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STAFF—contd.
Question re—contd.

Condonation of breaks in the serv me‘ Lo

of railway —— on re-employment.
3204-05.

Confidential reports of on St,s.tel
Railways. 3503-04.

Discouragement to from joining |
Trade Unions in the Delhi Division |
of the
3743.

irievances of the Bast Indian Rail-

way —— serving in the Delhi Divi-
sion. 3504

North Western

: “Import of a{1perv1sory ——— for rail-|"

ways from England. 4333-34.

Introduction of the benefit of Provident
Fund for inferior railway —-=.  4017-
18. ;

Leave and privileges of Postal
and Railway  Mail Serviee lower

© grade——. 2460,

Non-sdmission of certain non-gazetted
—— to the Sterling Branch of Pro-
vident Fund on the East Indian
lew&y 3001

Dgﬂn d from
service in the Division, North
Western Railway. 4348.49.

* Passes issued to the —— of the Shah-
dara-Saharanpur ~ Light  Railway.

\allowances of ‘certain
remshtm on the Bast Indian
Railway. $710. SHBSscuts s« ot

Railway  stations and
“employed ‘on the North
Bm.lwa.ym&nd 3714-15.

- in the Post

OD

Western

Officos
3701,
—— failing  in vision bm:t

Railways. 3506.
——— of the Railway Clearing Aucolmn
Office.  3507-08.

a Shengfh oflndim ministerial —— in

gertain branches of the Army Head-
quarters. 2990.
Strength of —— and  expenditure of

the Delhi  Improvement Trusl
3560-61

Superannuation of —— in the (}u,smma
Services.

Superannuation of ——= “in the Posts

and Telegraphs and Railway De-
partments. 2876.

Railway. ‘

certain’ —— | %

\BTAFE’ COLLEGE—
| Question re taking of Urdu by Indians
optional  subject  for the —-—
examination. 4167-68.
| STAIG, MR. B. M.—
Qath of Offies. 4165,
| STALL VENDOR(S)—
f See ** Vendor(s)™
STAMP(S)—

Question re postal —— sold to publie and
service —— used in Government
Departments.  3463-64.

STANDARD— g,

Question re raising of —— of living, ete.,

of working classes. 3804.
STANDING FINANCE COMMITTEE—

Question re institution of the ——,
3896-97.
Question re —— of
on State i
\TATE(5)~
Q 3 o
m\olvmg financial ~adjustments be- “
tween the Government of India and the 2
Indian —— on  TFederation issue. =
ST, e S S e
Q’I‘ATE RAILWAY(S)— :
“ Railway(s)
QTATE RAILWAY E’MPLOYEE(S)—
- Question
Q’!‘ATEMENT(SF
Question re—
——of Lord H ax about putting
Mahatma Gandhi in jail. 3461-62.
“——of Sir Feroze Khnn Noon abont =
Indnm 50
Conventions rmd Renom- b

mendations adopted by the 21st and
22nd  (Maritime) Sessions of the
International Labour Conference.
3513-15.
qTATEMENT OF BUSINESS—
——— by the Honourable ®ir Nripendra
Sircar.  3002-03, 4252.53.

STATESMAN(IBR«)——
re t of a J: =
re extension of Japan's western bor-
ders. 3909-10.
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STATION(S)— Isrmomv STORES—
e s ? Question re maintenance of the Central
W"':" . smart | ——— a8 '@ separate department.
cl g of g 4109-10
ng ¥ of the N Jiaas STATISTI(‘S»—
L O S e 3 *Question re ~—— re unemployment
,b",ﬁ’iq at B;,]ahmnndry.. 4025. 5 Sooated persors 11 Tadinte 3080:
Karachi. 4018. . ! SRENOGRAPHER(S)—
Inconveniences ‘t hﬂ' —— on the' Question re —— on the East Indian
Nmm . leailny i2868 -69. Railway. 3511-12.
on-pain’ of the names of —— on| s
" shades i

of lamps on the Great Tndian |
Peninsula Railway. 4026-27.
Opening of a Broadcasting —— at
Dacca, 4034,
peni - a flag —— at Jassowal,

. Railway. 2849.

Opening of the Broadeasting — at
Trichinopoly. 2872.

Professional qualifications of contrac- |
tors at certain —— on the North!
Western Railway. 3511,

"Raising and covering of platforms of
certain —— on the Assam Bengal
Railway. | 40860 5e8w 10 S0a0
.evenue derived from rents and licence
fees at certain —— on the North
Western Railway. 3510-11.

STA’]"I()\' DIRECTOR(S)—

G re conferences of —— of the
&= ‘Radio. 3712-13.
STATION MASTER(S)—

Question re—
Promotions to the Assistant —— posts
on the North Wecmrn Railway.

'l'raimng of aignnller g
on the North Western lewn.y
3715-16.

STATION SERGEANT 8)—
% Seei ““Borgeant(s) "
STATION STAFF-—
Qumnnongrmt of holidays to ——
and running staff on railways. 2885.
STATIONERY(TES)—
Question re aup])l& of — in the General

Post Office,

STATIONERY AND PRINTING—

Demand for excess gratin respect of ——
2004. {

Question re provision of moveable —— to
compartments at Goalundo station on
the Eastern Bengal Railway. 3505-

07,
STERLING BRANCH—
Question re non-admission of certain non-
azetted staff to the —— of provident
Fund on the East Indian Railway
3001.
'STERLIN(, SECURITY(IES)—
* Seourity(ies) .
smw,sm‘ THE HONOURABLE SIR

THOMAS—
lewa.ys (Loeal Authorities’ Taxation)

Bill—
Motion to circulate 3023-24,  3038-
40.
STONE-BALLAST
Question re—
—— oconsumed by the Shahdara-
Sah Light Rail
—— required for  certain nilwlyl-
| 2886-87. . .
STOPPAGE— a
Question re non- —— of cortain trains at
Nathnagar on the Bast Indian Railway.
3492.
QTORE(\)—
Question
?umbm of ——_ by Port Trusts.

Represontstmn for confirmation from
the temporary clerks of the Accounts
Office, Telegraph —— and Work-
shops, Alipore, Caleutta. 3206.

Transfer of certain clerks of tho Accounts
Office, Telegraph —— and Work-
shops, Alipore, Caloutta. 3208,

| STORE ROOM(S)—

| Question re decision to build a —— at &
corner of the Queen’s (larden, Delhi.
4204-05,
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STORES DEPARTMENT— : SUPERINTEN'DENT(S)—— iy
+-8e¢e * Indian Stores Department . Motion for adjournment re murder of l(r
Also *“ London Stores Department ™. ! N. G. Mazumdar, Amlmologwnl
STRUCTURAL WORK— ‘ Survey of India. 2953- 54,
Question re expenditure on =— etc., Question re—
on the Shahdara-Saharanpur L)ghli Discharge and havassment of Muslims
Railway. 2881, by the —— Wateh and  Ward,
SUB-HEAD(S)— I Eastern Bengal Railway. 3486,
Question re promotion of — in the Duties and powers of Divisional ——
Railway (learing Accounts Office. | and their Assistants. 2802,
3741-42. | Non-appointment of Indian clerks and

to vertain posts in the Army

SUBBARAYAN SHRIMATI K. RADHA‘
BAI- Headquarters and the Defence De-

Ajmer-Merwars, Mummpahhes Regula- | partment. 3887-91.
tion (Amendment) Biil Post of Drawing Office ~—— in the
Mation fo:constder, 301914 } Chief Engineer's Office; ~* Hastorn
Question re— Bengal Railway. 3210
Ayyalur Train disaster on the South Selection for  the posts of Passenger

indian Railway. 3207, and © Claims  Inspector  at
Inclusion of Women in Railwiy Adv—i-i Howrah. 3486. g

sory Boards. 2870. 1oy
Legislation for the special trial - snd SWWENI OF EDUCATION

d by the ——,

g;m o1 IRVEOHA Dttt 172082 | Delhi, A;mer Merwara n,nd Central
Report, of the New Delhi Municipality. ! - 1ndia. . 3746,

3799-3800. SUPERINTENDENT OF POST OFFICES

Question (ﬁnpplemanmry) re— —

Cost of a rural post office. 3728, | Question 7e disregard of communal pro-

hon-mcephnoe of services of yolun- | portion by the —, Etawah, in making
teem of social service s | sppomﬁmn

3403.
Krishnanagar  Mela. 3708. mmg W’”ﬁmmw

Takmg down of names and resindi of —— in the
P‘mgm at Tara Devi. 372¢- Comp&ny “managed Railways. 4032-33.
m}z. SUPER -TAX—
Question re takmg DYW Indisps| Question re—
as optional —— for the S:g Col i mm

. 4167, come-tax and Snper 393- 95
UBORDINATE POSTAL SERVICE— | Exemption of certain persons from

Su “ P “Seryice . i inconie-tax and ——. 2999,
SUBVENTION— SUPERVISION—

Question re —— to the Hand 10(!!’!!u w@v}nc Qnestlon re dicoontinuance of audit —

industry. 4098-99. BT

SUGAR— e 3 .

Question re effeet of the enh of officiating as

the excise duty on ——. 3898-99.

SUGAR INDUSTRY—
Question re report of the Tariff Board on SLE;ER?;&RY STAFF_
—. 2052-53.
SUKKUR— SU’RETY(I%); il i
Question re disch: of workmen of the, Question re desirability of having —
Railway Worl::i‘:g;, i instead of witness while delivering
SUPERANNUATION— | money orders and insured artioles.
Question re— l 3790,
——of staff in the Customs Services 3000. {SURMA VALLY - ;
—— of staff in the Posts and Telegmphs Question re detention of mail between
and Railway Departmens. 2876. ‘ —— and Chittagong at Laksam. 3071.

¥t agadd

g,

B
X
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TALUKDAR, MR. J.

&

Accidents
Assam Bengal Railway. 2869-70.

At

Telephone Calls between Shillong and |

3070-71.
i A

Commercial Documents Evidence Bill—

Appointment of —— and Mr. P. A.|
Memn to ~the «Select Committee,
Imlnn Oat.hn {

Amendment) 1 3
Appointment of ——; Mr. Y . Menon
and Dr. F. X. DeSouza to the Select

- ‘Committee. 4256.

Muslim Dissolution of Marriage Bill—
Appointment of —— to the Select: Com-
mittee. 4256-57.
Uath of Uﬂm‘ 284:)
Ak s 4oy X
Question re dehys and detenhons of mmls
for ——— in Mymensingh District. 3742.

INDEX TO UEGISLATIVE ASSEMBLY DEBATES, 111
SURVEY— A TAX(ES)—
- Question re arohaeological —— of valllge Question re—
. mear Chinsurah in Bengal. Inmmm-a——mmm
121, tonment. ;l“u .
SWE Levy of a —-—on foreigners in
Qm:t French India. 4028.
g &1 examinati § L. of —— on persons crossing
2 mo_‘”’h’ﬁ inner line of the excluded area in
s y railways. 3055, ¥ Assam. 3021
- ‘Ion supply of uniform to —— in Tele- _= collosted: - from  persons “entering
Eroph. Qficenit I the excluded or_partially excuded
SYLHER=— ... areas in Assam. 3336-37
Question re— : TAX REGISTER(S)—
; i in —— and Cachar on the| “Guation re refusal to make the transfer

——— in Ambalas Canton-

entries in the
ment. 3879.

| TAXATION. RELIEF—

Question re double——in income-tax.
3333 35.
TEA C [HS (AMENDMENT) BILL—-
See * Indian —<"7  under 1™ Bill(s).
TEA GARDEN(S)=
Quwtmn re_irreguiar sex (-ondmons pre-
. Cin——of Assam.
TEGH BAHADUR, GURU—
Martyrdom celebration of the m'nth ‘Sikh
— 33120
TELEGRAM(S)—
Question re— -
_ Censorship - of letters and ——to
Members of the Legislative Assembly.
4177-78.
Non-existence of facilities to purchase
meal tickets or to B’nﬂ——‘mm

x—.u

; T on “Central
TANA“‘“‘_‘\“ I::\_ e 37: m Indian Railways.
< e kb 3

Prot, ‘ﬁ of the WS siﬂ"wm TELEGRAPH DEPARTMENT—
— B Question re— .
TARA DEVI— ("““‘85 D “ﬁ ,“ A
Question re taking down of names and mmm“m of' ﬂw_. 31@1-
addresses of passengers at ——, 3726~ ‘92,

NT) BILL—,
under “Bill(s) i

Sea Indinn—
TARIFF
Question re—
Appointment of ——. 3543-44.

Report of the ——on Sugar Industry.
 2052-53.
IAWF DUTY—

See “ Duty(ies) ".

TEHLIA?GRAPH ENGINEERING DEPAR‘TE
Quasnon re draftsmen clerks of the ——.

TELEGRAPH LINEMAN(EN
Question re supply of wnterpzod! t.o—
on petrol duty. 3500,
TELEGRAPEMENGM)— oy
. d yo!!k fixed for
3%74-76.
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w0
e TELEGRAPH OFFICE(S)— | TEMPERANCE [CAMPAIGN— 7
Question re— “Question re institution of a———for the
Absence of a Post and at, Chakulya | ion of Indian lab in Malaya,
in Singhbhum district. 3497-98. 3570. =
Non -grant of pensionable status to some | | TEMPLE(S)—

officials in ———. 3732,

Non- I 0f - mnif to | Question re arrests and senhanees in con-
on-supp! :’ygso uniform to sweepers in nootion itk the BhiTA e %
Openmg of a—— and construction of\ in Delhi. 3625-26.
the post Office building at Chakulya | TENDER(S)— DA ,
in Singhbhum District. - 4019.

|
|
r
|

TELEGRAPH SCHOOL—
8ee “School ”.

TELEGRAPH “»T()RES AND  WORK-
SHOPS-—
Queshon fo— ;

from |

Question re— .
——and work orders given during the
Kumbh Mela. 3745.
~———invited for the supply of bonlden
for on Hardwar
and Kotdwara sections. 3745,

for
the temporary clerks of the Accounts | | TENURE OF APPOINTMENT-

Office, ——, Alipore, Caleutta. 3206. i =
Transfer of certain clerks of the A ts | See ** App Tenyre of ™.
Office, ——, Alipore, Caleutta. 3206, | THEFT(S)—
TE“LEGBAPFC STATIO}W(:&—— = “Question re —— and robberies committed
estio) s o Sl - on the Shahdara-Saharanpur Light Rail-
the Shahd Sah Light Railway | ey oh
2878, THIRD CLASS—
TEXEGBAPHIST(S)— Question re—

re —— officiating as Bandon

Supervisors. 3733,
TELEG}] SPEAK]NG DIBTBICT(S)——-

Pwvince for the —— of Mndms Prosi-

Question re—
Charge for a —— between Benares and |
Allahabad. 3984.
—— between Shillong and  Sylhet.
3070-71.
TELEPHONE COMPANY—
Question re in Calcutta. 3728-20.
TELEPHONE INSPECTOR(S)—
Question 7 non-grant of house rent allow-
ance to Line Inspectors and-——.
3732,
TELEPHONE OPERATOR(Q)——

524 A
of — hnld at Lucknow. 40% 25,

Acquisition of the——in Madras by
Government. 3067-68.

Taking over by the Postal Department
of ——in Madras City and other
places.  2861-62.

Installation of fans in —— compart-
mm 3475-717.

I tion of —— Caxri p
ed m 3004965+ i

Latrines in——on the
Saharanpur Light Railway. 2883-
84.

Redugtion of —— Fares. 3089,

~— fares on the Shahdua—‘iu.hnrmpur
Light Railway. 2881

——— vehicles with latrines ont'he Sha.h

of i

V-

dara-Saharanpur  Light  Railway.
2879.
THROUGH BOOKING—
Question re —— from certain m}my

stations in India to Colombo.
TIBET— pecTr L ;.
Question re axpu!siou of certain Bhotia
traders from ——. 4020-21.
TIBETAN FRONTIER—
Question re military fortifications on ——,

TICKET(S)-
Question re—
Issue of intermediate uhm. return ——
on the North Western Railway.
4345. .

[P,
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TICKET(8)—contd.
Questlonn—coutd
- yon-anmnee of facilities to purchase
— or to send telegrams for meals
, Baroda and Central
Indh m& “Fast. Indian Rulwny-

",’ on return —— twean
“Calcutta and Mymensingh. o -72.
Sale of —— at Ga; Mlon

3498, i it aE W
 COLLECTOR-—
4% ¥ b e
re—
Alleged incivility of a—— towards a |
Lady at Sealdah railway station.
3483.

y ‘ Howrah Divi-
" sion of the East Indian Railway.
3002.
TICKET EXAMINER(S)—
Question re—
Pay and allowances of ——on certain
State Railways.

———sent to the Karachi Section
of the North Western Railway.
3054-55.

TITLE(S)—
Question re conferment of —— and
honours. 2891-92.
G(S)—

\ e running of trains according
to——on the East Indinn Railway.
3504.

TOBACCO—
- Question re—
Effect on the export of Indian ——, ete.,
)ﬂ'u to the conclusion of the . §
tiade
10.

Research work for growing —— for the

manufacture of cigarettes and cigars. |

8275-77.

)

in Madras P

S 3807-08.

'l'OD'DY—

e _representation re abolition of
the sale of —— in Malaya. 4123.
TOMB(S)— taa
Question re—
Reamuhon of the —— ﬂ ‘Shah Baharo
‘near Larkana in Sind. 8&01.-0!'

que, ete:
Railway Area. 3513, o

|
TOURIST(S)—

Question re guide book for —— of areheao-
ogical remains and ancient monuments.
3821.

TOWN, MR. H. B.— "
Imimn Income-tax (Amendment) =

_ Motion to consider. 3391, 2203 05,

_ Consideration of—

Clavse 2.
Clause 12.
(lause 16.
i~ Clanse 21.
; " Clavse 25.
Clause 34.
| Clause 45.
Clause 74.

| T % Sha ice
-| Question re appointment of — and

draughtsmen in the Howrah Division
\ of the East Indian Railway. 3001.

42“3 4270.

| TRADE(S)—
Question re—
Effects of Anglo-Egyptian Trade
ment on Indian ——. 4118-20,

* Effect of the new Egyptian cotton
mﬂdnt.yml'ndh;-s_ 3530.

Eﬂect of the trade agreement between
Canada and the United States of
America on India’ s 3535-37.

Rate war betwi i i
11;5 the Konkon coastal —.

3788-

TRADE AGREEMENT(S)—
Question re—
Anglo-American ——. . 3805-07..
Effects of

and the United States of America on

India’s trade. 3535-37.
Effect on the ex;
ete., due to
Anglo-Ameri
Fixation of time limit for wrmmhng
the Ottawa ——. 3789-90.

‘on India’s trade position. 4102-04.
India’s interests affected by the Anglo-

American ——.  4106-07.
N?:ﬂmm for bilateral ——. 3129-

Negotiations  for IdoJ!ﬁﬁlh —_—
2027-28, 2031-32, 2040-41, 3247.48.

Termination of the Indo-Burma
3274, 3278.
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TRADE AGREEMENT(S)—contd. TRAIN(S)—contd.
Question re—contd. Question re—conid.
Termination of the Ottawa ——. 4097 Contractors employed for the sale” of
98. f aerated water in running ——.  3740.
TRADE NEGOTIATION(S)— Derailment of a goods ——on Solwa
Question re— Bridge betweeﬂ Jimmidipeta and
——with Ceylon and Egypt, etc. ‘Gunda. 3496.
3782-83. Von—awppqge of certain —— at Nath-

— with the United States of America.
2850.

TRADE RELATION(S)—
Question re—
—— between India and Burma. 2947-
48.

——of the United States of. America
with India. . 3554:55. . ...
TRADE TALK(S)—
Question re between India and Ceylon.
.3124-26.
TRADE UNION(S)—
Question re—
Discouragement to staff from
. . —=—in the Delhi Division of ﬁ:o§
- Western Railvay: 8743.

Railway. 4035,

TRADER{S)—
Questmn ré expulsion of certain Bhotia
imm’l‘lbet 4020 -

““Question re—

Dislocation of railway and Imstal
between Bong,mguon and Bijni. 2870-

71, 3746-
Enactment of the Motor Vehieles Bill

and Co-ordination” of ‘road and  rail{

——. 4335-36.
Holdmg up vehicular ——on the River
Bank Road in Delhi Province. 3918-
!0:!‘

TRAING)—
" Motion for Adjoumment reW»
df the Ent Indian

 Collision -hetween ;hullaek M and a
0w —— between ‘Gocharan and - Daksin
Barasat on the Eastern Bengal Rail-
.. way.] 3743-44.. -
Y ‘to Muslims for the sale of
untadﬂtermmnmg—-—-.» '3740-
41.

of employees on the Assam Bf:uwlI

nagar on 'ﬂm Eut Indian Railway.

Over ting and d i
without hghls at Ghol- Qh&hpu!on the
Kalighat-Falta Railw
Overcrowding of —— at
. station. 3482-83.

4034.
a.lds.h Raxlwnv

[ SpeLd of ——and profits, ete., of the
Shahdara-Saharanpur Light Railway.
‘ 2895.
| TRAIN DISASTER—
Quesuon re— 7
“Ayyalur——on" the South
~Railway. ' 2873-74; 32075~ wust
Bamrauli 28054-85.
Ulaims: for: eompensation. arising out of
the Banmrauli —=<. 34705
TRAINING—
Qumhon re—
_ Facilities for special —— to Musluna on

Indian

at the Wam»;? irmnmn
School.  4356.

gchaL\u-slnps for aircraft ——. 4331-33.

——given to rm.lwssih servants at the

Tzt 1

4349-54.
~0 ﬂ‘ﬂﬁm Umhed
Kingdoni.

TRAINING CORPS-—
Question re—

Sanction of a University —for the
Ammmim University. 38912-13.

TRANSFER(S)—
Question re— o
‘Assignment of reasons’ on ——of post-
men, ete. 3700 -
Recruitment and —— of Muslim clérks
m the Howrah Dmmon oﬁ b East

mmmgof—-aceo!jdmgkohmoﬁ ,

|-

thezmmmgm 78 SR ™
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| TRICHINOPOLY—

Quistier vé opeaing T Bt
++=Station at——." 2872, =
* | FRIPURA—

Quastxon re ru'lwny fmnhtnl for ﬂw Indian

re Mnnl m make the. g TROOP(B}—

( .| Question r—
——— ;'B"Ixﬂ’ Register in Ambala Canton Barracks for British and Indian ——.
TRAVELLER(S)&E “""’E’""" SO Yo, ocigingeo
Cost of British——in India being
k Q“;m“”‘m O Ty Exl)me by the United Kingdom, 4170-
71,
k gf;;l;n;i!‘cial'—‘m South ~ Africa. | Tndian ——sent to  Palestine, ete.
i Restriction imposed on Indian commer- M:lz;;;ﬂf R mndum
p 1- L9, crisis in Crechoslovakia, 3904-05.
Question re— ! S‘B lfw“ el f the T d:’af
ion r € ritish —— out of the Indian estab-
for the special —— and ‘care lishment. 3649, 3320-21

| of juvenile delinguents.  2084.85. |
Persons detained without in the
Centrally administered area. 3906—

TRUNK ROAD—
Question re proposal for the construetion

TS a —— from Bombay to Ahmed
26. -
" Suoocesful oW ToaaoNiESIod a735. ;

" Guideways ". 4026 TRUST LAW—
' 77 TRIBAL AREA— e 4 Question re anti- ——and other measures
) ignestianvet in the United States of America. 3553,

o Abolition of slavery in the Pangsha ——, | TURKISH REPUBLIC—
3073. Message from H. E. the President of tho

uw‘thihﬁcy about ——..3976- == 3079
Correspondence re visit of Mahatma| Questi e b dships of Indian merch

Gandhi to the——. 3189-91. in Chinese
Facilities for Mahatma Gandhi to visit | TYPIST(S)— e
——.  4004-05. Question W—m ‘the N th
Schools oge.ued in the ——. m'# Railway.’ =
Situation i i ,,.w;-;uui - ¥
TRIBAL PROBLEM(S)- UNDER SECRETARY OF STATE HoR

Question re speech of the Premier of the NDTA -
North-West Frontier Province about Question 7é wﬂ"cofmf Huinhud,
.uwncr golution ‘of the ——. , to Indi&. 4100, -
- UVDIV[DEDHNDU,FAMILIES—
See “ Hindu Family(ies) ",
‘UNDIVIDED MUSLIM FAMILIES—
See ** Muslim Family(ies ).
UNEMPLOYMENT—
Question re statistios re —— of eduoned
persons in India. 3560. 3
TRWW’“ UNIFORM(S)— _iE e
o re sppomtmenb of d‘--hto Question re—
cases of appeals made to the Non-supply of -~—— to sweepers in
Govematias o Lot 4100 4808 Telegraph Offices. 3936

- “M43TLAD g x
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UNIFORM(S)—condd.
Question re—contd.

—— supplied to linemen of the Posts

and Telegraphs Department. 3687,
—— supplied to postmen and other
lower grade postal staff in the Punjab

‘UNITED STATES OF A\QEI{TOA-M

Question re—contd.
Trade rela.hom of the - — withTndia._

See also Amerwa United States of

- S
-~ |
|

ﬁf‘
i

{ UNIVERS 1ES
and North-West Frontier Circle. UNQu.gﬁenl:E( a3 .
3459-60. Bachelopsof- et dird: of the
—— supplied to pnvntes 3621-22. | Delhi st 3817,
UNION(S)—— ‘ Eligibility of the Delhi -—gud\mte!
ion re— for provincial servicesi=3817.,
Recognition of the All-India Railway Starting of Master of Science classes in
Mechanical Workers’ Federal ——. the Delhi ——. 3817.
3512-13. UNIVERSITY TRAINING CORPS— 1
Trade —— of employees on the Assam Nqnmi Z‘Z_ 4L CO -
| Railway. 4035, .. k! £ s ke lai
UNITED KINGDOM— University. 3912-13.
Queshon re— ——. 4198-99,
ip of correspond: of agen- | UPPER SUBORDINATE(S)—
cies and newspapers of British India Question re promnﬁon of - Muslim ——
in the ——. 3020, 3560, on Railways. 37
Cost of British troops m.mhwjm 0 ~ T
bome‘bzfthe _l‘n d4170 Question 7¢ taking of —— by Indmna as
i th certain Tndian commodities optional subject for the Staff College
e Pact between the —— and. the ination.  4167:68
United States of America. 2037. g b
N
_ Japan. 3787-88. ¥ £,
of quired for the | VACANCY(IES,
army in ﬂm_——-—-—. X ( )— i k /
Eehefmmpeotoflhdmxud—d- ﬂ—hﬂmh
income-tax. 2098.99. ¢ " “ments of the Government of Indm
Training of Indians as pilots in the ——. 3331-32. :
% ~— of ticket collectors in the Howrah
UNITED m_ Dwimm of the East Indian Railway. P
uestion re— REREL L =
s vax mm«spa» el
before Provincial Antonom\ 3873.| Question re allowance for meals given to
Mu:hng of boundary line b the ilway Mail Service —— and, village
agq\Bihu in Ballia District. postmen. 3971.72,
MT3TL VARMA, MR. B. B
Members of the Question re— OO
:{epom\‘aed a8 wircless I tors Acquirement by rerntii] the
Report of the —— and Bihar (‘ovem-,. i P Light o
ments’ Joint Power Alcohol (' A : bmitted for obtaini 1
3124, 4091-92. | ‘the _consent of the Gomnor
UNITED STATES OF AMERICA-— ’ under section 270 of the =
Question re— Government of India Act, 1 b;
Anti-trust law and other measures in the i the non-gazetted rmlwsy ' l
Rifoct of the tisd betw e o
ect of the e agreement een tween hibmd'm-tel -aphi.
Ccnadnan the——onln&nstﬂde mﬁmnntll:o h egrp::
Light Railway. 2878. -
Reszmﬁom on the entry oflndnm into ‘Classification of cleaners on railways.
the —. 434243 ' 2878, L trons A
&
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VARMA, MR. B. B.—contd. «
Question re—contd.

Ca itribution towards crime and order
gy the Shahdara Saharanpur Light
Railway. 2879-80, 4255.

Dundand ‘and pay of certain officers on

haranpur  Light
2882,
m:pendﬁm'e on structural w % 5
on the Shahdara-| ur  Light
o Railway. 2881,

Extensiotr of the-hours of emplo‘);men;
reﬂlhnnl to the running staff an
_ the’ Company Ru']wa.ys 2887.
ing and level on tha
Shahdara-Saharanpur Ln.rht Railway.
2880.
Hours of employment of railway ser-
vants on the Shahdara-Saharanpur
Laght Railway, 2877-78.
in the i

of coal
Light

on the Shahdara-Sahars anpur
2883.

R.a.llwa\

Railway. 2883- 84
Locomotives on the Mm

pur me way. 2879.
Non-grant of holidays to station and

running staff on railways. 2885.
Overcrowding on the Shahdara-Saha-

ranpur Lxght Railway. 2882.

ed to tha}n&sﬁ of the Slmhdam-

Procedure adopnd for mﬂnohng punish-
ment under the Indian Railways Act.
2875 T4

for d

ﬁghﬁ

Speed :;?mphon given to the Shahdara.

Saharanpur Light Railway. 2879.
Stone-ballast consumed bv the Shahda-
lewa.y

| See]
VILLAGER(S)—-

VEHICULAR TRAFFIC—
See * Traffic .
VENDOR(S)—
Question re licence fees realised from stall
and rent of refreshment rooms on
the North Western Railway. 3507.

©

VERNACULAR—
Question 7e printing in —— of charges
on badges of coolies. 3992-93.
VESSEL(S)—
Question re—
Type of —— for India’s naval defence.
2079-80,
—— of ‘the Royal Indian: Navy.
3896.

LV, LETERINARY COLLEGE—
Question re proposal to open a Central
in Izatnagar. 4123,
VETERINARY RESEARCH—
Question re opening of a cullege for higher
education in ——,
VILLAGE(S)—

+ Questionre—
committed in certain.—— of
Dadu District in Sind. 3920-21,
4348.
Evacuation of certain'—— in Agra

District for Military Manceuvres.
3910-11.
VILLAGEC OMMUNITIES ORDINANCE—
Question re protest against the == in
Ceylon. 4105-06.
VILLAGE FRANCHISE ORDINANCE—
Question re passad by l:h.a Ceylon
State Council. 3273,

Question re notifisation t6 —— for hold~
ing military manceuvres: .
VISION TEST—

Questwn redﬁﬂ‘mg in —— on State

VISIT(S)—- 2
Question re —— of Oolonel Muirhead,

Mmﬁnr-‘]‘ nderﬂomtaryofsmhforlndmh
India. 4100.
wmxmtted on the VIZAGAPATAM—
- Shahdara-Sah Ligh Questi :
2883. < Discharge of certain k from the
Third class fares on the Mr& ur.
Sharanpur  Light Railway. 2881. Financial condition. of the port.
m class vehicles with latrines on the 4000-01.
~ : aranpur Light Builway - Income and mdlhm of the ——
1 2879, harbour. - 3500-0!
r 1/! s
-
4 e




| WALTON TRAINING SCHOOL— . -

118 INDEX TO LEGISLATIVE ASSEMBLY DEBATES.

VIZAGAPATAM—contd.
Question re—contd.
Non-recognition of the Labour Union
of the —— port. 4002,
Port dues and landing chavges in the
—— port. : 4001-02.
VUIANAGRAM»—

of a bi
a.nd parcel office at =—— on the
Bengs.l Nagpur Railway. 3495.
VOLUNTEER(S)—
Question re non-acceptance of seryices of
——— of social service organisations

e > -._ //
-~

WATCH AND WARD—coiitd. e
Question re—contd. <

Power of dismissing emplO) ees of the

Bombay, Batods and Central India

Railway given to the —=and Com-
mercial Canvassers. 4038-39.

WATER— <
Question re disorimination in the supply
of " gs‘ﬁw iiway Colonies of -
Pahartali and Chittagong. 3071-72.
WATERPROOFE(S)— p O
Question re _supply of to telegraph
linemen on petrol duty... 3500,

during ‘Knnbnam.gu Mela. - 3707-08 | WATER SUPPLY— i

e 2.9 n c ¢ ‘the irrigation of

w s ‘gbmmbntangx
WAGE(S)— —. 3457-08:

Question rz concessions and —— for the | WATER TANK(S)—

cngmeermg apprentices of the ez-| Question relével of the ashpm at Dum and

“ Dufferin ” Cadets. 2950-5 licight of masonry pillars of “—— at
WAITING ROOMS— e rrgashlgingY 3496,

Question re absence of intermediate c!.'wa
— at certain railway stations in Sind.
3691.

WALTAIR—

Question re level of the ashpit at Dusi and

height of masonry pillars of water tanks
3496,

Question re—
expenses incurred on I.ha —

Railway lervnnts faﬂmg in bhe oral ﬁest
at the ——. 4339-42.

@%pmg ngen to rxﬁlway servants at
4349-54.

WAR— el
. Question re statement of €
Noon about Indian support. to-

Britain in the event of ——. 201517, af

WAR PREPARATIONS—
ngahon re cost of —— owing to the
Tecent Buropean crisis. 3641,
WASTAGE—
Question re amongst certain officers of the
Army. 2968-60.
WATCH AND WARD—
Questionre— ..

Discharge and Wt of Mushms i

WAY I\SPLC’X‘OR(S)— el

Question’ re and " pron
of Assistant” —— on State . Railways.
3052-54. =
WAZIRISTAN— o gy
Question re— ;
Political situation. in ——. 2845.47. _=
i
lh"

peral
WEAVING INDUSTRY—

Quest.ion re—
af = the hendd :
W—HOO T aani
 Subvention o floom ——,

W LDGWOOD COMMITTEE—
Question re—
Financial effect of the recommendations
of the —. 3183-86, 3 )2-

¢ b o |
Keeper of the Press and the Publisher
of the Natyyoh, an Ajmer Hindi —, '
3316-17 4
WEIGH CLERK(S)—‘
See ** Clerk(s) .
WESTERN BORDER(S)—
Qnen'am re statement of a Japanese

nmonof.hpna—
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Questionve—
Check on foreign imports of ——, 4104,
~+=" Fixation of minimum price of —— and
cotton. 3552-53.
Imporb of Australian —— in India and

)-21.

of customs ducy on it.

suBurchase of —— hy His Majesty's
Government from R ia: 3552,

WHEAT IMPORT DUTY BILL—
See ** Indian Tsnﬂ (Amendment) Bill ”
under

Queﬂ.mn re eﬂeot gwen to tbe recom-

l WORKING COMMITTEE—

Question re interpellation in the House of
Commons re control of policy of Cong-
ress Governments by the . 3560,
3920.

WORKING EXPENSE(S)— -
Question re earnings and —— of Railways.
4007-09.

WORKING EXPENSES —— MAINTE-
OF FERRY STEAME!

NAN RS AND

HARB ;

Demand for excmgmnt in respect of ——.
2908-09.

WORKMANMEN)—
Question re discharge of —— of the Rail-

way Workshop, Sukkur. 3739.

WORKSHOP(S)—
Question re—

Communal composition of employees
in certain —— on State Railways.
4013-14.

| ‘Discharge of workmen of the Railway

—— Sukkur, T

Non-Indians in —— of State Railways.
4029-30.

Railway —— at Moghulpura and open-
mg of a —— in Sind. 3716-17.

ion for fi from

the temporary clerks of the Accounts
Office, Telegraph Stores and —,
Alipore, Calcutta. 3206,

Transfer of certain clerks of the Accounts
Office, Telegraph Stores and —,
Alipore, Caleutta. 3206.

WORLD'S FAIR—

See “ Fair .
X
Y

YAMIN KHAN, SIR MUHAMMAD—
Indian Income-tax (Amendment) Bill—
Motion to consider. 3234-35, 3236-40,
3241-42, 3243, 3244-45, 3279-84
Consideration of—
Clause 4. 4160-61.
Clause 9. 3603, 3610, 3615.
3831-32.

mendations the —— and Maxwell
Committee. 3330.
WINE(S)—
Question_re non-levy of Octroi duty on
‘ or and —— in the Lahore Canton-
ment. 3880-81. .
WINE FUND— i
>~ re——"or buulf\md mentioned
F in the Tncome-tax Manual. 3918.
= WINTER—
‘, Question re season staff employed in the
-~ post offices in the hills during ——.
- 3701, s
WIRELESS INSPECTORS—
See ** Inspector(s)”.
e WITNESS(ES)—
. Question re desirability of having sureties
instead of while dehvenng momy
s orders and insured articles.
WOKAN(EN)&
ion of —— in Railway
Advumy Bourda. 2870,
WOMEN'S RIGHT TO DIVORCE BILL—
“See** Hindu " under * Bill(s)™,
m HOUR(S) OF—
{w 7 M for wlegra.ph messen-
gers. 397476
WORK ORDEB(B)—
7 Question re ;pd given during
the Kumbh 3745.
WORKER(S)— =5
4+ Question re discharge of outun — from
the Vizagapatam Harbour. 4002-03.
_ WORKING OLASS(ES)— *
£ Qnemon re ra.lsmg of shndud of living,
4 ete., of 3804
\‘ i‘;k.
.
J‘ S -
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YARN—
Question re—
Excise duty imposed on imports, of ——
from British India into Mysore State.
3262.
Reservation upto certain counts of ——
for the handloom industry. 3532-33.

ZAFAR ALI KHAN, MAULANA—

Ajmer-Merwara Municipalities Regulation
(Amendment) Bill—

Motion to consider. 3012, 3013.

Expressions of regret on the death of
Mustafa Kemal Pasha:  2956.57. |

Indian Income-tax (Amendment) Bill—
Motion to pass. 4392-95.

Question (Supplomentary) re—
Broadeasting swmms in India. 4000,

Canoellstion)titte i
' commierecial travellers in South Africa.

3794,

Consultation of the
India in respect, of the foreign policy
of the Government of Great Britain,
3198.

o

for drai in O

i

" Cantonment. ~4193.

Evacuation of certain villages in Agra
District for
3910-11.

Indian delegation to the last Assembly

+ of the Ieague oi Nations. 3132.

Introduction -class
improved. desxgn

Joining of Federation by In
3140.

Political situation in Waziristan. 2847.

Position of Indians in Burma. 3134,

Precautions taken to defend the North- | .

East Frontlers of Tndia. 3912.

Printing vnmmu,lw: of clmrgea on
badges of coolies.

Recraitment of rleprassad nhlm in the |

Indian Civil Service. 3908,

Taking down 'of names and addresses
of passengers at Tara Devi. 8727

Visit of the Secretary of the External

Affairs Department to Kabul. 2875.

ZAFRULLAH KHAN, THE HONOUR-

ABLE SIR MUHAMMAD-—
Amendments to the Ottawa Trade

oe-
ment Rules laid on the Table by the

—. . 307879,

of Indian

Government of |

Military  Manceuvres. i

carriages of
nStm."

T

ZAFRULLAH KHAN, THE HONOUR-
ABLE SIR MUHAMMAD—condd.
Employment of Children Bill—-

i Motion to' consider the amendment

made by the Council of State.

)

3005-06.
ln%i&n Merchant Shipping (Amendment)
Motion for leave to introduce.  2897.
Motion to consider. 3049.
In%ian Patents and Designs (Amendment)
ill—
Motion to refer to Select’ Committee.
3019, 3023.
Indian Tariff (Amendment) = Bill—
for_lea ~introduce. 4042.
4399,

commendations adopted by the 2lst
and 22nd (Maritime) Sessions of the
International Labour Conférénce (laid
on the Tablé). 3513-15.

ZANZIBAR—

Question re working of Clove Agreement

in 3256-57.

ZIAUDDIN AHMAD, DR. SIR—

Consic eration
Clause 4. 3.
Clause 9. 3608.

Clause 17. 3838.

" _ Clanse 26. 3952.

-~ Motion to pass. 4383-84, 4301.

Indian Tariff (Amendment) Bill—
Consideration of ~clauses. ~4411-12,

Point of order raised by Mr. 8. Satya-
miurti as to whether a demand for excess
gmnhcouldbemovadmrupeotofs

b.gvme for which no original demand

4219, 4220,

Motion to conslder Reports of the —.
2898.
Question re— eda
Txamination fees cl by the F
ral Public Sarvs&e‘2
2083-84
Gmnt of ﬁéd passes to refreshment
ctors, ete.
Indu.nl in the Indian Medmll m
3138, 3347. s

4400-01, 4402, 4403 440*, 4400,
4408-09. :
Motlon to pass, 4414,
t re Draft € and Re-

Indian oomam (Amendment) Bill—
© 3115, 3356,3489.43.
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|

ZIAUDDIN AHMAD, DR. SIR—contd. |

e o 1 |

yments for the haulage of saloons. |
v 0607,

- Question (Supplementary) re—

Accident to the Punjab Express.

- Appointment of Indian Agents in British

Colonies. 3121. :
Boycott of Indian m%% ¥

%ﬁ “contemplated to dncuas

connected with the Police
~ Administration. 4188.

o Denial of facilities for higher education

to Indians in the Federated Mdlami

States. 3267

Fee in respect of the
"%mﬁ in Palestine.

Financial effect of the recommendations

=

ZIAUDDDIAHMAD DR. STR—contd,
Questi
% “Pamald

of facili-
ties for Ingher education to Indians
in Malaya. 32686.
Railway servants failing in the oral test
at the Walton Training School.
4341.

Rate war b shipping
carrying Haj pilgrims. 4112, 4113.

Recommendations of the Wedgwood
Committee. 3069-70.

Recruitment of Indian Civil Service
officers in the Central Secretariat.
4186.

Reduction in the export of cotton from
ndia. 4095, 4096.

Report of the United Provinces and
Bihar Governments’ Joint Power
Alcohol Committee. 4002,

Reservation for Europeans of posts on
Indian railways. 2867.

Retrenchmenz on rmlmwa 2856.

of the Wedgwood Committee. 3184,
3186. |
Inauguration of Federation. 3135. |
Indian delegation to the last A bly
. of the League of Nations. 3132.
Indian troops sent to Palestine, ete.
4175. 2

lpmwfredaution by Indian States.

Llfe of the Legislative Aaserdfbl
modification of the Federal scheme
3270.

of the
Posts and T&sghpﬁ- Department.
30867,

Securing of full nghts of citizenship to
Indian settlers in Kenya. 3274.
Railways (Local Authorities’ Taxation)

Bi

Motion to circulate. 3037-38, 3039,

3040,
~~Loss on the working of the Telegraph
Department. 319%. B Z00LOGICAL SURVEY—
Negotiations for bilateral trade agree- ’ Demand for excess grant in respeect of ——,
ments. 3130, | 2002-03,

23-1-30—GIPS
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